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Compliance Report on hehalf of CPCB

In compliance to Hon'ble NGT Order dated 15.00.2020 in the matter of Dr. Tanzeen Fatima vs. Ministry
of Environment. Forest & Climate Change & ors., OA no. 3612017 with Shailesh Singh vs. State af
Utiar Pradesh & Ors.. OA No, 3242016

Hon'ble NGT vide its order dated 15.01.2020 (Annexure-I) in the above said matter has
considered the Action taken report dated 27.11.2019 filed by the CPCB in consultation with the
Joint Committee and as per the information provided by State Pollution Control Boards and
further directed as follows:

3. iti) There is alve response of the CPCB jifed 271 1.20019 ta the final repovt of the
Mmitoring Committee mentioned above fo the effect that inspection of GPIx Is done anmually
anel action is taken by the State PCB. We are of the view that even though the inspection by the
CPCB may continue to be done annually, the Stale PCE must conduct inspections guarier!y.

B, The CPCE and the State PCB may ensitre recovery of the compensation alveady
assessed by faking appropriate coercive measures including elosure of the erring induxiry il
deposit is made, apari from prosecudion for vielation of law, gfter following due procedure.

5. The CPCB and the State PCB may file finther compifance stafus repari af on
300.04.2020, after carrving vul detaled inspections and alse ndicating complignee status with
regard to the issues considered in the three reports dated 23 10.2019 and report dated
06,12, 2019 by Ganga Committee) and 27112009 by the CPCB) considered in para 3 ahove,
before the mext date by email of judicial-pgtiagov.in !

2. As directed by Hon'ble NGT, CPCB vide its letter dated 27" February, 2020/ 2 March, 2020
hus asked Member Secretaries of 5 Ganga State Pollution Control Boards to comply with the directions of
Hon'ble NGT and to ensure inspections of GPIs on quarterly basis. Letters to SPCBs are annexed as
Annexure 11

3. Further, in compliance 1o direction at paragraph No. 6 of Hon'ble NGT, CPCB vide letter dated
2™ March. 2020 Annexure 111 has requested Member Secretary, Uttarakhand Environmental Protection
and Pollution Control Board (UEPPCB) 10 ke necessary Qclion ensuring recovery of the already
assessed EC from the Unit. in compliance to Honble NGT order and to submit the action taken report to
CPCB within 15 days.

4. Member Secretary, UEPPCB vide letter dated 20.03.2020 {received in CPCB on 5% May. 2020)
Annexure TV has submitted a detailed compliance report along with supporting documents as annexures
in compliance 0 Hon'ble NGT order dated 15.01.2020 in OA Mo, 36172017, UEPPCB has given the
following reply to the issue of EC in compliance to direction of Honble NGT:

“Tlhe Icdustry has submitted the complianee vide letter dated 21172019, A5 far as disnunling of lagoon
is concerned, CPOB vide leiter dated 07.12.2013 directad o UEPPCE to isswe direction fo the industries
for Bio composiing and restricting ithe lagoon capacity equivalent to 34 days af storage mol for
dismantling. Subsequently, UEPPCR issuwed divection dated 18032016 toindusiry far compliance of
CPCR dirvetion.

Further CPCB isswed divection to UEPPCBE to stap 98 KLPD stream having biocomposting fo achieve
FLD uniil Multi Efect Evaporator (MEE) instailation is completed and allmved to io coatimue e
production fram 240 KLPD streant hoving MEE and incineration hailer to achieve ZLD, Subsequently,
LEPPCE issued modified directions to Unit dated 12.00 2007 for compliance and as précatlionary
mecsure the inlet of Dabhora fagoons were seafed

The Industry complied the directions and continied operation ar 240 KLPL ax per compliatice SIEnw
mentioned af Para-3. Sr. No 1 above™




5. Inspection of the industrial units a3 per Hon"ble NGT direction at Paragraph No, 8 could not be
done due o lockdown mecessitated by COVID-19, which may be undertaken within 45 davs once the
lockdown is over and indusiries start Operating.

Now, this compliance report is submitted for consideration by Hon'ble NGT with
request to grant further time of 60 days once this lockdown is over for submission of final
compliance status after carrying out inspections,
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ORDER

This order may be read in continuaten of order dated
23.07.2019.The issue for consideration is pollution being caused in
Kosi river in Rampur District by the polluting industrial activities.

River Bhella in Muradabad is a tribuzary of Kosi river in Rampur



which is a tributary of Ramganga which In turn is a tributary of river
Ganga. In light of the proceedings before this Tribunal, the matter
wag further reviewed vide order dated 20.05.2019. The Tribunal
noted the acknowledped pollution of river Bhella in Muradabad
parficularly at the point where it meets Eampur drain. Though: M/s
Radico Khaitan Limited [Distillery Unit), Rampur was directed to be
closed by the CPCB but it continued te operafe during the currency of
closure order. Mo action was teported apainst other polluting
tndustries. The Tribunal directed a joint Committes of Member
Secratary, CPCE and Member Secretaries of Uitar Pradesh PCE and
l;itt_amkha.n:l PCE 1o undertake further inspections of the polluting
industries which was to be overseen by Justice Arun Tandon. fortmer
Judge of Allahabad High Court. The Tribunal alen required the CPCH
and the UPPCE to explain as 1o how in spite of closure order, the unit
of Mfs Radico Khaitan Limited continued to function and what action
was taken agninst such legal operation as well as the persons who
allowed such illegal operations by colluding with the said unit or

‘otherwise,

The matter was further considered on 27.03.3018 in the light of
réport of the CPCB dated 05.07.2019 and joint committee report

dated 05.06.2016. The Tribunal oBserved:

2. Accordingly. report dated 05.07.2019 has been filed by
the CPCHE which was the nodal agency of the joint
Carnmitfes,

3. The repart is to the effect that closure direction was issued
by the CPCE on 24.12.20]18 against M/s Radico Khaitan
Lamited (Distillery Unitj, Rampur under Section 5 of the
Enuvironment (Protection) Act, 1956 but the said wnit
continued to operate ilegally in eollusion with the
concerned authordties, On 05.06.2019, the joint Commities
earried out an nspection which was overseen by Justice
Arun Tanden, former Judge of Allahabad High Court. An

%]



inspection was alse earvied out in respect of the said unl
and ather industries in the cotchment area of rmver Bhelia
and river Kosi from 10.06.2019-12.06.2019. Based on the
smid repert, the CPCB. vide letter dated 03.07.2013,
required M/ s Radico Khaitan Limited to submit time bound
action plan to restrict the vapacity of lagoon by
filling/ levelling/ dismantling the excess capacify of the
fgoarns, CPCE re-calculated  the  envirenmental
compensation and assessed the same al Rs
7.20.00,000/ - out of whick amount Bs. 1,45,80.000/- was
deposited and the remaining amount of Bs. 5.83,20,000/-
iz yet 1o be deposited.

Explaining the reason how in spite of the closure order, the
unit continue to function, it is submitted that the Principal
Secretary, Excise Department, UP, requested CPCE o
retdews the erder. The Unit made prayer for revoking the
elosure direction on 20022019 and 01.03.30719
Recommendation for revocation gf elosure was made The
Member Secretary, UPPCE vide letter dated 01.04.2019
asked CPCH to rewiews the closure direction. Principal
Secretary, Excise Department also repeated such reguest
an (12.04.201% Conditional revocution was allowed on
17.05.2019 but the unit continued to operale thereafter.
The Unit representative informed diring inspection from
June 10-12, 2019 that the ‘highest Officers of the Siate’
had orally instructed the Officers and Manogers of M/s
Rodice Khaitan Limited to continue the proditetion even
after the closure order passed by the CPCH A letier has
been wwritten by the CPCE to the Chief Secretary, Uttar
Pradesh on 24.06.2019 o identify and progide names af
Officers usho allowed illegnl operation of the wndt ¢ spite of

the closure dirgction. No reply hos been received.

The report alse annexes an inspection reper which = in

twn parts, signed by Justice Arun Tandorn. Compilation = |

récords the proceedings during the inspeclion and
Compilation - Il records the suggestions and observations.
it wril be appropriate to reproduce the said suggestions

“M/s Radico Khaitan Limited

E Manufacturing of aleohol by the wmit even after the
closure order of the CPCE. Le, befuween
17.02.2019 o 11.052019 is totally wijustified
and virtually amourts to negation of rufe of law.

IL Sfficers of the State of Uttar Pradesh uho had
orally instructed the officers and manogers of
Radico Khaitar Ltd. to contimue the production
even after the closure order of the CPCH. and those
who failed to ensure the closure must be identified
by the Chief Secretary of the Stote of Utar
Pradesh and suitahle action shall be taken.
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Open lagoons must be replaced by eovered storage
Steel tanks for recefving the spent fwash of
milasses with provision for controlled discharge of
geses therefrom. This is necessary, as farge open
surfoce arec of existing logoons leads o more
amount of air being polluied after COMLRg  frifo
roretaet with spent wash, ANl swtable amendments
may be carried by CPCR in guidelines,

The primitive method of marking with red at a
partcular hewght in the lageons be eliminared aned
i necessary, ther, only required capacity lagoon
duly calibrated, be permiited. Evcess CHpACTLY
mitst be filled or dismantled seientifically.

Withdraual of underground rtwater must be
restrcted to the mimimum required guantity with o
eondifion of payment of water charges on the
principle ‘more the consumption higher the rate.
This will act as a deterrent for withdrowal af
underground water beyond what (s necessarily
recuired by the uni,

Strict mondtoring on readable parameters he done

in respect of recharging the mderground 1omrer
through rain water haresting by the unft etc.

Calibration of water flow meters be ensured by
goveriment agences with verfication at least once

in g grear.

The unit-must wtilize the land which wall becoms
available after removal of the lagoons, or
ctherdtise for thick forestry in the ensuing rainyg
SEsOn,

The industry must be csked fo control (s
production 50 as to ensure that in no cuse spent
wash eolected in the lageons exceeds its fived
capacity on monthly bosis,

The land area necessarily required for hio-
romposting n respect of disposal of spent wash
must be calouloted and the industry must keep
that fand area fully covered with provisfon of
lenchate colloction dratis. Ne composting  be
permitted on uncovered lond,

The unid must maintain specific verifinble records,
which can be examined at any given point of time
th respect of lotal gquontity of  Bio-compost
penarated and sald to the knewn purchasers. The
distillery must maintain similar reconds i respect
af solid waste and disposal thereof to known
tendars,



X1,

XV

CECE has  calcwlated the Ertironmentol
sompensation amount (as per the methodology of
EC) in complionee of the NGT order dated
20.05.2019 uhich is B=.7.29 Crores tneluding the
EC imposed earlier,

In addition the entire price money received n
respect of alcohol/ products  generated by the
industry during the period of the CPCE closure
order, Le, between 17022019 o 11.05.20159 be
recovered as Envirenmental Compensation (EC)

Separate electricity meter exclusively for ETP shall
be installed and it's bill must be kept on sie for

LeTTfEoarion.

INDIA GLYCOLS LTD.

'

L8

Reasons for avaiability of 90000 m3 of spent
wash with aiid contents of less than ! % only n
the lagoons of the indus must be ascertamed
and suitable action should betaken for violating
the norms af the CPCE.

Distillery wrnit of the company should be permitted
to function at half of the licensed/ consented
capacity Hll it disposes off the huge volume af
spent wash available in the pan.  os  on
11.06:2019. SPCEH should ensure that this spent
wash with low solid econcentration s mod
~discharged in the drains by the wnit during the

wcomifg rainy season. and striet viglance
showld be Kept by SPCE. A quarterly report must
be submitted by SPOB citing progress  in
compliance made. -

The industry must be asked to eome up with a
concrete proposal for disgpesal of ash generated i
the industry as well ag for the ash lying in the
open. The industry m provide a time bourd
action plan for disposal of already generated ash
within 15 days.

fn absence of No Objection Certificate’ from
Central  Underground Water  Authorilty  no
extraction of underground water be permitted

The industry has drawn nearly 55 lakhs litres of
undergrownd water every day with no obligation
of recharge/ rain woter harvesting etc. This must
be stopped immediately and the industry must be
asked to pake additional measures for re-charge
of the underground water/rain water harvesting
with due regard to the amount of underground
ewater drawr by & i last & years.
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The industry must be asked to pay CONpEnSation
for ilegal withdrawal! of underground waaber jor
last so many years in gard of pendency of their
ggﬁf applications for no obfection’ before

The amourt payable hy the Company for
withdrawal of underground wrter must be Jfixved
or the principle ‘more the withdracoal, higher the
rates. The charge which has no! been pased for
Years must be recovered wnth indorest ar the rate
af 18% per anmim

The land which will become avafluble becalise af
the dismantling of the lagoons and even
otherwise the surrounding area of lagoons must
be utilized for dense forestry in the COTHLT
MNsS0on Seasnmn,

CPCRB  has  ealculated the Enviremmental
compensation amount fus per the methodology of
ECl In complicnee of the NGT order doted
20.05.2019 which iz Rs 13.54,50.000/-, ta he
pend By the wnat.

CPCH must direct the unit to dismantle ail excess
storage capacity of logoons in terms of the
direction of CPCB dated 07123015 forthwith,
CPCB/SPCE shall submit a quarterly report on
complicnee of its own order.

All Indusiries

£

I

Appheations for ‘we abfection certificate’ should
be ponsidered and decided within a month by
COWA and (f the applications are not found
satisfactory then the some must be rejocted with
a further direction to stop water extraction,

The charges payuble by the company for
twithdrmwnl gf underground weater must be fived
aft the principle ‘more the withdrawal, higher the
rates’. The water charges which has not been
Paid for years must be recovered together with
the (nierest af the rate of 18% per anram,

The norms for recharge of underground water
and rain water harvesting etc. must be fived.
Flow meters must be colibrated by Government-
agencies and verifled af least ohee in @ gear,

The industries encroaching upon the drains mus:
be asked to clear the encrogchments e drofns

raust be left free to flow in thedr natural course.

@)
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Arctual requirement of underground warer by the
industry must be verified through indepondent
Croporimenl agencies.

All industries must be asked o mantain
verifinkle records of ETP waste and other soflid
waste genernted s well as s disposal o the
known buyers

No additional pump with lbose connectton be
permitted as stand by at ETP of any of the
dustry,

CRCR/EPCE  shall take necessary  actions
against the non-complying industries namely:

M/ Multiral Duplex Prt. Led. Kundeshwar
Rood, Kashipur

M/s Damya PJ Foods Pt Lid., &

M/ s Vorun Steel

Othears

i

L1

De-silting of drains must be mu?kte'd at the
earliest with a direction to tmnsport the
remoted 2ilt to a safe identified ploce.,

Joint inspection of all 86 GPI industrics be
uridertaken o fresh lin light of issues
cofsidered m the report,

_All Jdnspection/ analysis reports _have been
before me during the rfuuﬂiﬂys ar Delhi
which [ have examined.

Wheretiér timelines have &B-E.nﬁrcd_fur Ok
to be undermien by mﬂmrm— performance
hank guarcntee must be msisted upon as o
eondition of revocation,

Many q;r'.q.}-}ﬁnbrm'nnd ohseriatiohs maide
under parda A, B and C are generic crnd
applicable/ perse for all indusrres. These
may  regquire  revision of Guidelines  and
Charter being followed by Central and State
PCBs which reguioting and monitoring  the
operations of these ndustries, Necessary arnd
suliahle  rewew and rewmion  of  these
Guideliries and Charters may be carred oul
by Centrol and State PCAS in fived time frome
af four morths, "

&. Compilation - I records iter-alio as fellous:-

“After the meeting with the officials of the CPCB, UPPCH,
LUEPFCE and CGWA and examination of vanous orders at

S



Della on <Gth and 38th of June, 201Y9. the foltoing
discrepancies have been found. The same are  listed
industry wise;

Radico Khaitan Ltd. (Mstillery Unit), Rampur, UP

a)

b

g}

The industry had contfiued with  the
production despite the closure order af CPCH
betieen 070220109 80 11.05.2019,

The ndustry had neither filled nor dismantiod
the excess capacity in the lagoons despite the
difections of CPCR  dated 24.02.2015,
23.04.2015 and 07122015 The CPCB's
ordder  dated 18022015 mentions  non-
compliance of the conditions as per the order
of CPCB dated O7.12.2015 a=z one afl the
grounds for revoking the order keeping the
closure order in abeyanes. Yo the order af
CPCE/ UPPCB permitiing the partinl operation
of distiilery dated [7.052019 makes no
mention of sod vialarioe,

No objection certificale granted by CGWA hos
exmired on 02 10, 2018

Not even a single penny (s being patd towards
withdrawel of underground  water  sinee
ST 2056

dndia Glycols Lid,

)

Under the order doted 24.06. 2004 permitting

eapacity expansion of the indusiry to increase
its cupacity from 205 KLD o 425 KLD it was
specifioally. provided that the production of
alcohol. from molesses shall be restricted to
working for 330 days in a year, This condition
has been viglated by the Indin Glyeols Lid. for
years together as the industry had  been
warking for 365 days in o yeoar,

In the no obfection certificate granted by
COWA dated 26.02. 2009 for the ethanal wul,
it 5 specifically mentioned that the same is
valid tll the arca remaoing under the safe
category five pears whichever s earlier, The
category of Kashipur area wes changed from
safe to semi oritical in 2013, and the term of
the five year expired on 25.01.2014. Therefore
the NOC of CGWA at the first instance exprred
tn 2013 and in any case on 25023014,
There is no valid NOC in favour of ethanol unit
since thereafter for more than e yeors, The
industry hos been extracting  undergrourd



el

i}

el

f

water to the tune of 55 {fifty fivel lac litres per
day without NOC from COWA for its Ethanol
Lrit.

In respect of the chemieal unit, NOC was
granted by COWA dated 14.01.2016, the
EXPONSION  PrOgromme by  permitting
addittona! withdroeal of 459m3 of water per
day in addition o the existing NOC for 2596
m3 per day. This permission was vabd for
twe yoars only. which exprred on 14.01. 2015,
For the chemical unit elso there is no NOC
from CGWA subsequent to 15012018 The
NOC was gronted on 14002016 withauw
clarifying that the unit has no  valid
permission for ground water extraction for the
original withdrawal dself, There has been
extrrction of underground water for chemical
unit withou! any NOC from CGWA since
1501 2018 No wabtéd chorges are being
lewied uporn the unit since mﬂ-ﬁa".}{}f 7 on the
ground that Water Cﬁ'ﬁ'# 977 hos hesn
repealed by Act. No. 18 of 2017,

Since M/s IGL had resorted o incineration
instead of Bio-composting the CPCE directed
on 24.02,2015, 23.04.2015 and @7 12.2015,
that it con heve a storgge of 7 days
ir the lagoon nnfyatnﬂ::mgeh EXECSS
storage capacity has ether o be filled or
digmontled. State Pollution E‘n@ ard vide

urﬁnrdmdfiﬂ.i.?f.ﬁhﬂdms d the M/ 5
IGL o ecither fil or d:smn.mte the ercess
slorage capacity on or b . September
2016, In fact neither the fi the lagoon

nor the dismantling have been done by IGL till
dete.

Az per CPCB direchion dated 22122016 iGL
s asked to. frﬂ-ﬁ-ﬂ' KL{ Plant, yet no
direction Was n;:.-d for dismantiing or filling
of lagoon while permitting the continuous
operation of 240 KLD Plant, As per CPCH
direction dated 24.02.2015, 23.04. 2018 and
dated 07 1220115 IGL could wse the lagoons
aniy till 3]st March 2016, Contrary o the satd
direction, IGL continued to operate is ploit
and stored spent wash in lagoon il
28,001,207 when it was sealed by SPCE. No
explanation has been provided by industry as
fo how i confinued fo use the lagoons
between April, 2016 to Janiary 2007

Consent to operate was granted by SPCH an
08, 07,201 7 with specific condition to dispose
of the generated spent wash through Mult



hy

Effect Evaperator (MEE) and to  use
concentrale m the boiler. The industry wdile
acting on said consent 1 aperate deliberately
tid not comply with the said condition and
spent wash with oo solid content eontinued
to be stored in lagoon outside the Suctory

JrETises,

A it inspection of industry was carried ot
on 13th April 2018 under orders of NGT dated
12072017 pasced 1 0.4 No, T 2014 by
Jaoint tegm comprising of experts of 3rd party
technical institutes PCRI, Haridwar jon behalf
of CPCH) and SPCB. The report submitted
does not mention of either compliance with the
condition of the consent to operate dated
06.07.2017 or of auadabiity of the spent
tash in lagoon. Joint inspection done by the
State: Pollution Contral Board and the Central
Peflution Contral Roard fthrotgh third partyl m
terms of the order of the National Green
Tribunal dated 13,07 2017 passed in 0.4, No,
200 of 2014 doees not reflect upen any of the
infirmity and dlegality noted in this report. Tt
appears that the joint inspection report has
been prepared witheut actual spot inspection
ard verification of the records, On 20th April
2018, a fresh consen| to aperate Was again
gramted. by SPCR fo IGL Lid,  without
mentioning  non-compliance aof the earlier
cofsensl, non-avatdabifity of NOC from the
COWA or avaldability of spent wash in the
tag oo

CPCE on O7.02,2009 izsued show couse
motice Under section 5 af EPO) Act, 1086
besed on joint inspechon dated. 10,047,201 6
tath regord b awvadability of the spent wash
difuted with rain water o the une af 70,000
m3 i the lagoen and finally under order
doted 14032019  issued direction for
dismantling of lagoon an ar before June 2021,
without toking any action for breach of
direction isswed earlier

It iz for the first time in the order dated
14.03. 200 %, CPCE refers to another lagoon
used for storing concentrated spent wash
before  neineration, as informed by the
industry mside e industry premises, SPCH
informed in the meeting that the capacity of
this logoon iz about 100000 m3 which s
filed by accumulated sludge. This storge
capacily 15 alse in vinletion of CPCHs
errcutars dated 249,02.2015, 22042015 ard
OF.12.2015.
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On 28.06.2019, CGWA has informed in the
meeting that Koshipur is now semi crtical
area o shall rot be gronted any NOC.
Renewal is also a new grant. Even otherwize
it case of IGL because of the change aof the
gratus of the area no rencuwal applicaton
would be mamtamable and the tndusry hos
o apply afresh under the conditons
applicable to semi critical area.

despite il this SPCB granted permissioh to
aperate in the manth 2018 both for the alcohol
industry and the chemical unit in the said

Sactual scenano

The company has been permitted o resort 1o
incineration since January 2017 in place of
Bin-composting, Thetetal ash generated due
to incineration by the'super heater is around
62 metric tor: per day while that generated by
the slop i 66 metric fopi per day. In all the
toral ash generated by the unit is 128 metric
ton per day. There is no proposal an record by
M:s IGL in respect of disposal of such huge
quantity af ash generated on per day basis
Similarly, it is found that neither the SPCB nor
CPCB  have ol date ph cany
direction/ quidelines n matter disposal af
the ash generated by the unid. The presert
scenaric at IGL, if reflected in other words,
would be that a STP has been nstalled to
treat -the sewage but. there is no plan for
digposal of the sludge gencrated therein.

While réturning from Kashipur on 12.06.2019
near the barder of the ditrict Rampur,
ﬁﬂuﬂiﬁ.t@eﬁurﬂ;&nﬁﬁ'h@c volume af
gas from large chemney. Heaps of fly ash
were found ql&etmdﬂar the roadside The
industries: are (i Pashupatt Acrylyn
and Nani Papers situate on left bank of
Dhandi Drain Kashipur Road, Moradabad.
CPCEB/UPPCE  shall conduct  detailed
inspection of the wnits and take mmedicte
actions, "

Learned counsel for the CPCB, Uttar Pradesh State PCB
and {Marakhand State PCE have suggested that the
inspection report may be accepted and further action be
taken. Leamned counsel appeanng for M/s Radico Khattan
Limited stetes that the said unit wdl comply with the
ohserpations in the report There could be mo basis fer
questioning the report furished by the joint Committee of
genior Government funcionaries which has been overseen
by the former Judge of the High Court,
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)



8. Learned counsel appearing for M/'s India Cliyeols Limed,
however, tried to fustify the tlegal drawel! of ground ater
uithout sanction even though the area i= semi eritical, on
the growund that application for sanction was pending”. We
do not find any merit in this submizsion. Delay in deciding
renewal application could not be treated as o leence 1o
drai the ground water. The unit could take remedy
ugamst such tnaction. While reguilatory  authorities are
required o act promptly but any Mackon is nof o growed

for a citizen o take the lmw i his hande instead of

approaching the concerned higher aithority or the Cotrt

9 We, thus, do not find any ground not to accept the report of
the joint Cammittee, including the amount of compensation
0 be recovered. The same may be aoied Liprar forthiuoneie
The Chiaf Secretary, Uttar Pradesh May give response to
the obhservations and suggestions. of Justice Toandon
indicating why the higher amoumnz of competsation and
interest be not recovered in viewr af illega! operation of the
said unilt in colliusion with the authorities af the stofe, The
decigion an the issue of recommendations of Justice
Tandon on the subject of interest and figher compensation
uill be taken later. The Chief Secretary, Uttar Pradesh
may also give his response to the leter of the CPCE and
identify the persons who interfered with the Process of law
to benefit the said polluting wnit and action taken against
such persans by e-mail at Judicial-ngtiugonin. The joint
Committee may furnish further aotion taken report 1within
three months by e-mail at_judicial-ngtige. in.”

Even though na response has been filed by the Chief Secretary
i the above terms, three reports have been placed  for
consideration. First report has been filed by the Momitoring
Committee constituted by this Tribunal making «certain
recommendations. Second  feport is by CPCB based on
information furnished by State PCB with regard to status of
compliance of earher recommendations. Third report is dated
06.12.2019 by same Monitoring Committes, Detsils are as

follows:

i Report dated 23.10.2019 by the Monitoring Committee,
Ganga FPhase-II headed by Justice Arun Tandon.

The report recommends that ground water extraction must

be taken before consent to establish and consent to aperate

12



granted by the State PCE. The COGWA must frame SOF on
the subject of regulating and protecting ground water
Permission of disposal of waste by incineration must be
arcompanted by safeguards to ensure that one waste is not
converted to other kind of waste. Joint inspection must be
done at regular intervals in respect of GPIs. Extraction of
ground water must be minimised with complete recovery

and reuse measures for recycling and replenishment of

ground water must be mandatory.

ii. Further action taken report dated 27.11.2019 has been
filed by the CPCE based on information farnished by the
State PCE as well as discussion with the joint
Committes,

The status of the directions and action talaihﬂ-ﬁl.'ﬁ"mcmiun:d

ns fiorllors:
Para Description of orders [ Action taken/Compliance Status
No./Sr.N |
o

M/s Radice Khaitan Ltd.

ParaS/5r.
Mo Ik

Cfficers af the State of Uttar
Pradesh who had orally
instructed the officers and

Ltd., fr  panrnue  the
production ¢ven  after | the

and those who failed to
ensure the clogire must be

managers of Radico Khaitarn

| closure order of the CPCE,

As per the discussion held in the
meeting  dated 14112019 at

matter with CPCE regarding
revacation of the clestre direction
dated 24,12.2018 issued to the
Unit, ini the meantime an
abeyance lefter dated 02.01.2019
issged by CPCB to the Unit for

CPCH, the unit wag parsuing the |

identified by the | carfving out joint inspection,
Chief Secretary of the State | whicth was misunderstood by the
of LUtter Prodesh and| unit and considered as permission
suftable  action shall be| to continue operation since the
' takom joint inspection by CPCE &
UPPCB was to be carried out vide
Hon'ble NGT order Aatied
21.12.2018 in OA No. 324/2016.
' in matter of Shailesh Singh Vs
State of UP & Ors.
Hon. NGT meay mnmﬁgﬁe
_t-x.FLarmLIun.
Para 5/ Open lageons must be | « CPCB issued letter to Member
Sr.No.Il replaced by covered storage | Secretary, UPPCE for
| Steel tanks for il receiving | implementation of the Hon'ble NGT

13
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the  spent  wash of
molasses with provizion for
controfled  discharge  af
gases there from. This (s
necessary, as lorge open
surfoce arec of eristing
lagoong  leads te  more
amount  of air  being
polluted after coming into
Contoet With spent wash,
Al zuitable amendments
may be carred by CPCH in
mudelines,

order dated 23.07 2019 in O.A No.
361/2017  vide letter noB

« UPPCB  issuex]  letter Mo, |
H43550/C-T/Jal-40/2019 to the |
unit dated 11.11.2019 to 51.|.I:|mirl
the Progress Report regarding |
replacement of open lagoons with |
steel tank within 15 days 1o
UBPCE. Copy placed at humm—i

-

« A4 consultation meeting of the
Experts from distillery 5-E-|:tc|t'|
comprising of reprosentatives from
technical institutions namely, VSI,
Punes, N3L Hanpur as well as Afl
India Distillers Association |AIDA)
and Indian'Bugar Mills Association
(15MA) was convened by CPCE on
14.11.2019 to discuss feasibility of
replacement of apen lagoons with
closed ateel tanks,

+ It has been obaerved that, closed
steel tank for o storage of |
coneentrated spent

Wash has several  technical
conetraints such as generation
of anaerobic gases, accident
hazard, corrogion and sludge
cleaning.

During the joint committes
meeting . dated  314.11.2009;
Justice [Retd ] Aran Tandon was
also apprised about the non-
fepgibility of replacement of
[agoons with closed steel tanks
for storage of concentrated

spent wash,

The primitive method of
marking with red at a
particular  heisht in the
lagoons be oliminated and
if necessary then only
requiired  capacity  lagoon
dulky calibrated., be
permitied. Excess capacity
muat be filled nr
dismantled scientifically,

s CPCH issued fctter to the it
dated 03072019 to  swubimit |
time bound action plan: o
resitict capacity of lagoon by
filling/ lvelling / dismantling
EXNCESRE  Shorape  copacity  of
lagoops.  Copy  placed &
Annexure-3.

« CPCB jasued direction u/s 5 of
E M Act, 1986 1o the wnit
dated 06082019 to restric
capacity of lagoon, Copy placed
af Annexure.d.
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» UPPCE issued letter Mo, H-
42240/C-7/Jal-40/2019 to the
writ  dated 02112019 o
dismantle the excess caposty
of lagoons, to develop thick
forestry on the boundary of
lagoons as well as on the land
which will be available after
dismantling of lagaons, to
install scparate energy meter
for ETP, to keep and maintain
record of generated and selling

| of prepared bio-compost, to

| digpose solid waste as per the
rules, to not hevwe any [oosc
connections  of piping  with
instalied ETP and to submit the
detaile of disposal of generated
ETP sl&ﬁ; and other solid
wiste a8 per the rules. Copy
placed at Annexure-5.

L.

« Joint team of CPEB, UFPCB
headed by Justice .| Aran
Tandon carried napection
of the unit dated 1741.2019

and ohserved the w-ﬁlg—
i

. e Lagoon-1 (20000 m)
Ajestpur site  thas heett

dismantled-and h:iﬁg__-ﬁ'ﬁeﬁed.
« Lagpon-2  |earlier  capacity
SEOMME T3] at Aj ir gite his
b been truncated 1 from top
to - maintain volume of 210040
m? keeping 2.0 m as froe beard.

[ « Capacity @f Jagoon at Hitachi

ﬁ' has been reduced by
providing & partition bund and
cxcess capscity  has been
dismantled.

« Systen of marking on verlical
gcale, like water level in the
rivers, should be implemented
and the UPPCB to ensure the
installation compliance.

Withdrawal of underground | « CPCE  issued letter No,
water muat be restricted to 100198/ NGRBA/CPCRE/2018-
the ml:::"j:;lum ulired 19{Part
| quantty a conclition of
pavment of water charges file) /4442 tu‘!;deml:n:rTEj:;Etar::;
on the principle 'more the COWA fd‘me 2 U -

take actions according to NGT |

15



mnsu%tl.bn higher  the
Tite'. i5 will act as a
deterrent for withdrawal of
underground water beyond
what iz necessarily required
by the writ.

order dsated 23.07.2019. Copy
placed nt Annexure-6,

UPPCB has {ssued letter No.
H-33241/c0-7/Jal-40/2019 1o
the unit dated 02.11.2019 1o
submit clarification regarding
Hlegal withdrawal of ground
water in spite of the fact that
COWA NOU was expired on
03.10.2018. Copyv placed =t
Annexure-7.

As per the discussion carried
out. in the meeting dated
14.11.2019 representative of
COWA  informed that, the
withdrawal of ground water by
M/s Radico Khaitan Ltd. in the
period October-2016 to May-
2019 was within the COWA
NOC limit,

It was informed by CGWA
representatives,  duripng  the
meeting of the joint committee
dated 14.11.2019 that, CGWA
has prepared and submitted a
draft guideline to Hon'ble NGT
on water abstraction charpes,
which is undér consideration.

Unit has submitted reply of the
UFPCH letter Mo, H-432491/fc-
TfJal-40/2018  wide  letter
dated 21.11.201%9, which i=
placed at Annexure-8,

COWA slaonald caleulate
charges for extroction  of
ground water subseqguent lo
expiry af the NOU as in the
casc of other Industrics.

Wl

Strict manitoring or
reaclable parameters be

done in respect  of
recharging the
underground water
throug Tain water

harvesting by the unit ete.

CCWA informed in the Joint
committee meeting  dated
14.11.2019 that ground water
recharge points are checked as
per mandate. As per the
thumb rule. 50 % recharge fur
each submergence is achieved
in every recharge locations.

ao



» COWA has carried ot |
verificationn. of  poneds  and
recharge shafts on 04.11.2019 of
recharging sites maintained by
M/5 Radico  Khaitan  Lid
including status of recharging
and condition of pond base,

+ The Unit's representative has
presented, during the visit of joint
committes opn 17.11.2019 that
CoWs officials have visited the
ponds created for 200% recharge
af fresh water witherawal and
found to be in order [Repott
awaited).

Vil

[ Calibration of water flow
meters be  ecosurcd by
covermment agencies with
vertfication &t least once
in @ vear.

|

CGWA informed durimg the Jommt
committee meegting dated
14.11.2019% that, flow melsrs are
monitared  and | calibrated by
individual units through NABL
recognized ermtory on  an
annual basis. .

Vil

| The wupit must atihze the
ilanr_"l which will bBecome
lil.v:u_'Ha.l::Ir after removal of
[ the' lagoons, or otherwise
| for thick forestry im the
| ensuing Fainy seas0,

. CPCE had sssued girection dated
06.08.2019 uw/s 3 of E (F] Act,
1986 to the unit for development
of thick - plantation. (Refer
Annexure-4}.

» Unit has infermed that the land
available after ‘nemoval of
lagoons «sghall | be  utilised
suitably Htt% “for ki
compesting or the green bell

development Jduring next rainy

T A
GEREOTL
. UPPCB" ed letter MNo. H-
340/ 07/ Jal-40/2019 1o
e wunit dated 02.11.201% o
dismantle the excess capacity
of lagoons, to develop thick
forestry on the boundary of
lagoons as well ag on the land
which will be available after
dizmantling of lagoons, 10
install separate energy meter
for ETP, to keep and maintain
record of gensrated and selling
of prepared bio-compost, 1o
dispose solid waste as per the
rules, to not have any loose
connections of piping with
installed ETP and 1o submit
the details of disposal of

17



generated ETF  slodge  ond
other solid waste as per the
rules. (Refer Annexure-5).

= Unit has submitted reply of
the CPCB direction which was
fasued dated 060820019, vide
letter No. RKL/SR VRPE 1044
dated 21.10.2019, which is
placed st Annexure-9.

+« Unit has sulunitied latest |
reply of the CPCB direction
which WHE issued
dated06,08.3019,  vide letter
No.RKL/Sr AFP/1181 dated
20.11.2019, which is placed
at Annexure-10.

The industry must be| As per the discussion during
asked to control  its | meeting held  on dated
production so as to ensure | 14.11.3010, UP Excise
that in no case spent| Department informed that at
wash collected in  the | present production of the unit
lagoons excteds its fixed | i grrietly adhered to  the
Eﬂpﬂ.ﬂl‘t}' ] ' I'.I'Il::lil.'lI:|'.I].]|.'I ;npacil_‘_l,,' a8 por Eonsent o
basis, operate {gsued by UPPCH.

The land area necessarily
required for bin-
composting in respect of
disposal of spent wash
must be calculated and
the industry must keep
that land area fully
covered with provision of
leachate collection drains.
No- composting bee
permitted  on  uncovered
land.

- The Unit is presently having

13 ACTES of 7 eovered
composting area, hence the
unit shall increase its coversd
bio-compost vard area in
arder to operate &t consented
capoeity . 1200 KLD)  of
molasses.  based  distillery
plant during monsoon scasan
of restrict its production as
per the existing covered area.

Mo compesting has been carried
ot

during rainy season, on
umesversd land.

UPPCE has issued notice
daied 26.11.2019 1o the wnit
for covering total 28.2 Acres of
hio-composi vard before nesxi
monsoan, in order to continue
with the consented 200 KLD

production  of the molaszes |
based distillery unit during |

1B
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production has to be restricted

based on covered area of bio-|

compest vard

rainy season or otherwise |

X1

The wnit Must maintain
specific verifiable records,
which can be examined at
any given point of time in
respect of total quantity
of hin-compost generated
and soid to the known
purchasers. The distillery
must maintain  similar
recards in respect of solid
waste and disposal
thereaf to known vendors,

CPCE issued direction dated
06:.08.2019 ufs 5 of E{PjAct,
1986 to the unit, to maintair
specific  verifiable records,
which can be examined at
any given point of time im
respect of total gquantity of
bio-compost generated and
sold to the known
purchasers. The distillery
shall maintain similar
records in respect of solid
waste and disposal thereof to
known vendors.

The Unit is submitting the
details to CPCH; of the bio-
compost produced and sold
on  monthly basis, Solid
waste data is submitted to
UPPCE on vearly basis.

UPPCB issued lemier No. H-
43240/ C-7/dal-40/2018 to
the unit dated 02.11.2019 to
dismantle the excess capacity
of lagoons, to develop thick
forestry on the bhoumdary of
lagoons as well as on the land
which will be available after
dismantling of lagoons, to
ipstall soparate emergy meter
for ETP, to keep and
maintain record of generated
and selling of prepared blo-
st, to dispose solid
wiste as per the rules, tn not
have any loose connections of
piping with installed ETP and
to submit the details of
disposal of generated ETP
sludge and other solid waste
as per the rules. [Refer
Annexure-5).

Umit has submitted reply of the
CPCB direction which was
igsued dated 0608 2019, vide
letter No. BM. /SR VFP)/ 1044
dated 21.10.2019 |Refer
Annexure-9).
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Xl LFLB has calculated the 7, CPCB issued directon dated |
Environmental 06.08.2019 ufs 5 of E{FAct,
COTH s nsation 1986, levyving additional EC nf‘
amount  [as  per the R, 5,83,20,000/- and the Unit
methodology of EC) in deposited the EC amount vide |
compliance of the NQT DD dated 02.09.2019,
order dated 20.05.2019 |
|whid1 iz RBs.T7.29 crores |
Jn-v:;ll_qdlng the EC imposed In compliance to the direction.
earlier, the Unit has deposited the entire
EC amount of Re 7.29 crores
vide letter dated 02.09.2019 & ‘
through Demand Draft  No
361793, [
xIv Separate electricity meter UPPCB issued letter No, H- |

exclusively for ETP shall be
mnstalled and its bill muss
be "kept on  site  for
verification.

43240/C-T/Jal-40/2019 to the
unit  dated 02.11.2019 1o
dismantle the excess capacity of
lagoons, to develop thick forestry
an the boundary of lagonons as
well ag on the land which will be
available after dismantling of
lagoons, to inatall separate
energy meter for ETP, to keep |

and treain bain recard af
generated  and  gelling of
prepared bio-compost, 11]

dispose solicdd waste as per the
Tules, to not have any Iooase
cannections of piping with
installed ETP and to subhmit the
details of disposal of generated
ETP shidge and other solid
waste as per the rules, [Refer
Anmexure-5].

Unit has installed separate
electricity meter exclusively for
treatment and manegement of
Bio-methanated Spent Wash
plant, T8S plant, RO Plant-l,

RO Plant-lI, RO Plant-111,
Evaporation Flant, Bio-
Compest, CPU  (Condensate

Paolishing Unii) etc.

M /s Indian Gloycols Ltd

Para 5
Br.l

lascertained  and

Reasons for aveilability of
SO0 m3 of spent wash
with solid contents of less
than 1% only in the |lagoons
of the industry must be
suitable
action should be taken for
violating the norms of the

Legoon sibe visit was undertaken |

on 15,11.2019 by the joint team
of UEPPCE and CPCB officials
upder suprrvision of Justice
iRetd,] Arun Tandoen for physical
verification of utilization of stored
spent wash.
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HEBCR.

= Az per the visit of the Joint team

an 15.11.20149, it was informed
by the representative of the unit
that;

i. Bio-methanated spenl wash
with solid content of 3-3 ™
from 98 ELD effluent stream
was stored in the lagoon for
further composiing.
Production of 98 KLD stream
was closed by UEPFCB and
the connected lagoonm  was
disconnected and sealed by
UEPPCRH en 28.01.2017, The
stored  bip-methanated  spent
wash mixed with rain water
over the years (Even before
Jan-2017] reaulted in
acoumulation. of difuted bio-
methanated” ‘spent wash of
about 1 % solids wath volume

of about 90 :]-Iﬁﬁ

il, The unit has uuhmd?lﬂﬂm KL
of stared spent m in Bio-
composting as on 31.10.2019.
Mext bateh of bio-composting
is under process,

i, Lagoon: containing bia-

miethanated sent wash is
being used “ filling with
ineinerator ﬂj" ash, which
absorbs = ‘wash and B

il:ﬂ.’:]ll:ﬂ.- surface has  been
CTEA! f-byﬁlilng a part of the

lagoon.

« The Unit could not provide

documentary evidence regarding
the guantity and quality of stored
sgpent wash in the lagoon at the
time of sealing.

« CPCE had already issued o

direction dated 12.03.2019 to the
unit ufs 5 of E[F] Act, 1986, to
utilize the stored spent wazh and
dismantle the lagoon.

« CPCE issued letter to Member
Secretary, UEFPCE for
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+ The industry to adhers time

implementation of the Hon'ble
NGT order dated 23.07.2019 |
in 0. A-Ne, 362017 vide

letter i, B-
130198/ NGRBA[RG) / CPCB/ D
stillery /1,20 15-19/687H

dated 24.09.2019. Copy placed
8t Annexure-17.

+ The explanation abour stored |

spent wash sabmitted by the
industry wide letter dated |
21.11.2019 is not supported |
by relevant supporting

document about the quantities |
of stored spent wash  at
difftrent times in the past,
Unit's submitted reply dared
21,11 2039 i3 placed at |
Annexure-12.

line 30.06.2021, fixed for
utilization of stored spent
wazh as per CPCH direction
dated 14.03.2019, UEPPCE
should carry out oh guarterly
basis  wupte June ' 2021,
regarding guantity of spent
wash utilized and balance in |
the lagoo.

Distillery unit of the
COMpany should ‘be
permitted to function at half
of the lcensed/consented
capacity till it disposes off
the huge volume of spent
wash available in the lagoon
ag on 110623019 SPCBE

{ should ensure that this

spent wash with low selid
concentration is ruot
discharged in the drains by
the unit durdng the
forthcoming rainy  seazon
and strict vigilance should
be kept by SPCB. A
quarterly report must he
submitted by SPCH citing
Progress In complianoe
mede,

« UEPPCE hazs  issurd letier

No.. . UEPPCB/HO/ Gen-183-
24711}/ 2019/6469-1313 to the
unit dated 15.11.2019 to comply
with directiong of Hon'ble NOGT
order dated 23.07.2019 in a time
bound manner. Copy is placed at
Annexure-13

= The unit has replisd vide letter
dated 21.11.2019 wherein it has
been submitted that the stream
from 95 KLD plant which now
not  functional, which was
associated with the lagoons
l[outside of the premises). In the
absence of the in-flow to the
lapnaomna, restriction af |
production of other unit Lo, 290 i

KLD plant may not be _jus!.iﬂm:l|

and relevant.
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. During inspection  of joint |

committes which was carried out
on 13.11.2019 it was observed
that the unit have twa lagoons of
capacity  3.30.000 m3 and
1.00000 md, Howewver the
lagoan  having 100,000  md
capacity was uanaticed till date
But during inspection the zame
lagoon was found with sludge

The statement may be provided
by the unit for the gquantity of
spent wash to be used and
actually used, UEPPCE shall
issue natice to the umit for the
sams

The joint committes has visited
the plantg. on 15.11.2019 and
verified Ehe gealing of the
pipeline conmegted to  the |
lagoone.

The unit's reply dated
21.11.2019 shall be examined
by the UEPPCB for taking
NECESSATY aCtion w.r.i.
productien capacity. uhlization
of spent wash (o be monitored
on guarterly basis and shall also
obtain  action  plan o
dismantle Jevel the 2'd Ingoon a1
Dabhora gite from themnit.

[ The industry 'must be
| asked 10 come up with a
concrete . proposal. for
disposal of ‘ash generated
in the indosty as well as
for the ash lying in the
open. The industry must
provide & time bound

action plan for disposal of |

already  generated ash
within 15 davs

" The wunit has  submitted an

action plan for ufilization of
SLOP., {Inci o Ash  wide
letter dated 25.06.2015.

As per th action plan. the unit
will u the SLOP Ash as &
4 i _-**W Fotash. Fly ash
m disposed off to cement
Industries. In this regard the

following actions have been
taken by the unit.

Unit is evaluating the process of
granulating the SLOP ash for
utilization in agriculture as
Potash fertilizer.

Upit has contacked CSIE-|
CSMCRI, Bhavnagar, Gujrat for
Feravery of Potash and
utilization of the remaining ash
in kand filling or brick.
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The unit has also contacted |
ZFPR], Saharanpur, Lttar |
Pradesh for the same.

At preaent the unit i using fy |
aeh in filling the lagoon (3.5 lac |
) containing  diluted spent |
wash. As reported by the [
industry, ash generation from
SLOP (incinerator boiler) and
from 80 T/hr Boiler shall he |
128 MT/day and 200 MT/day,
respectively. Entire nsh
quantity {328 MT/day) cann't |
be used as fertilieer and further
lapdflling  can only byes
permitted provided it s done
safely subject to approval from
the competent authority /atate

Indusiry to submil concrete
proposal for long  term
utilisation /bandling of fly ash
within 15 days to UEPPCHE.

In absence of “No objection
Certificate  from  Central
Underground Watcer
Authonty, no extraction of
underground  water  he
pErmitted,

The Industry hag drawn
nearly 55 lakhs litrer of
underground WHter
everyday with no obligation
of recharge/rain water
‘harvesting etc; This must
be stopped immediately
and the industry must be
asked io take additional

measures for re-charge of |
the underground |

water/ rain water
harvesting with due regard
to the afrount of
underground water drawn
b it in last 5 years.

The industry mus! be
asked to pay compensation
for illegal withdrawal of
underground water for last
BO many years in garb of
pendency of their renewal
applications for o
objection’ before COWA

The amount pavable by the

CPCE  issued  letter  Nao,
190198 /NGREA/CPCBf2018- |
19Fa rt |
filef /4442 by Member
SecTetary, CGWA dated
24.07.201% tw  take actlons |
apcording to NGT order dated
23.07 . 2019 [Refer Annexiire-8), |
CGWA Has issued MNotice to the
unit dated 08.11.2019 to direct |
o Why mnot Envirenmental
Compensation [EC] should be
levied fer illegal abstraction of
ground water for the period

after the expiry of valid NOC

Copy placed at Annexure-14. [
CGWA has issued Show Cause |
Notice to |
the unit wvide letter no. |
flﬂﬂ],n'EG‘l-‘n"B_."UHj'l‘E'El‘l.-|:9-53Ud:11
18.11.2019 for illegal borewell |
sealing in addition to fixing EC
for unauthorized extraction of |
ground water and launching
progecution for wvielations in
accotdance with the previzion |
of law, Copy iz placed al
Annexurs-15,

COWA hes also issued order
for stopping of ground water

4
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| the

Company for withdrawal of
underground  water  must
be fxed on the principle
‘more  the withdrawal,
higher the rates.” The
charge which has not been
paid for years must be
recovered with intercst at
rate  af 18% per

lannum,

withdrawal vide letter No. |
4{100}, CGWEB/UR/Tech-19-
537 ufs 5 af the E[P) Act, 19686
dated 18.11.2019. Copy is
placed at Annexure-16,

it was informed by CGWA
representatives  duning  joint
committee meeting held  an
14.11.2019, that CGWA has
prepared and submitted draft
guidelines on water abstraction
rharges, which is due for
approval from the competent
authority.

In view of the notice of CGWA,
all consequent actiona in the
matter of illegal withdrawal of
groundwater shall be taken by
concernad . State  Pollution

Control  Board, as  per
conditions . m = copsent Lo
operate.

Extraction of grodnd water
without NOC from CGWA, is
not only Ilegal bui, is a
violation of Hon'hle NGT order
dated 13.07.2017.
UEFFCB ta take appropriate
action againet the industry. |
+ Central Ground Water Board

Uttarkhand 8
has worked out charges
95,30,13,600/- for  illegal

extraction of ground water. The
matter % awaited for approval of
the Chairman CGWA, decision
is likely to be taken within 15
days.

The land which  will
become available because
of the dismantling of the
fagoons and EVETH
otherwise the surrounding
gren of lagoons must be
utfized for dense forestry

lin  the eaming monsoon

BRSO

The joint team of UEPPCE and
CPCB  afficials  headed By
Justice [Retd.] Arun Tandon
during physical verification on
15.01.2019, nhserved that
plantation has been started
over the flled lagoon lecated
inside the premises,

During  inspection  of jmnd
committes, carried out on
15.11.2019 it was observed that
the unit have two lagoons of
capacity 3,50,000 m3 and
1,000,000 m3 at Dabhora site. In
earlicr documents submitted by

the indusiry, lagpon h.ﬂ'-r:lngl

L]
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capacity 1.0 lac cubic meter |
Was not reported and it was un-
noticed in the previous reports. |
Thick sludge (0.25 m depth] &t
battom was observed,

« UEPPCB to seek explanation
from the industry for mnon- |
disclosure of 1,00,000 rn-3
capacity spent wash storage |
lagoon and the time bound
action plan for dismantling and |
levelling of the lagnon.

CPCE has calculated the
Environmental
compensation

amount |as per  the
methodology of EC| in
compliance of the NGT
arder  dated 20052010

which is
Rz 13,54.50,0001-, to be
paid by the unit.

CPCE issued letter to Member
Secretary, UEFPCE far
implementation of the Hon'ble NGT
order dated 23.07.2019 in O.A. No, |
361/2017 including levying of EC
vide
letter i,
190198 /NGEBAIRG)/CPCE/ Instill
ery 1201 8-19/BETR dated
4.09,2019 [Refer Annexure-13). |
*UEPPCB  wide [etter dated
18.11.201% directed the unit to
comply to the Hon'Ble NGT order |
dated 23.07.2019 in 0OA No,
361/2017 in a time bound
MATTET. |
aThe industry submitted reply
dated 21.11.2019, Howaver, did |
not  deposit any  amount |
tevrards Envircnment
Compensation  (refer Annexure-
12).

CPCE must direct the 1t
(b0 dismantle all excess
Storage capacity of lagoons
in terms of the direction of
CECB dated 07.12.2015
forthwith. CPCE/SPCH
shall submit & quarterly
report on compliance of its
own order,

CPCBhas issued direction u/s 5 |
of E [F] Act, 1986 {o the unit dated |
16.09.2019, ta
1, Dismantle /level /fil all |
excess storage capacity of
the lagoon
Z. Dismantle;level /Al all
CXCess EEOrage
capacity of active lagoon
located in it's premises used
for storage of concen. Spent |
Wagh from 240 KLD stream
production and shall have |

anly storage capacity
equivalent o seven  davs
production.

3. To comply with the
conditions mentioned in the |
issned direction dated |
14.03,20109,

Copy of CPCE direction dated
16.05.2019 is placed at I

i3



Annexure-17.

» DEPPCEH carried ot
ingpection on 06.11.2019
and submitted the report to
CPCBE and abserved during
vigit that,

! The flling vp of the lageon
located  inside the unit's
premises and plantation
activity was found under
PrOETEss.
The unit was using the stored
spent wash of the lagoon
located at Dabhora &ite in bio-
composting and the lagoon was
being filled up by using ash
aned soil.

1. The steel tank for storage of
concentrated spent wash was
under construction and 80-90
% work was found completed.
The work will be completed hy
15.11.2019,

4, As per  CPCBdirection
dated 14.03.2019, the unit is
using the stored spent wash in
bio-composting. During
inspection, the. Lerit
representative informed  that
they have started the 2nd cycle
of bio-composing  after
completion of rainy séason that
is October-2019. The unit has
consurmed  apprex, BO00 m3
spent . wash. Cmow  total
18000 m2 spent wash has been
consumed. Apart from this,
unit representative  informed
that, from.lst cycle of bio-
composting, 1800  ton  of
capacity lagoon in a time bound
MAnneT. Bio-compost 15
generated. Out of this 31630
Quantal bio-compost has been
sold. During inspection filling
of lagoon with ash and soil was
found under progress. The unit
is purchasing press mud from
Rathi Traders. The guality of
bin-compost & being checked
by Eco Pro Engineer Pvt. Lid,
The unit is alsc under process
of constructing steel tank for
atorage of spent wash, whose
storage capacity will be for 07
days. Presently, the unit is

[ ]
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operating the plant on 150 KLD
in place of 240 KLD.

» The jaint team of UEPPCE
and CPCE cificials headed
by Justice (KHetd, | Arun
Tandon during physical
verification on 15, 11.2010,
and observed that;

a) The unit was having 3
lagonns, one lagoon s
attached with 240 KLD
production and has been
cloged flévelled, The other
two are located at Dabhora
site outside the premises
and attached with 98 KLD
giream which 8 fow non-
funetiomal,

bl The wmpit has wvet  to
diamantled /fill-up the both
lagoone at Dabhora site,
which was observed with
presence  of spent  wash
sludge and rain water.

» As per the directions of CPCE,
all excess capacity af spent
wash storage lagoons has to be
dismantled ¢ filled & lewelled.

« UEFPFCH 1o direct the industry
o diamantle [/ fll & level
100,000 m3 capacity lagoon in
a time bound manoer.

I Applicatinns for ‘No
abjection Certiflente’ should
be considersd and decided

and if the applications -arm

not found satisfactory then
the same must be rejected
with a [urther direction o
s10p water extraction,

withiln. a menth by CaWwa -

CPCH has issued & 'letker o COWA
dated  02.09.2018 to comply with
the directions of NGT arder dated
23.07.2019 pertaining 1o all

| Induatries. Copy  is  placed ot
Anmesmres-18. CGWA  has  issued |

Show Catgse Motic clated
18.11.2019 to  the foliowing
indusiries  loeated at Uttarakhanid
as liated in the Honble NOT order
dated 20052019,

(] M/=s Banwari Paper Mills Ltd.,
Kashipur,

(2] M/s Cheema Paper Lid.,
Kashipur,

(3} M/s Multival Pulp and Board
Mills Pt Lxd., Kashipur,

(4} M/s Multiwal Duplex Pet. Lrd.,
Eashipur and

i3} M/= Kashi Vishwanath Textiles
Mille [PiLtd,. Kashspuir
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(6] Mjs India Gilvrols Lid.,

kashipur (Refer Annexure-15)
Copy of S8CNe issued 1o Industry Ne,
1 to 5 are placed at Annexure-19.
Reply submitted by Industnes ta
CGWA are not satisfactory.

In view of the paragraph-8 of the
Honble NGT order dated
23.07.201% COMpEnsation
charges for illegal withdrawal of
onderground  water must  be
caleulated and to be levied on
the industries.

| The charges pavable by the
company for withdrawal of

underground water muat be |
fixed on the principle ‘more |

| the withdrawsl, higher the
rates’.s ThHe water ¢ 5
which has not heen paid for
vears must he recovered
1ogether with the inlerest at

rate of 18%: per anmim.

CPCR has issucd a letter to
COWA  dated 02092019 to
eomply with the directions of
NGT order dated 23072019
perigining  to all  Industries

|Refer Wﬂ--ml-
[t was ormed by COWA

representatives, . during  the
meeting of 'the joint committec
dated 14.11.2019 that, CGWA

has prepared itted a
draft guideline n'hle NGT
on water abstraction charges.

| The norma for recharge af
updergrotind  walter _apd
rain water, hacvesting et
must be fixed. Flow meoters
must be  caltbrated | by

Gm‘:mm:nbugﬁh:ﬁiﬁ “and"

verified at least o
e,

EL

which is uncder copsi B,
CPCHB hoa assu %‘ ier 1o
COwWA dated 02002019 in

comply with' the directions of

NEET  order da Al
pertaining _to Industries
|Hefer Annexure-18).

As  ioformed § by COWA

representative @_E._'.'ihl! joinit
committes .Ime'eﬁﬁg it
1.31.2019,  groundwater
ﬂrhnr@ of iz assumetl
for every submerged recharge
GWA alse informed that flow
meters  are  monitored  and
calibrated by individual units
through NABL fecognized
laharatory on annual basis,

Actual
underground water by the
ndustry must be verified

through mdependent

, ; .
| Covernment agencies.

requirement ol

CPCB hasg issued B letter 10
COWA ddted 02092019 to
comply with the directions of
NGT order dated 23072019
pertaining te all  Industries
[Refer Annexure - 1B}

Al Industnes

records of ETP sludee and
octher aalid Wasies
penerated as owell as its

must  be |
paked to maontain wverified |

A per UPPCB email dsted
30.10.2019 there aré maimly §
fndugiries which are generabimg
hazardous / selid wastes in
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disposal to the Fnown
buyers{ receivers ultimate.

Rampur, The hazordous waste

generated from the industries are
bteing disposed through TSDF
namely M/3s Ramky Environ
Engineers Lid., Khumbl, Kanpur
Dehat (TSDF)

UPPCH has issued show cagse
natice vinder bazardous & other
waste management rales, 2016
o Mfs Varun Steel, Ajitpur
Industrial area, Rampur.

Portahble pumps with
flexible pipes, pumps with
looge/open end Tee pipe on
delivery lines shall not be

mitted as stand-by at
TP af any industry,

=« UPPCB igsued letter Na, H-
43240/C-7/Jal-40/2019 14
M/s. Radico Khaitan Ltd.,
Rampur, P dared
02.11.2019 to dismantle the
cxeess copacity of lagoons, to
develop thick forestry on the
boundary of lagoons as well
as on the land which wil]l be
available after dismantling of
lagoons, to install separate
energy meter for ETP, to keep
and maintain record of
generaled and =gelling of
prepared  bio-compost,  to
dispose solld waste as per
the rules. te not Heve any
loose connections of piping
with Installed ETP and to
submit the details ef disposal
of generated ETP sludge and
aother solid waste as per the
rules. (Reler Annexuore-6).

+« SPCB shall issue letter to all
industries to dismantle
portable stand-by pumps with
flexibla pipea, pumps with loose
/ open end Tee pipe on delivery
lines.

Il

CPCB/SPCE  shall take
MECERLATY  actions  apainst
the non-complying
industries namely:

(1] M/s Multiwal Duplex P

Ltd Kundeshwari |
Frrad, Kashipir,
Litiarakhand

20 MJSs Damva PJ Foods
g;."t. Lid., Rampuar, U, P.

£32}) M/s Varun Steel,
Rampur, U.P

/8 Multival Duplex Pvt Ltd.
deshwari Road, Kashipur,
d
UEPPCE ifssued letter to the
umit: on 13062019 do
submit the Clarification
within 24 honrs
regarcling the closing of 03
hyvpasses, which W
observed during the drone
survey ol joint  comednes
dated 12.06.2019 in
compliance  of @ MGT  order
doted 20053019 Copy af
the letter is
Flaced at Anpesare-23

1.
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2 UEPPCB s mm process of
isswing show cauze notice io
the umit  and Imposing
ervironment  compensation.
However,  the Y -PABEEE
which were found earlicr was

stopped.

2, Mj& Damya PJ Foods Pvt. Lid..
Rampur, UP

A4  per UPPCB  letter dated
22.11.2019, it was informed that:

1. UPPCB issued show cause
notice under Water Act, 1974
an 19.07.2019 to the umnit for
the non-compliances
observed  during the  jomt
inspecticn dated 12.06. 2019,
foopy, of the SCN is placed at

Mn:ﬂ%—i‘l

2. UPPCE. haz also Tevned
Environ E compensation
of Rs. E% on the unit in
the above mentioned SCN.

3. The unit has deposited Hs 2.5
lars A% “Environment
Compensation to UPPCH.

4, UPPCH has issued SCN dated
02.11.2019 to the wnai for not
having NOC of COWA. Copv of
the same is  placed af

-

Annexure-22, 4
5. UPPCB. "has Camied  ou
inspections Ag2019
and 73, ]1-2@ £ sample
of treated fraom ETP

mtlet oollectsd  an
pir B m;am& as per UPPCE
anal thie it 1= in

% provisions of
Fﬂtl.'!' 'EEI'H- and Air Act,

1981, No untreatsd  efluent
was found discharged outside
of the premises during
inspection dated 12.11,2019

6. The umit has  instelled
separate  enerpy meter  and
flow meters at inlet and outlet
of the ETP.

3. M/5 Varun Steel, Rampur, U.F.

As per UPPCE  letter dated

23.11.2019, it was informed that-

1. UPPCE izaued Show Cause Notice
under Water Aect, 1973 on
19.07.2019 for  the nein-

a1
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compliances ohserved ‘:h-'”-”E-'- the |
joint inspection dated 12.06.19
Copy of the same & placed ar |
Annexure-23.

2. UPPCH has also levied |
Environment Compensation of |
Rs. 2.5 [ on the unit in the above
mentioned SCN.

3. The unit has deposited Rs. 2.5
lacs as Envirornmetit
Compansaton to UPPCE,

4. UPPCH  isgued Show Cayse
Motice under Air Act, 1981 on
20.07.201% far  the  fion
compliances abserved during the
joint inspection dated 12,0619 |
Copy of the same ig placed at
Annexure-24,

= UPPCB “jssued Show Cause
Notice under Huzardous Wasie
Management Ruoles, 2016 on
09.11.2019 ta wnit for o
having Hizardouas wikste
authorization. Copy ‘of the same
ie placed at Annexures-25.

6. UPPCB has issued SEN  dated
2,11.2019 for not having NOC of
COWA. Copy of the ‘Same is
placed ot Annexure-24.

7. UPPCE hag Carried ot
inspuctions on 22102019 and
12112019, The sample of
tregted effluent from ETP outiet
was  collected by UPPCHE on
22102019 and as per UPPCE
upalvsis reporl, the unil is in
camplinnce of pravistons of Water
Act, 1974 and Afr Act, 1981, Mo
untreated ceffluent was  found
discharged outside of  the
premizes during inspection dated
12.11.2018.

« CGWEH Northern Begionshould r
are cxtracting underground. water
without velid COGWA NOC

(i} Report dated 06.12.2019 by the Ganga Monitoring
Committes, Phase I-B in respect of inspection carried

2



There is also response of the CPCE filed 27 11.2019 to the final
teport of the Monitoring Commitiee mentioned above to the
#ffect that inspection of GPls are done annually and action 18
taken by the State PCB. We are of the view that even though
the inspection by the CPCE may continue to be done annually,
the State PCB must conduct inspections quarterly, The report

mentions as follows:

“From the details which being recorded
hereinafter out of 8 industries sitkate in Kashipur except
for one namely M/ s Vishwakarma Paper and Board Lid. no
other industry has any valid sabsisting ‘no objection
certificate’ from the CGWA., These Hilﬂusqies in Kashipur
are drawing nearly 22000 cubic gﬁs apprax.  of
underground water every day. The det ‘of the industries
zituate in Kashipur area which have been inspected are

are

b

disclozed in the form of a chart as follows:

B.No,  Name of the Btatus of | Quantum | Letters nse
Industry & moc o lof tasued recalved
aildress Ew/mdday from firms

1 Ll ERGL Renewn] | 3096 01, 08§19 for | Compliance of
(Ethanol Flanti Pendingw complianee = NEHC an
Bazpir Rasd, ith y af NOC _;ﬂy'ﬂa_.' 14
Rashipur, 05 C%ﬁ“ y
Magar, " W i ’

ication fea, . 4 B o

2 ﬁ,.'t- 1 Henewal & LT ,.I_l-'-i"ﬁ" Compliance of
|Chemial Ferdup [ nce KOG on
Plang i | with af 19/08/19
Rand. m CGWA
US Nagar, ] MewDelh
Application Mo |

E il Y | WOCgran F63B8.37 - Campliance
vishwakarma | ted received an
Papers. & Em17 04/ 2 07/2019
Hourdz Pt Lid 2NLA
Apphoation
Mo 214 /EED /L
RIINDy 3017 -

b dated
[ 17/04/18 :

1 M/s Banwari | Appbed 00 B1710/ 18, 343, 0672019
Paper Mills | fou o&juE 19, No respopnse
Ltd Applicatien | NOC 1306719 to gueries
Nod1- which = n1roviie daed
40 1072/URMN | under oyfor/an1g9

| |pisos scrutiny

5 M= | Applied | 3440 Email aent 25/06/3019
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Cheema far on 1300y 19 | 320073010
PapersLimired, Fre=h s dlrected
Application Hoo by MGT
Mo 21- which ia CUEIEItEEE i
/S8 URSIND | wivder 120610
F2017 duted BCTLTNY
24,055 2007
b T Appled | 406 1001718 AT 20195,
RABKIAS | foo 40519 | o6ingr 301y
hwanath Fresh 13706 19
TextileadfillsPvt, | mOC UXfaFiig
Ltd. Applicativn | which is
; uney
serutiny
T M5 Multimal Applled” [ 363120 13/06] 14 Hard copy nnt
Pulp i 3 for 2550097 19 ver received,
Board Millg ROC
Pvi, Lid.,
= Application Mo
H M= Mulrivesl Apglied 448.9] 0O/ 05/ 19, Hard copy nat |
Duples Pee far 137067 19 ver peceived,
Lid,, 2 K] 2300 106 220773010
Appacarion Mo Motioe on o dacyment
fEs1lo01e received

it is warthwhile to point out that industries ar ftem
WNos.4.5.6,7 and & have only made applications Jor grant of
ne obfection certificate’ and are awafting disposal of their
applications. They have been issued ‘vonsent o aperate’
by the Pollution department and are alsa  extracting
underground water. Similarly, M/= LG.L. Digtillery Unit
and Chemical Plant arpe confinuing fe draw pnderground
water on the pretext-that their applications far rencwal i g
ne objection cerfificate (s still pending dispesel before
CFEA.

I may highlight that in para & of the order dated
23.07.2019 the Hon'ble Tribunal has already declared
such extraction of  underground umier by the industrial
units as idlegal. For ready reference para 8 of the order
dated 23.07.201 9 is quoted hereinbelow,

‘Learned counsel appearing for M/s India Glyeals
Limited, however, tried to justify the tlegal drawal of
ground water without sanction even though the area
is: semi critical, on the ground that application for
sarchion wes ‘pending. We do not find anyg merit in
this  submission. Delay in deciding renewal
application could not be treated s a licence to dran
the ground water. The unit could ake remedy
against such iractlon, While regulatory authoritios
are required o act prompily but ony tnaction is not o
ground for a citizen to take the law in hia hands

24
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instead of approaching the concerned higher
autharity of the Caurt.”

So far as the industries situate in Uttar Pradesh are
concerned, 3 industries were inspected namely!

i M/ 5 Radica Khattan Lid

il M/ s Rana Sugar Ltd.
i) M s Swat Menthol & Allied Chemicals Lod,

RADICD Khaitarn unit had a ‘no objection certiflicate
in its fovour for drowal of 2600 cubic metres per day af
wnderground water which expired on 2nd Octaber 2018
They hove continued to extroct underground water even
thareafter on the plea that their gpplication for renewal
dated 1509 2018 is still pending with the CGWA

M/s Ranad Sugar Ltd, wos _r;rrm-ﬁﬂ. 'no ohjechan
certificate’ on 14.10.2016. An inspection Was made by the
CGWA on 30.04.2018 when the sugar plant of the unit
lwas found to be non-ocperational and the dfﬁjﬂﬁé}y had mal
bren set up. An order for cancellation of the no pbrection
certificate’ was issued by the CGWA on 10 December
2018,

However, on 1 7.04.2019 permission was granted to
run the distillery F.!#__ the various departments of State of
Uttar Pradesh, Similarly, permission. to operate has also
heen granted by UP. Pollution Coniral Board.

The wunip is dratiing wndergroLna warter hoth in
respect of the sugar unit ag well as its distidlery unit
deapite the order of cancellation of 'no objection certificate
by COWA dated 10,12.2018 on the,pretext that their
application. for reconsidergtion” of the cancellation of ‘ne
shiection eertificate’ was pending before the CGWA,

M/s BSwati Menthol & Allied Chemicals Lid. wes
admittedly extracting underground water to the tune aof 15
cubic metresx per day for its wnit despite having netther
applied for nor having been granted any permiasion or 'no
abjection certificate’ by the CGWA.

It is surprising toe note that large number af
industries gre said o be pperating both in Koshipur and
Rampur area which have been declared to be critical/ semi-
critical zone by the CGWA withour any valid subsisring ‘no
ahjection certificate’ from the CGWA. Tt is also surprising
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that the uwnderground warer authority and pollution
department hoth in the State ef Uttarakhand and Siare of
Uttar Pradesh are aware af the situation and yet for HEArs
together there has been complete inaction on their part 1a
enforce rule of law in the matter of  extraetion of
undergrownd rvater,

The situation is seriously  alarming and  needs
immediate intervention by the Hon'hle Nuational Green
Tribunal g0 ag o ensure that undergreund watrer s nod
cxiracied without o valid swhsisting 'mo olfection
certificate’ from COWA.

Twas informed by the officers that the aituation as in
Rampur and Kashipur prevails throughout the Stare af’
Uttar Pradesh and State of Uttarakhand and more than
thousands of industries are extracting underground water
without any velid subsisting ‘no obifection certificate’ from
the COWA as on date. *

We have considered the above reports. Apart from taking
Actions in terms of recommendations in the report of the CPCE,
turther action needs to be taken in respect of recommendations
. the report of Ganga Pollution Monitoring Committes 1o the
effect that underground water s being extracted Megally at
large scale in ‘critical’ and ‘semi-critical' #ones. There is
complete inaction on the part of States of Uttarakhand and

Uttar Pradesh in this regard.

Let the States of Uttarakhand and Uttar Pradesh take remedial
action in respect of individual industrics as well as gencral
measures to ensure that there is no extraction of ground water
without prior permission of the CGWA. Before anv auch
permiegion is granted, COWA may ensure actual compliance of
cenditions of replenishment of the ground water having regard
to the water table in the area so that there Is no further
deterioration of ‘critical’, 'semi-critical’ and ‘over explofted”

areas in terms of ground water availability, Any permission
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should be gliven based en study of availability of ground water
and perodical report that replenishment had resulted in

improvement in ground situation,

The CPCB and the State PCE may ensure recovery of the
compensation already assessed by taking appropriate coercive
mensures inchiding closure of the erring industry till deposit is
made, apart from prosecution for wviolation of law, after

following due procedure.

The Chief Secretary, UP may file response to pars 9 af the order

of this Tribunal dated 23.07.2019 by e-mail at judicial.

rigtugov.in.

The CPCB and the State PCB may fle- further eompliance
status report as on 30.04.2020, after carrying out detailed
nspections and alsd indicating compliance :tat‘l'.ﬁrn'!ﬂfh regard
to the issues cansidered in the three reports dated 23.10.2019
and report dated 06.12:2019 (by Gangs Committes) and
27.11.2019 (by the CPCB| considered in para 3 above, before

the next date by email at judicial-netagavin.

An application being [.A No. 16/ 2020 has been filed to place on
record same documents particularly the fact that a writ petition
has been filed. This Tribunal can offer no comments on taking
af any proceedings before any forum unless there is any order
having relevance to these proceedings,

LA Mo, 16/2020 iz disposed of.

List Mo further consideration on 19,05, 2020,
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A copy of this order be sent by e-mail to the Chief Secretary,
UP, CPCB, State PCE and Monitoring Committee headed by

Justice 8.00, Singh. former Judge of Allahabad High Court.

Adarash Kumar Goel, CP

5.P Wangdi, JM
Dyr. Nagin Nanda, EM

Siddhanta Das, EM

Jdamuary 13, 2030

Original Application No. 22472016

M. Ao, 113/2017, M.A Ko, 816/3017,

LA Mo $0H;20019 & LA Na. 1672020

With Criginal Application No. 361 /2017

[L.A. No. 89720719, 1.4 Na. 43172019 & LA. Mo, 4322019
AR
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Apeed-Post/E-mail

F. No. B- 190198/ NGRBA/CPCB/2018-19 Pr. . - Dated: 27.02.2020
Ei mu l '-':L.L{qk ‘m_ _:'-.ﬂ:-'ﬂ

T,
The Member Secretary,
5 Ganga States Pollution Control Boards

Subject: Hon’ble NGT order dated 15.01.2020 in the matter of Shailesh Singh vs. State of
U.P. & ors. with Tanzeen Fatima vs. Ministry of Environment and Forest & Climate
Change & Ors. in OA No, 324/20016 with OA No. 3617201 T-reg.

Sir,

This has reference to the Hon'ble NGT order dated 15.01.2020 in OA No. 361/2017
wherein SPCBs have been directed to carry out quarterly inspection of GPIs. The verbatim of
the relevant para of the said NGT order 15 as follows:

“3. fii) There is also response of the CPCB filed 27.11.2019 to the final report of the
Monitoring Committee mentioned above to the effect that inspection of GPIs are done annually
and action is faken by the State PCB, We are of the view that even though the inspection by the
CPCE may continue to be done anmually, the State PCB must conduct inspections quarterly. ™

You are, therefore, requested to comply with the directions of Hon'ble NGT and to ensure

inspections of GPLs on quarter]y basis,

"'-}rh:-' Yours faithfully
A
e
(ALK, Vidyarthi)
Additional Director & Divisional Head, WQM-I1
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B- 180198/ NGRBA(RG Y CPCH/Distillery/1/2018-19 March 20™, 2020
i B 18
Member Secretary,

Uttarakhand Environment Protection & Follution Control Board (UEFPUE),
Ciatta Devi Dhawan, 46 BT Pauk Saliastiadbala,
Dehradun, Uttarakhand-248001.

Subject: very ol Envirg M5 India Glyeols Lid,, Kashipur,
hand, i o A Mo,

ol L i ]
liance 1 "hle 1 i 501200220 i

dal/lf

Reference: Hon'hle NGT order dated 15.01.2020 in the matter of Dr. Tanzcen Fatima Vs
MoEF & CC. O.A. no. 3612017

Sit.
[his has reference to the aforementioned Hon'ble NGT order wherein the Tribunal in
has directed as follows:

wf,  The CPCH and the State PCB may ensure recovery of the compensagion already
assessed by taking appropriate coercive measires inchuding closure uf the erring indusery (il
deposit is made, apart from prosecution for vielation of law, after following due procedure.”

In this regand, it may be noted that in compliance to the Hon'ble NGT vrder dated
20,05, 2014, the ot Committee under supervision of Justice (Retd) Arun Tandon carried out
inspection of nine industries including M/'s India Glycols Lid., Kashipur, Untarakhand on o™
_12% June, 2019 during which it was observed that the Unit, M/s India Glycols Lid has stored
spenl wash (approx. 96,000 m') in the lagoon since 12.01.2017 (date of issue ol closure
direction by UEPPCH) Therefore, upon Justice Tandon's suggestion, CPCB caleulmed
Environmental Compensation of Hs 135450000/~ as per “Methodology for Assessing
Environmenisl Compensation and Action Plan to utilize the fund”.

The olsetvitions of the Joinl Commiter wganding storuge of spentwash by Unil since
12012017 and potential of this stored spentwash o cause envimnmenial contamination and
its subsequent storage during monsoon season which can lead 1o overflow and runoff of
spentwash thereby having polential o pollute both surface and groundwater, have been
considered as cases for levying of Lnvironmental Compensation,

Justice (Retd) Arun Tandon, incorporated the sume in his recommendations w.r.t M/s
IGL (Distillery Division) which was filed in Hon'ble NGT on 05.07.2019. The Hon'ble NGT
vide it¢ order dated 23.07.2019, accepted the recommendations of Justice (Retd) Tandon
including imposition of the caleulated EC amount on Mis India Glveols Lid. (Distillery
Division). The verbatim of Hon'ble NGT order dated 23.07.201% in Para & is as follows:

CENTRAL POLLUTION CONTROL BOARD
wabavor, o e weary Ultdd4 Hdleld TR FERT
MIKIETHY OF ENIRONUENT, FOREST & T4 HATE CHARGE ROV OF STk

‘gfrgw wae' gl e TR, foee- 110032
Parivesh Bhawan, East Arun Nagar, Delhi-1 10032
=T/ Tel + 43102030, 223057032, F9HEC Websile . wivw cpch.mic.in



“We, this, do not find any ground not o aceept the report of the Jownt Committes, mclidmg
e cnienenid e conpeiseathon o be sevevered. Thie same niey be ccted upon fordhneith. ™
Again, vide its order dated 13012060, {lon'ble NG hos further directed to ensure
recovery of the already assessed compensation amounl by taking appropriate coercive
measures following due procedure.
Mow therefore, in view of the ahove, it is requested that necessary action shall be taken

10 ensure recovery of the already assessed EC from the Unit. in compliance to Hon'hle NGT
order. The action taken report may be forwarded to CPCR within 15 days.

¥ ours [aithlully,

‘E""nlr uhld;-im

(Dr. ALK, Vidyarth)
Addl. Director &DH,
wWoM-II
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UTTARARHAND POLLLITION CONTROL BOARD v F w71

Gauratayi Parayavaran Bhawan —
468, SIDCUL, IT Park, Sahashtradhara Road S
DEHAADUN [LUitarakhand]
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UEPPCB/HOIGen-183-247( Vol.-l) 12020/ ;qﬁ 2
Ta,
Member Secretary
Central Pollution Control Board
Parivash Bhawan, Purvi Arjun Nagar i :

Delhi. e i

Kind Att.- Dr. A.K Vidharthi, Additional Director

Central Polli tinn
dgadyl l VoUBaN Lontrol Bosrd

Sub: Compliance report of the direction of Hon'ble NGT in the matter of Dr. Tanjeen
Fatima Vs Ministry of Environment and Forest & Climate Change & Ors-reg.
Sir,
Kindly refer to above subject matter regarding order passed by Hon'ble Naticnal Green

Tribunal dated 15-01-2020 in the matter of Dr. Tanjeen Fatima Vs Ministry of Environment and
Forest & Climate Change & Ors (original Application No. 361/2017).

Please find enclosed herewith the compliance report of the above order passed by
Hon'ble Mational Green Trbunal along with supporling document for your kind information
please.

Encl WS abeye Your faithfully

IS.P. i)
Member retary

()



Action Taken Report in reference to the Hon'ble NGT order dated 15.01.2020 in the Mutter of Dr. TanjeenFatima
VIS Ministry of Environment and Forests& Climate Change &0rs.(Original Appl cation No. 361/2017)

Mis India Glycols Lid., Kashipur

Sr.l

Sl. No

(Para §

Hon'ble NGT arder
dated 23-07-2019

" Hon'ble NGT Order dated
15-01-2020

Compliaice Status

Reasons for avallability of
90000 m3 of spent wash
with solid contents of less
than 1% only in the
lagoons of the industry
must be ascertained
and suitable action
should be taken for
viclating the norms of
the CPCH

u._..

The explanation about stored
spent wash submitted by the
industry vide letter daled
21.11.2019 is not supparted
by  relevant  supporiing
document about the quantities
of stored sperd wash at
different times in the past
Units submitted reply dated
21112018 s placed at
Annaxure-12

The industry to adhere time
ine 30062021, fixed for
utilization of stored spent
wash as per CPCB direction
dated 14.03.2019. UEPPCB
| should carry out an quarterly

UEPPCE has issued letter no, UEFPCB! H.O./ SA/ 183 -247/ |
10401 - 1707 dated 28.01.2020, that, industry to submit the
suppoerting documents regarding explanation of stored effiusnt.
The unit has submitted supperiing document vide lefter dated
08.02.2020 and 06.03.2020. Annexure-01

The Excise depatment dala is verified, wherein alcohal
production found below 240 K_PD, from the manth of January,
2016 to December 2019 Annexure- 02

The data submitted by Industry indicates, total slcohol

| production is 219034.6 KL. Tha total speniwash generation is

1702571.0 m3 which is enirely used in evaporator. The
concentrated spent wash generation is 405428 MT which i
completely utilized in incinerat on boller. The details is attached
as Annexure -03

it is evident that, the spent wash so generated is ufilized and no

| spent wash is discharged ir to lagoon. The water level in
| lagoon is increased in subtequent years by rain water

precipitation, The constituent of tatal salid is still less than 1 %

UEPPCE has issued letter to the Industry vide letter no.
UEPPCB/ H.O/ SA/ 183 -247 10401 - 1707 dated 28.01.2020
to adhere the time line as dire:ted by CPCB

Industry vide letter dated 18.02.2020 bas submited thair

commitment for the compliance.

2
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basis upto June 2021,
regarding quanfity of spent
wash utilized and balance in

. = the lagoon. =
1. Distillery  wnit of the | The statement may be
company should be |provided by the unit for the
permitted to function at | quantity of spent wash to be
half of the |used and actually used.
licensad/consentad UEPPCB shall issue notice to
capacity fill it disposes off | the unit for the same.

the huge velume of spent
wash available in the
lagoon as an
11.06.2010.5PCBE
should ensure that this
spent wash with low solid
concentration is not
discharged in the drains by
the unit during the
 farthcoming rainy season
and strict vigilance should
be kept by SPCB. A
quarterly report must be
submitted by SPCB citing
progress in compliance
made.

Ltilization of spent wash to be
monitored on guarterly basis
and shall also obtain action
plan to dismantefevel the
2'd lagoon at Dabhora ste
from theunit.

UEPPCE has issued letter to the Regional Officer, UEPPCE. |
Kashipur for quarterly monitoring of the spentwash quantity and
its actualufilisation

The same is being carried out sy Regional Officer, Uttarakhand
Pollution Control Board, Kashipur and report |s attached.

}Roa_:_m to the report the spent wash accumulation was
71248 m” as on 30-09-2019 and at present as on 31-12-2019
the accumulated spent wash is 53248 m*, The tatal quantity of
spent wash ulilized from lagoon is 18000m*(from 30-09-2012 to
31-12-2019) Further compliance will be submitted in dus
courseé. The report is attached fnnexure-04

Regarding 2™ lagoon at Dabfiora the Industry has requested
LUEPPCE for granting permission to utilize this lagoan for rain
walter harvesting wet-land devalopment / Fish culture vide their
lefter dated 18.11.2019, accerdingly UEPPCB has accorded
the permission,

1o come up with a concrete
proposal for disposal of ash
generated in the industry as
well as for the ash lying in
the cpen. The industry must
provide a time bound action
plan for disposal of already
generated  ash  within
15days.

The industry must be asked |

proposal for long  temm
utilisabion’ handling of fiy ash
within 15 days tolUEPPCE

UEPPCE has issued letter to the industry to submit the action |
plan for utilization of fly ash vide letter no. UEPPCE/ H.O/ SA/
183 =247/ 10401 = 1707 dated 28 01.2020.

Industry has submitted action plan vide letter dated 08 02 2020,
At present,unit is utilizing fly ash to fill the lagoon at Dabhora,

After completing the filling of lzgoon, the fly ash so genarated is
proposed to be utilized as per Fly-ash Naotification, 2016
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The industry musl be

asked ta pay
compensation for illegal
withdrawal af
underground water for

last =0 many years in
garb of pendency of their
renewal applications
forno  objection’ before
cGwa,

CPCB issued letter Na.

190198/NGRBA/CPCE
f2018- 19(Part
file)d4d442  toMember
Secretary, CGWA

dated 24.07.2018 to
ltake actions according
lo. NGT order dated
23.07.2019
(ReferAnnexure-6).
CGWA has  issued
Notice to the unit dated
08.11.2019 to direct to
Why not Environmental
Compensation (EC)
should be levied for
llegal abstraction of
ground water for the
pericd after the expiry of
valid NOC. Copy placed
atAnnexure-14.

CGWA has issued Show
Cause Moticeto the unit
vide letter na.,
(1000CGWEBS UR/ Tech-
18-530 dated
18.11.201% for  illegal
boreweliszaling in
addition to fixing EC for
unauthanzed extraction
of ground water and
launching  prosecution
for violationsin
accordance with  the
provision of law. Copy is
placed atAnnexure-15,

|

The matter is subjudice and ralated to Central Ground Water
Authority.
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CEWA has also
order
groundwater

I5sued
for stopping of

Vil

The amoun! payable
bythe Company for
withdrawal of
underground water must
be fixed on the principle
‘more  the withdrawal,
higher the rates.’ The
charge which has not
been paid for years must
be recoverad  with
interest at the rate of
18% perannum.

withdrawal vide |efter Mo
4(100WCGWBUR/ Tech-
19-

937 w's 5 of the E(P) Act,
1986 dated 18.11.2019.
Copy is placed at
Annexure-18,

it was informed by
CGWA representatives
during joint committee
meeting held on
14.11.2019, that CGWA
has prepared  and
submitted draft
guidelines on  water
abstraction charges,
which 8 due for
approval  from  the
competent authority.

In view of the natice of
CGWA, all consequent
actions in the matter of
illegal withdrawal of
groundwater shall be
taken by concerned
State Pollution Control
Board, as per
conditions in consent to
operate,

Extraction of ground
water without NOC from

The matter is subjudice and rlated o Ceniral Ground Water
Autharity.
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Vil

CGWA, isnot  only
egal but, is a violation
of Hon'bleNGTorder
dated13.07.2017.UEPP
CB to take
appropriate action
against theindustry,

« Central Ground

Water Board
Lttarkhand

= has Wwarked

aut charges
85,30,13,600/- for

Hlegal extraction of
ground water, The
matler 15 awaited for
approval of the
Chalrman CGWA,
decisionisiikely to be
taken within 15 days.

The land which | UEPPCB to seek explanation | UEPPCB has Issued letter no, UEPPCE/ H O, SA/ 183 247/
willbecomeavailable from the industry for non- | 10401 — 1707 dated 28.01.2020 to explain regarding non-
because of the |disclosure of 100,000 rn-3 |disclosure of 1,00,000.0 ms capacity storage lagoon and
dismantling of the |capacity spent wash storage | submit action plan for dismantiini laveling of the said lagoon.
lagoons andeven |lagoon and the timebound
otherwise the | action plan for dismantiing and | The industry has submitted esplanation vide their letier dated
surounding  area  of | leveling of the lagoen. 08 02,2020, wherein it is indicate that the SPCB has permitted
lagoons must be utilized for III* lagoon vide letter No. (GO5016/C-5/3(Jal)/HO/01 dated
for dense farestry in the 15-04-2000. Annexure-05
coming MIonS0an
Seasan, ; : - : ]
X CPCB has calculated the CPCB  Issued letter to | The Industry has submitted the compliance vide letter dated
Environmental Member Secretary, | 21-11-2019. As far as the dismantling of lagoon is concemned,
compensation UEPPCB for CPCB vide leftter no. F-410/PCLIIDISTINGRBA-2K 14-
amount (as per the | implementation of the |2K15/5026 dated 07 12 2015 diecled to  UEPPCE to issue
methodology of EC) in | HonbleNGToarder dated | direction to the industries for tio-composting and restricting the
compliance of the NGT |23.07.2019 in QA MNo |lagoon capacty equivalent '0_30 days of storage not for

51
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“order dated 20052018
which is
R=.13,54,50,0001-, ti
be paid by the unit.

CPCB must direct the unit
lo dismantle all excess
storage  capacity of
lagoons in terms of the
direction of CPCB dated
07.12.2015 forthwith
CPCB/SPCE shall submit

3612017 including levying of
EC vide letter
no_ 1801
98/ NGRBA (RG) / CPCH/
Distill eryi1/201 8-
19/6878 dated 24.00.2019
(ReferAnnexure-11).

+UEPPCB vide letter date
18.11.2012 directed the
unit to comply to the
Hon'ble NGT order dated
23.07.201% in OA No.
361/2017 in a tima bound
manner.

«The industry submitted
reply dated 21.11.2018
However, did not depasit
any amount  towards
Emvironment
Compensation
Annexura- 12)

(refer

dismantling, Subsequently UEFPCE has issued directions to
the industry vide lelter nollPPCB/HO/Gen-360/2016/9918-
1922 dated 18.03.201% for corrniiance of CPCB direction,

Further, CPCE has issued direztion to UEPPCB to stop the 98
KLPD stream having bio-compesting to achieve ZLD until Multi
Effect Evaporator{MEE) instaliation is completed and allowed
to continue the production from 240 KLPD siream having MEE
and incineration bailer to achieve ZLD. Subsequently UEPPCBE
issued modified directions tc the industry wide letter No
UEPPCE/HO/Gen-36072017/2032 dated 12.01.2017 for
compliance and as precaution:ry measure the inlet of dabhora
lagoons was sealed. Annexurc-06

The industry complied the directions and continued the
operation at 240 KLPD as per compliance status mentionad at
para -5 Sr. no -.| above.

As per the directions of
CPCB, all excess capacity of
spent wash slorage lagoons
has to be dismantled / fillad
&leveiled UEPPCBto  direct
the industry to dismantle / fill
& level 1,00,000 m3 capacity

Regarding 2™ lagoon at Dabliora the Industry has requested
UEPFCE for granting permission to utilize the this lagoon at
Dabhora for rain water harvesting' wel-land development ! Fish
culture vide their letter dated 16.11.2019, accordingly UEPPCB

has accorded the parmission

a quarterly report on | lagoon in a time
compliance of its own | boundmarnner
| _ordsr.
| 91~
B _ _u._..”... il
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INDIA GLYCOLS LIMITED o P HECK S

Werks & Registered Office : A-1, Industrial Area, Bazpur Road, Kashipur - 244713, Distt, Udham Singh Magar {Uttarakhand)
Tel Mo.: +81 5847 260000 | 269500 / 275320, +01 9411108202, Fax Mo, +81 5947 275315, 269555
Websits : wawindiaglycols.com

Ref: UEPPCB/Complisnce/20240/ Date: 08.02.2020

To,

The Memher Secretary,

UEPPCE, Gaura Devi Prayavaran Bhawan,
Plod Mo, 46-8, IT Park

Shashira Dhara Road,

Dehradun — 248001

Subject: NGT order dated 15.01.2020

Reference: Your letter No, UEPPCB/ HOOU/SA/183-247/1 0401-1707 Dated 28.01.2020

Sir,
Please refer to your above mentionad letter, Please find enclosed our clarifications! reply on the

directions given by the Hon'ble NGT and the information sought by your good office. The same
is appended as Appendix - A.

We hope that the sbove clarification would meet your requirement. Should you have any othcr
query or related data, kindly inform us at ihe earfiest.

With best regards,

Y ours faithfully,
for Mis INDIA GLYCOLS LIMITED

Dir. Ashutiosh Gautam
Head - Envarenmsnt

CC: Regional Officer (UEPPCE). Chamunda Complex, Ram Nagar Road, Kashipur,
Distelet U.S. Nogar, Uttarakhand

CORPORATE OFFICE - 3A, Shakespaare Sarani, Kolkata - 700071, Phone : +31 33 22823536 Fax - +81 33 i el
HEAD OFFICE : Piat No. 2-B, Sector -126, NOIDA-201304, Distt. Gautam Sudh Magar, Uttar Pradesh, Tel, - =81 120 G8E0000, 3080100, LR ]
Eaw: #5975 120 3000111, 0311 E-mall : igho@indmgiyeos.com

Cin - L2 H1UR 1683PLCO0S0ST =)
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Appendix - A

Clarifications on
UEPPCE Letter No. UEPPCB/ H.OJ/SAS83-247/10401-1707 Dated 28.01.2020

5. No. Orders Compliance
) It is submitted that the explanation abow stored
1. | The explanation about Stored spent | | ooy wash was given vide letter dated

wash submitted by the industry
vide letter dated 21.11.2019 is not
supported by relevant supporting
document about the quantities of
stored spent wash at different times
in the past.

s 20.11.2019 & a3
& Stored Spent Wash @
wWEEE H @ SR

fast arad B, 3wd weaeEr A

supporting document  UeEpET WAl
HfHttaa w=h

21.11.2019 as follows:
“As per the CPCB direction dated 07,12.2015,
the 98 KLPD siream of Ethanol Plants having

to store raw / bio-methanated spent wash in
lagoons until 31.03.2016 to achieve ZLD. The
lagoons associated with 98 KLPD sircam were
in use for storage of spent wash till January
2016 thereafter it was discontinued due to low
praoduction. Hence, the spent wash previously
stored from 98 KLPD stream remained un-
utilised in the sealed lagoons. Subsequently
during the monsoon seasons due 1o deposition
of rain water, the valume of diluted spent wash
increased to approx. 70,000 M” having pH 7.6
8.0, COD 14,000-18.000me/L and tolal solids
less than |%. The same was observed and
narrated in the Joint inspection report which
specifically observes on page 7/ 68 (submined
e NGT). The Joint Inspection report does not
find any non-compliance,”™.

In this regard we would also like to mention
that our production was less than 240 KLPD
from Junuvary 2015 onwards and there was
no ingress of effluent as we were operating
our distillery as per MEE and incineration,
The same was alzo intimated to CPCE and
UEPPCE on  Januwary 2007 vide our letter
dated 03.1.2017 along with the production
data from April 2015 — December 2016, The
| letter alongwith the production data s

 bio-digesters and bio-composting was allowed |

(s3)
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utta-:htd_iﬁ Annexure — 1.

| The aleohol production from January 2017

to December 2017, January 20018 — December
| 2018 and Janvary 2019 — December 2019
' which are also Excise Department verified
'arc attached as Anmexure -2, 3 & 4
respectively.

From the production data it is evident that
during these vears, the average daily
production was not more than 240 KLD.
Therefore, there was no possibility of fresh
effluent ingress to lagoons. The noted
increase in lagoon water was only due to
accumulation of rain water in the preceding |
vears. A briel calculation of the details of |
rain water accumulation Prom the period of |
January 2015 to December 2018 is appended |
as Annexure — 5. The said calculation makes |
it very clear that the precipitation at the
storage lagoon and the cvaporation losses |
' when calculated gives a very clear indication |
of the quantity of waste water that has been
accumulated in the Eapoon.

This is further fortified by the fact that it is only
and only rain water aceumulation and not fresh
spent wash because the COD of the lagoon.
water carried out by a accredited laboratories
during January 2019 showed that COD was |
14000.00 — 18000.00 ppm as against the 35000 |
~ H0000 ppm which is characteristic of hio- |
methanated effluent and further the solids in the |
| existing wasie water were less than LU % as |
against 3.0 — 4.0 % of hic-methanated effluent.

This fact was also communicated to CPCB vide |
our letter dated 23" February 2019 in response |
ta CPCB letter dated 7" February 2019, A copy |
of the said |etter is appended as Annexure — 6,

The industry to adhere time line We have already given our commitment vide
30.06.2021, fixed for utilization af our reply dated April 02, 2019 in reference Lo |
stored spent wash as per Central CPCB directions dated 14.03.019. The same is |
Pollution Control Board direction appended a5 Annexure — 7. It is further
dated 14.03.2019. submitted that we are continuously submitting |
the progress report on a monthly basis. The |
copy of the covering letter of all the preceding |

Eﬂ‘Eﬂﬂuﬁmﬁﬂﬂmméﬁ|
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| frdert @ Srque # B
30.06.2021 aas @t T Hiwm #
Stored Spent Wash @71 utilization
HET PEAttaw wE od gt
Road map/Action Plan U3da &7

months and the latest progress report s |

appended as Annexure — 8,

Once again we assure you that we will
completely utilize the accumulated rain water
by 30th June 2021 and level the lagoon by
filling of fly ash in order 1o develop a green

| belt.

3

concrefe
time
aszh

Industry to  submit

proposal for long
atilization/handling of fly
within 135 days to UEPPCRH.

Flash wtilization / handling &
et # Hoad map/Action Plan

U &1

At present we are utilizing fly ash 1o fill the
lagoon at Dabhora in order to develop the same
as a green belt.  After filling of the lagoon, the
fly ash will be utilized as per Fly Ash
Notification, 1999 as updated up to 2016 and
any  subsequent amendments  thereafier
alongwith any directions given by MoEF &0CY
CPCB! or UEPPCB regarding the same. In

particular, the fly ash would be provided to |

construction  agencies, cement factory for
developing fly ash based products as described

| in the Fly Ash Motification. We also assure you

that we shall comply with the responsibilities as
enumerated in the Fly Ash Matification.

It is further submitted that Potash ash from
SLOP fired boilers will be wuilized in

Agriculture as potash fertilizer substitute after |

granulation. The same is also permitted under
the Fly Ash Notification,

UEPPCB to seek explanation from
the industry for non-disclosure of
100,000 m® capacity spent wash
storage lagoon and the time bund
action plan for dismantling and
leveling of the lagoon.

| &g wa dAter @t sroem &
ot e @ T I g
O @1 gl dds  disclose
H @ U el a
dismantle / leveling w1 2q
Action Plan w&la @4

It is submitted that all the the three lagoons

were made in the past between 1997 and 2001
after the directions of the UPPCB. The said |

communications which makes 11 absolutely

clear that there were three lagoons that were |
created for effluent management of the distillery

plant.

In fact the UPPCB noted in its letter dated
04.02.2000 peceived on 12.02.20040 that the 3rd
storage lagoon had not started. It further
reminded us on 02.03,2000 that the construction
of the 3rd lagoon should be completed on time.
The same was also noted on the consent dated

T =
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15.04.2000. The said letters and the consent are |
appended collectively as Annexure -9, I

It was also informed vide lemer dared
10.09.2001 that the construction of the 3rd |
storage lagoon having connection with the
storage lagoon at Dabhora has been completed.
A copy of the said letter is appended as
Annexure — 10,

It is pertinent to mention that afier the
completion of [lagoons it was also
communicated vide letter dated 22.10.2001 that
the effluent storage lagoons were functional and
the treated effluent were being stored in the said
storage lagoons during non monsoon season, A
copy of the said communication is appended as
Annexure — |1 L.

In recent past too the existence of the three
lagoons has been mentioned in our various
communications, The latest communication
through compliance report  submitted 10
UEPPCE on 19 September 2016 and a letter
submitted to CPCB on 3™ January 2017 clearly
notes thalt one lagoon is under cleaning and
appropriate marking will be done i two other
lagoons. A copy of the letter dated 03.01.2017
alopgwith  compliance  status  letler dated
|9.09.2016 are  collectively appended as
Annexure — 12

It is further submitted that we have also taken
permission from UEPPCB to clean this lagoon
and to utilize it for rain water harvesting'
aquaculture) wet land development. The said
permission letter dated 03.01.2020 is attached
as Annexure — 13. The process of cleaning has
already been started and we will submit the

progress report regulacly.

Authorized Signatory



ANNEXURE-1

Alcohol Production Data April 2015 — December 2016
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Preparecd By

Checked By
.. upadliyay)
Miesages (WLH.)
IMDIA GLYCOLS LY. .
LASTIELR [R5 Ragary

5 E D
INDIA GLYCOLS LTD KASHIPUR v R}
: DETAILS OF ALCOHOL PRODUCTION FROM April-2015 To December-2016 L=e
’ S.NO. MONTH PRODUCTION (KBL)
_ i Apr-2015 6207.6900
2 2 May-2015 S910.0436
3 3 June-2015 6852.0013
- 4 July-2015 8518.8507
- 5 Aug-2015 7735.8065
. 6 Sep-2015 62473396 .
. 7 Oct-2015 7427.5669
. 8 Nov-2015 TGST7.0432
_ 9 Dec-2015 7584.2112
: 10 Jan-2016 4643.4107
- 1 Feb-2016 44454243
. 12 Mar-2016 44252001
v 13 Apr-2016 54523448
14 May-2016 65699728
= 15 June-2016 5954.3087
16 July-2016 5987.4421
- 17 Aug-2016 5192.8620
18 Sep-2016 42773718 =
i 19 Oct-2016 5034.1911
i 20 Nov-2016 5115.5762
21 Dec-2016 S5014.3954

Vidpls

ferManager Dish}ﬂ Officer [nv-:har'; Excise

unit Kap 3
¢, Managar (Disilary) L ST afemre

DA SUTGRLE LTD. sPa e R @

JASHIFUR (1.5, NAGAR)  T¥igy (@ fire )



INDIA GLYCOLS IL.TD KASHIFLUR

DETAILS OF ALCOHOL FRODUCTION FROM APRIL 15 TO SEFTEMBER 15

- ENO. T FONTH PRODUCTION (KBL)
| 1.0 © April 15 6207.690H
2.0 May 15 SOL.0436
3.0 June 15 6852.0013
4.0 July 15 §518.8507
.0 Augast 15 TI35.8062
Gl aeptember 15 G247 5306

BTt g
M Manages i)
BSOSO L
KASHIPUR {115 Yagar)

Eﬂﬁ'&m QFI&H Inﬁh{gﬂ xcis
St KeBDr ¢ (DIEEHOYs o o T
RIDIA GirioLs LTD, TE T il

KASHIPLA (0.5, MAGARJTIINGT (99 faz F7v)

V)
)

(32)



b o LTD KAS R

DETAILS OF ALCOHOL PRODUCTION FROM QCTORBER 15 TO MARCH 16

BNO. | MONTH FRODUCTION (KBEL)
i | October 15 ' 74275869
2.0 November 15 7657.0432
3.0 December 15 75842112
4.0 Janoary 16 46434107
5.0 February 16 44454243
6.0 March 16 A425.2001

A\ L
ﬂu;:i Upﬂdh}ﬁliﬂ Sunit Kaplis  me schgrae frckse

npiAGLYCOLS LY, - Manager {Distery) sfmy mangmien Faida

: INDIA GLYCOLS LTD. nﬂa-— {Eam
H'MHIHIFH‘LI.E-HD.B.!JI‘J KASHIPUR (U.5. NAGAR) e =FIT:I

Prepared By



INDIA GLYCOLS LTD KASHIPUR

DETAILS OF ALCOHOL FPRODUCTION FROM AFRIL 16 TO SEPTEMBER 16

5.NOD. MONTH PRODUCTION (KBL)
1.0 April 16 54523448
z0 oy 16 ES69.0TI8
30 June 16 SNE4 3087
4.0 July 16 59874421
50 Auvgust 16 5192 8629
6.0 Seprember 16 43773718
Pre By l‘_*h}ci:;ﬁh- 41 LL,MLQ

" (K.P. Upadhyay)
managas (W.H.]
MDA GLYEOLE LT,

UntERERIE Gl

&r. Manager [Distliery) e L
INDIA BLYGOLS LTD, SR T R

KASHIPUR {U.5. NAGAR) KASHIPUR (0.5, NAGAR) TR (3% i

(s

2
\

=2/

LY



L2l

DETAILS OF ALCOHOL PRODUCTION FROM OCT. 16 TO DEC. Togugp to 15.12.2016)

IND LS L,

[ 8.NO. - MONTH PRODUCTION (KBL)
1.0 Oet 16 Sn84.1%11
2.0 Mov 16 1158762
3.0 Dee 16{ep to 15,12.2016) 2296.0238
Frnllp:}r::%f/ %ﬁ By I‘ﬂ?\% mﬁi’-’ C:Ift' ogr I e E:;r.'-m
mnm::‘?gnmﬁii Eﬁﬂﬂ Wﬂqﬁﬁ fafris

FASHIRUR US. vl anfige (err Rfe =y

@



ANNEXURE-2

Alcohol Production Data January 2017 — December 2017
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Alcohol production data of 2017

Alcohol Average Per day
5.Mo. Maonth Production in BL Production
1 lan-17 216838T.20| 120465.96
2 Feb-17 334598550 11949948
3 har-17 3733473.60 12043463
4 Apr-17 2766511.30 9221704
5 May-17 3492733-.5Dt 112670.44
Li] Jun=17 341484 1.40' 113828.05
7 Jul-17 4746336.00 153107.61
3 Aug-17 4659535.50 150309.53
9 Sep-17 471522540 157307.51
10 Oet-17 4232656 11]! 136537.29
11 Naw-17 'EIIH:II'FE.IDI 20005.54
12 Dec-17 39059342.50 125998.15
Total 47185913.20

@
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#aﬁ_qh’ﬁe

||‘._|I|'::._’__..--

D BY

Date- 2R.01.24017

Daily Production Data ]

Date Alcohal Production in BL
14815-01-17 209198.80
16-01-17 109163.00
17-01-17 105113.10
18-01-17 108487.20 —
19-01-17 116290.20
20-01-17 116544.30
21822-01-17 248356.40
23-01-17 130232.80 i
24-01-17 130630.70
25826-01-17 25278270
27-01-17 132117.80 _J
E‘HHKED E.-‘I' nFFun. INCHARGE
Sunit Kapila P ST sifraTs

¢, Managar [DMstliery)
MDA GLYGOLS LTD,
KASHIPUR (U5 HAGAR)

BN MOTET =, iyt
ﬁ.'"ﬁ_r 1 L il rf-lj' m !




DATE : 11.02.2017

Daily Production Data

Date Aleohol Production in BL
28829.01.17 26124330
30.01.17 123841.50
31.01.17 124335.40-
01.02.17 127058.20
0D2.02.17 124082.20
03.02.17 118083.50
04£.05.02.17 240453.50
06.02.17 123224 80
07.02.17 122119.90
08.02.17 130162.20
09.02.17 122205.20
10.02.17 125194.50

PREPARED BY

.

CHECKED BY
(K.P. Upadhyay)
Manager {(W.H.)
INDIA GLYCOLS LTD,
KASHIPUR (U.5. NAGAR)

OFFICER INCHARGE
VTR AT arfermr
W g e
TG (T R o)

FE6



DATE : 22.02.2017

Daily Production Data

Date Alcohol Production in BL
11.02.2017 127102.9
12.02.2017 126204.5
13.02.2017 125365.2

14 & 15.02.2017 249928.0
16.02.2017 127143.0
17.02.2017 123063.2

18 & 19.02.2017 254346.5
20.02.2017 1271772
21.02.2017 1283523

[K,Pﬁhﬁcﬁﬂi%a}'}

banager {W.H.}
INDIA GLYCOLS LTD,

KASHIPUR (U5, NAGAR)

—

wl%fﬂce ql;n h;%%m

Tegmien ferfrs
T (3 R )
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DATE ; DEO3 ALY

Daily Production Data

Date Alcohol Production in BL
22.02.2017 1271084
23.02.2017 127576.7
24.02.2017 1221086

25 & 26.02.2017 242423 8
25.02.2017 1152316
2B.02.2017 1132724
01.03.2017 109923.7
02.03.2017 110308.9
03.03.2017 110358.4

04 & 05.03.2017 2201781

Checked B ]
(K.P. Upag‘.h?a;u
pgnagei {0 H.)
INOIA GLYGSLE LTD
EAEHIF = MESAR

%

Officer Incharge

T MRS ST
e nEmREy s
AHI (T HiE )

(¢2)
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DATE : 17.03 2017

Daily Production Data
Date Alcohol Production in BL
06.03.2017 108926.6
07.03.2017 111195.0
08.03.2017 111473.7
09.02.2017 1172538
10.03.2017 1203429
114= 13.03.2017 363544.2
14.03.2017 1282388
15.03.2017 128783.2
16.03.2017 129132.6

By

L.

Checked B

(K.P. Upadhyay)
Manager (W.H.)
INDIX GLYCOLS LTD.

FASHIFUR (LLS

. NAGA R

e

7#5“?" ncharpge
ATHFT BiferaTd)
E-"#"r' |-\.T TR I‘""f_‘:rli_
C 3 % L HEF ST




DATE - 30L0°8.200 f

Daily Production Data

Date

Alcohol Production in BL

17.03.2017

128155.4

18&19.03.2017

258164.4

20.03.2017

123127.5

21.03.2017

129190.3

22.03.2017

129139.5

23.03.2017

127980.4

24.03.2017

126163.6

25826.03.2017

240304.1

Prepared By

\
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feR e
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THR 3w
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DATE : 06..04. 201/

Daily Production Data
Date Alcohol Production in BL
27.03.2017 120742.7
28.03.2017 119144.1
29.03.2017 121225-0
30,03.2017 124330.1
31.03.2017 115040.6
01&02.04.2017 240474.6
03.04.2017 120393.3
04.04.,2017 120196.6
]
-)
'i. II"."}"_,.---""'F-' I\—‘!— _—
Prepdred By Checked By Officer Incharge
I:K.}'-". 1.|-!--.l__7-_-.:t |'_!:..Fa-_ll,r'_]J UETH arssTh artsth
[T MoHA e air Pl
MO LA ETEL e

MR TEHEE 3N 1HE i)

I, HAGAR)



DATE : 15.04.2017

|
Daily Production Data
Date Alcohol Production in BL
05.04.2017 120124.5
06.04.2017 118232.5
07.04.2017 B980.8
088:09.04.2017 0.0
10.04.2017 0.0
11.04.2017 0.0
12.04.2017 0.0
13.04.2017 0.0
14.04.2017 115002.3

Prepared By

{H.E%EE;{&F}
hian

ansams [WLHL
(MDA GLYCOLE LTE
KASHIPUR (.5, HAGAR®

|

i

e

Officer Incharge

erdy aersrf arfrn

;,.,:4.1|::_l 1T T

el A e
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"

DATE : 25.04. 201/

Daily Production Data
Date Aleohol Production in BL

15816.04.2017 260129.0

17.04.2017 127373.9

18.04,2017 122103.9

19.04.2017 121137.4

20.04.2017 117923.6

21.04.2017 118123.2 .
22823.04.2017 232233.0

24.04.2017 116180.7

By

i
Cl'lellti:d By
Unadhyay)
enasary ."-n'.l'.'l-.l
SESOGES LTD.

KASHITUR (U5 NAGAR)

Officer Incharge
Sl IR B e R
T Ry

TG (T i e

T ey



DATE : D6.05.2017

Daily Production Data
Date Alcohol Production in BL
22.04 2017 116145.3
26.04.2017 118117.4
27.04.2017 118093.3
28.04.2017 120070.5
29830.04.2017 235495.5
01.05.2017 120073.4
02.05.2017 121176.4
03.05.2017 1211181
04.05.2017 119061.4
i
fz-:l.:!!"l. 11:55.‘:#%_@1'} H"HJ?S? H%T%H;E‘lﬁrﬁ
I.HTI:?@E{J:TlI:j Fm TaEE e

KASHIPUR (5. Mogie}

w4 fiE )



DATE : 1%.00%.2001 7

| _BF

Daily Production Data
Date Alcohol Production in BL
05.05.2017 120206.3
06807.05.2017 245452.7
08.05.2017 120188.4
09.05.2017 117083.6
10,05.2017 118966.1
11.05.2017 124090.1
12.05.2017 119135.0
13814.05.2017 238094.8
'i \
1"-.5_.‘_,..-#‘"" R
w R N
Nanane -
A GINEOLS LTD gie “ET?F"FH ffaes
,AGEIPUILIUS, Nagar) FIEGE (T fife Tr7)

o S
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DATE : 25.05.2017

Daily Production Data
Date Alcohol Production in BL
15.05.2017 119079.0
16.05.2017 119066.7
17.05.2017 118022.0
18.05.2017 115082.6
19.05.2017 85011.4
20821.05.2017 220111.9
22.05.2017 118127.9
23.05.2017 117196.6
24.05.2017 119163.9

(K.P. %'pﬂnﬁ!{!}ﬂ;?

Mamagar MIH.)
oA GICOLS LT,

A L T R

Officer In:harge

.rﬁnam‘ri'!

-n';n:r [-vﬂﬁ .-!ﬁ" -‘Wﬂl

23
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DATE : 09.06.2017

Daily Production Data

Date Alcohol Production in BL
25.05.2017 115120.3
26.05.2017 118075.9
2T&2R.05.2017 161201.9
29.05.2017 95535.9
30.05.2017 93183.6
31.05.2017 95157.6
01.06.2017 96090.5
02.06.2017 95097.3
03804.06.2017 190030.8
}
\
EI'H:M% . Officer Incharge
(K.P. Upadhyay) b i
taanzger (W.H. ; HFETT - oh
INOIA GLYGOLS LTD. =S TR
KASHIPURA (U.5. NASAR) WA (3 .. -

Gy



Prep

DATE : 16.06.2017

Daily Production Data
Date Alcohol Production in BL
05.06.2017 90127.6
06.06.2017 95030.8
07.06.2017 97159.2
08.06.2017 95142.9
09.06.2017 115176.5
10811.06.2017 232120.5
12.06.2017 112278.9
13.06.2017 112113.1
14.06.2017 115203.8

Checked By
{K. E. Upadhyay)
Bilanagsr NE)

fotin BEVLIRS 155D

FissiPuR TS '-\_::l‘._:_'ll—j

e
Nfficer Incharge
vt ST S
s T bR
WYY (T Py LE)



DATE : 27.06.2017

Daily Production Data

Prepared By

Date Alcohol Production in BL
15.06.2017 112169.5
16.06.2017 130501.2
17&18.06.2017 Z60618.0
19.06.2017 130711.1
20.06.2017 1200359.1
21.06.2017 120213.1
22.06.2017 1221758.9
23.06.2017 130190.7
24825.06.2017 270100.4
| |
: i\ ;
%jr Lapy A sl
i ked By Ufﬁl:ﬂfli I:T‘-EI 1]
e ﬂﬂ ST
INGIA GLYLOLG ST =fga Tengprea fftes
KASHIPUR (U.5. NAZAR) wrEige (S, e )




DATE : 06.07.2017
Daily Production Data
Date Alcohol Production in BL
26.06.2017 1Z0086.9
27.06.2017 1101902
28.06.2017 110188.4
29.06.2017 110027.0
30.06.2017 127055.0
01802.07.2017 300319.2
03.07.2017 130071.5
04.07.2017 120092.8
05.07.2017 130176.1
ch e By Officer Incharge
X L rednvay ) T W AT

iy wrmEEn e

wafrgT (299 e -




DATE : 17.07.2017

Daily Production Data
Date Alcohal Production in BL
06.07. 2017 120323.9
07.07.2017 180133.9
DRE09.07.2017 I60185.4
10.07.2017 149104.5
11.07.2017 1537553
12.07.2017 1502017
13.07.2017 150173.8
14.07.2017 1502814
15&16.07.2017 3002887

\ | .
ﬂ%ﬁéu \"""’ Tl

Prep By (E,ﬂ*ﬂﬁ%%yﬂﬂ Gificer I":E“E S
Manager (W.H.) q ‘_“_'El e
INDIA GLYCOLS r_J.-,l ey wemgieH AR

KASHIPUR {L.S. MAGAR| el (Fum fEw A7)



Daily Production Data
Date Alcohol Production in BL
17.07.2017 150166.2
18.07.2017 150297.4
15.07.2017 150223.3
20.07.2017 150140.4
21.07.2017 155199.1
22823.07.2017 310302.1
24.07.2017 160305.5
25.07.2017 155288.8
26.07.2017 160295.1

.Epecher_! By
. R

DATE : 27.07.2017

Officer Incharge )
oarH SwET AR

sfosmr wrEE
:-l.T-FIﬁT" {aem Foe o)

o N



DATE :09.08.2017

Daily Production Data
Date Alcohol Production in BL

27.07.2017 155309.7
28.07.2017 1563668
29&30.07.2017 310278.8
31.07.2017 160177 .8
01.08.2017 150089.8
02.08.2017 120407.1
03.08.2017 122051.5
04.08.2017 1224044
05.to 07.08.2017 386350.4

W

Officer Incharge
ok TR Eif"i'iﬁl_"fr
sftam WEEES RS
el (59 Riw =)

23



DATE : 18.08.2017

Prepared By

Daily Production Data
Date Alcohol Praduction in BL
08.08.2017 160245.4
09.08.2017 160133.4
10.08.2017 140222.2
11.08.2017 145108.1
12513.08.2017 2504938
14815.08.2017 290299.5
16.08. 2017 160091.9
17.08.2017 145129.1
. b
.’Chﬁ p‘:glgyr - Officerincharge
Manager q\rm!r T T afnerd)
INDIA GLYCOL 1 TE. sPm e T
MASHIPUR (U 5 Magari gy (s fa i

b



Daily Production Data
Date Alcohol Production in BL
15.08.2017 160135.5
19420 08.2017 3264393
21.08.2017 165214.1
22.08.2017 171298.7
23.08.2017 165108.1
24.07.2018 165092.6
25.08.2017 164020.4
26&27.08.2017 3325417

Prepared By

E:i By

DATE : 29.08.2017

TS

T
cﬂ’)



DATE : 01.09.2017

Daily Production Data
Date Alcohol Production in BL
28.08.2017 155098.9
29.08.2017 156236.3
30.08.2017 155205.5
31.08.2017 1511033
A
[ ™
| \A_/ 2
\
. H_\:t___ fa
Ry (% ;he:clr.gt: ﬁf;x: 5y ) 1:-:;{?%%?%'{{1?
Y smnagar (W) sfogmr s o
N ELYL OLE LD HTEEE (S = =T

T R AP AR
EAEHIPUR (. 5, HAGAT

26




DATE : 11.09.2017

Prepagd By

Daily Production Data
Date Alcohol Production in BL
01.09.2017 160224.56
02803.09.2017 320880.5
04.09.2017 160178.7
05.09.2017 115087.3
06.09.2017 115110.7
07.09.2017 1301638.1
08.09.2017 115443.6
098.10.09.2017 240416.1
()
{#:ﬁ a0
(. ST B oo
i T [ A M R R Yl

Aanager (W H.)
INDiA GLYCOLS LTI,
KASHIPUR (U.5. NAGAR)

o e M e i Ml R

gigT (sun B TR)

&)
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DATE : 22.09.2017

Daily Production Data
Date Alcohol Production in BL
11.09.2017 175237.1
12.092017 175302.5
13.09.2017 1751258
14.059.2017 1753029
15&16.09.2017 3547314
17.09.2017 120692.6
18.09.2017 1801199
19.09.2017 180461.6
20.09.2017 176330.0
Officer Inchar

 Checked By

= - - e

i



Daily Production Data
Date Alcohol Production in 3L
| 21.09.2017 170115.0
22.09.2017 172490.7
23824.09.2017 320409.8
25.09.2017 150040.8
26.09.2017 143170.4
27.09.2017 160362.3
28.09.2017 170141.9
29£.30.09.2017 299746.5

Prepared By

DATE : 03.10.2017

Officer Incharge




Daily Production Data

Date Alcchol Production in BL
018:02.10.2017 320436.6
03.10.2017 160174.5
04.10.2017 150082.2
05.10.2017 150353.7
06.10.2017 170171.5
07.08.10.2017 300365.3
09.10.2017 144299.9
10.10.2017 95098.6

Checked By

DATE : 12.10.2017




DATE : 23.10.2017

Prepared By

Daily Production Data |
Date - Alcokol Production in BL
11.10.2017 120567.5
12.10.2017 ' 127003.7
13.10.2017 901076
14815.10.2017 260557.6
16.10.2017 145116.4
17.10.2017 140270.1
18 to 20.10.2017 465314.4
i N
|
!
\ ' N
"'Hw et
Checked By ) ﬂfﬁ:}:r Incharge
(X, Upadhpaw T A ™
iseaner (WH ) l-1'41!.1 T it
jRITHk R B T -,{"!il'.f.' '-;.\E_'!"-'_-\‘.IT-I':'|-"--'T ﬂ{ﬂf]ﬁ?q
.”;:L:E'I=_';.|" IR ‘TJ-"!.'ﬁ:"—.f t?‘ﬂ'— Firie _l‘T'\-'-
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DATE : 02.11.2017

Daily Production Data

Date Alcohol Production in BL
21822.10.2017 301748.7
23.10.2017 112992.6
24.10.2017 110018.4
25.10.2017 110139.4
26.10.2017 98083.0
27.10.2017 82084.1
288.29.10.2017 250191.4
30.10.2017 157276.8
31.10.2017 170202.1

(E.P. lipa

B
fiyay)

Manager (WH.)
MDA GEYCOLS LT,

et HPLR (L

5 Magar]

mﬂﬁ'ﬁﬁ!ﬁ%

SREm T T2
L‘“E* (Tem R gy



DATE : 18.11.2017

Daily Production Data

Date

Alcohal Production in BL

01.11.2017

160177.8

02.11.2017

160231.9

03.11.2017

140199.1

04£05.11.2017

310403.4

06.11.2017

171192.7

07.11.2017

130011.6

08.11.2017

160127.0

09.11.2017

140416.6

10.11.2017

160206.4

fld 12 0
DA LI COLA LR
. IR f S s

Officer Incharge

T '

THRT et g
[ o A e

ol ey TI:I.'_||__I-:.-F_|'|-\..='{ l‘ﬁ; |-:.\:
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DATE .27.11.2017

Daily Production Data
Date Alcohol Production in BL
11812112017 290293.3
13.11.2017 140377.9
14.11.2017 170230.2
15.11.2017 169704.2
16.11.2017 180201.7
17.11.2017 145290.9
18819.11.2017 2B80205.2
20.11.2017 150155.3

Checked By

(K.P. Upadhyay)

wianager (W.H.}
INDIA GLYCGLS LTD.

KASHIPUR (U 5 MAGAR!

LAk
L-"-!!Il
L]

Officer Incharge
el anEgaT "TFT"'”
;frrr'q'[ lﬂ-::hr--i i.ﬂ[-q:l:‘
lnlﬂ'l"'[!' ey C T e il



DATE .02.12.2017

Daily Production Data

Date

Aleohol Production in BL

21.11.2017

150192.3

22.11.2017

160222.0

23.11.2017

160119.7

24.11.2017

150245.9

258:126.11.2017

300480.9

27.11.2017

150061.3

28.11.2017T

155700.6

29.11.2017

152592.3

30.11.2017

171135.0

Prepared By

anagar {W.H)

1 Al L e e |
FABHIPUR ILES, HAGRAR

- A7
__ﬁ- ..1::1_.‘.1[‘ ]
Officer Incharge
uTH ST SRR
ey seiirer [
AT | 3WH i CA UEY
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DATE .13.12. 24017

Daily Production Data
Date Alcohal Production in BL
0112 3017 128180.5
02£03.12.2017 e
04.12.2017 135158.5
05.12.2017 1501569
06.12.2017 TV
07.12.2017 150195.0
08.13. 2017 160146.1
&0, 12 25617 3205527

.

. By ) Incharga

O naet WHE P SR e
IWENA GLYCOLS KR e TEgaTer Rrfines
LASHIPUR (U5, M) WY (37 e 371



DATE 21.12.2017

Daily Production Data
Date Alcohol Production in BL
11.12.2017 150477.0
12.12.2017 155133.9
13,12.2017 120062.1
14122017 1001245
15.12.2017 100145.6
16817.12.2017 260205.0
18.12.2017 160165.5
19.12.2017 150206.6
20.12.2017 731455
1
\o—
By Checked By ., Off charge
(P, Upod by WA 3T ety SriraTih
Mznager (W) i Y ki
NI GLYCOLS [T EEA Temgden fafiig
KASHIFUR (L5 Nagir] YT (9 fE )

g7
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DATE 25.13.2017

Daily Production Data
Date Alcohol Production in BL
21.12.2007 0.0
22.12.2017 0.0
23.12.2017 0.0
24.12.2017 701053

rod By

\_

Checked
{K.P. Upadhyay)
Marager . H.)
INGHA GLYCQLES LT

RASHIPUR {5, NAGAH)

—

Officer Incharge
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DATE 04.01.2018

Daily Production Data
Date Alcohol Production in BL
25.12.2017 1701326.7
26.12.2017 160184.2
27122017 170168.3
28.12.2017 19247.1
29122017 110200.0
30.12.2017 22T609.0
31.12.2017 233129.8
[
'|
7
Checked By Officer Incharge
f. ! ke wmes R ST T
gy TR S
ey (39H 188 Tl
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ANNEXURE- 3

Alcohol Production Data January 2018 — December 2018

L5




Alcohol production data of 2018

Alcohol Average Per day
5.No. Month | Production inBL | Production
1 fan-18 d740243.20 152911.07
Z Feb-18 435015810 15679136
3 Mar-18 4a80110.00 151261.61
4 Apr-18 3152296.50 12124217
5 May-18 4500521.80 145178.12
B un-18 4580226.50 152674.23
7 Jul-18 4561422.40 157290.43
B Aug-18 3527066.90 141082.68
g Sep-18 308178860 159271.54
10 Oct-18 5091922 &80 164255.57
.| Mov-18 513714520 17122817
12 Dec-18 2369193 .80 17319580
Total 53721096.00|

ARNNMEXTRE - 3
&
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DATE 12.01.2018

Prepared By

Daily Production Data
Date Alcohol Production in BL
01.01.2018 160143.0
02.01.2018 160186.6
03.01.2018 160224.6
04.01.2018 160040,5
05.1.2018 161118.5
eEDT.01. 2018 2T9E18.6
08.01.2018 150133.3
09.01.2018 130088.7
10.01.2018 1301358.4
»
Checked By Officer Incharge
i ) 1 T e wfE
M08\ S 0LS L7, FEdT TEEwE e
EASTiaeUa s Magary A (A e =)



DATE 23.01.2013

Daily Production Data
Date Alcohol Production in BL
11.01.2018 140014.2
12.01.2018 150427.0
13&14.01.2018 300334.9
15.01.2018 149996.4
16.01.2018 155087.5
17.01.7018 149150.4
18.01. 2018 150163.6
19.01.2018 150155.9
208:21.01.2018 300150.49

|: lfhﬁpﬁ- nyay)
hisnoges (W.HL)
INDIA BLYCOLE LTD
KABHIPUR (U.5. NALS a4

—_—

Officer Incharge
qarfl  SETErT ierEr
mingny WA T
waigy (g S )
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DATE 03.02.2018

Daily Production Data

Darke Alcohol Production in BL
22.01.2018 e
23.01.2018 165285.2
24.01.2018 170152.1
25826.01.2018 320387.0
27828.01.2018 i
.00 2018 1501227
30.01.2018 T
31.00. 2018 S

[ 5 r-ﬂj t%}nyrh

Man ?.';!".r I:l'.l H!
(R EiTlLs Ll L
RSN TR EEATY

e r.
S
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DATE 15.02.2018

Daily Production Data
Date Alcohol Production in BL
01.02. 2018 1401187
02.02. 2018 160246.3
033.04.02.2013 3204045
05.02.2018 160238.2
" 06.02.2018 160015.2
07.02.2018 1601515
08.02.2018 160077.4
09.02.2018 160093.3
| 10&11.02.2018 320304.7
4 (45'_._,_...—-—-"""
Praparad By Chechked 3y Officar Incharge
(K.P. Unadhsmiv} T e ot
Manaser (W0 L] sFm RS Ries
INDIA CLCOLS LD, witoT (=9 fle T

KASHIPUIL {18, Nagar]



DATE 22.02.2018

Daily Production Data

Date Alcohol Production in BL

12.02.2018 160147.7

13.02.2018 160164.0

14.02.2018 160358.6

15.02. 2018 166798.9

16.02.2018 160077.2

17&18.02.2018 312538.1

19.02.2018 2502715

20.02.2018 115101.1

21.02.2018 115333.7

—

k
—

Officer Incharge

(K.P. Lipadhy ol T e i
MaanEgas S0 e e W |
i1 i ﬂs.-r-'_d'"lli Lateg p i Vighh o L N

ERIE AT



DATE 05.03.2018

Daily Production Data
Date Alcohol Production in BL
22.02.2018 160551.5
23.02.2018 150174.5
24825.02.2018 280381.9
26,02.2018 160200.4
27.02.2018 1544005
28.02.2018 142061.7




()
o S
DATE 14.03.2018
Daily Production Data
Date Alcohol Production in BL
01802.03.2018 320818.3
03.804.03.2018 2787222
05.03.2018 145053.7
06.03.2018 140100.5
07.03.2018 1451117
08.03.2018 155207.2
09.03.2018 135068.3
10£11.03.2018 2R5097.5
c
i.
|
R
Prepared By . Officer Incharge

e il =i

" T RGeS

K Ey Fiw 9w
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DATE 22.03.2018
Daily Production Data
Date Alcohol Production in BL

12.03.2018 160155.3
13.03.2018 150145.56

14.03.2018 155378.6 |
15.03.2018 149772.8
16.03. 2018 150177.0
17518.03.2018 310045.7
19.03.2018 155159.3
20.03.2018 150090.5

s

Checked By



@@"

DATE 03 .04.2018

Daily Production Data
Date Alcohol Production in BL
21.03. 2018 155076.8
22.03. X018 160283.0
23.03. 1018 155166.5
19825.03.2018 320316.0
2b.03. 2018 1555483
27.03.2018 150478.8
28.03.2018 150130.5
29.03.2018 157140.3
30.03.2018 162351.2
31.03.2018 136544.4

Preparsd By



DATE 11.04.2018

=2
A

.._—__-""
Prepared By

Daily Production Data
Date Aleohol Production in BL
01.04.2018 138987.5
02.04.2018 0.0
03.04.2018 0.0
04.04.2018 0.0
W b 2ULS lald
06.04,2018 a5076.7
07&08.04.2018 1B5050.5
09.04.2018 134400.0
10.04. 2018 95126.7
-~




DATE 73.04.2018

Daily Production Data

Aleahol Production in BL

11.04. 2018

352704

12.04. 2018

13.04.2018

14515.04. 2018

16.04.2018
17.04.2018

1E8.04.2018

19.04.2018

20.04.2018

RASHITUR LS. Naga

Checked By

[E.2 Upadhvay)

% FETHR
T kT o) !
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B3] GLYCOLS 17D,

W
¥
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DATE 02.05.2018

Daily Production Data
Date Alcohol Production in BL
215822.04.2018 300463.9
23.04.2018 160083.B
24.04.2018 160130.4
25.04.2018 152316.4
26.04.2018 160156.0
27.04.2018 164999.2
2B8:29.04.2018 310503.7
30,04 2018 10Z088.7
[ ShePRsRY .
3 L uE ]}
el i1 T 1.0 |
EASTHE Jik}




DATE 11.05.2018

Daily Production Data
Shite Alcohol Production In BL
01.05.2018 100120.2
02.05.2018 a5 5
03.05. 2018 1000538
04.05.2018 155788.2
05 &D6.05. 2018 370 5
07052008 150218.9
e 151555.1
09.05.2018 154116.5 I
S 1571614

o
Prepared By

Officer Incharge

TR et afEwr
yPem Ml R
%”il.j.'{ i:H"fl:| ;-H.Ei T

1



DATE 22.05.2018

Daily Preduction Data

Date Alcohol Production [n BL

11.05.2018 158157.2
12813.05.2018 314005.9
14.05.2018 150180.0
15.05.2018 155202.5
16.05.2018 155197.8
17.05.20138 158117.8
18.05.2018 158151.8

| 19£20.05.2018 310120.4

\o—
Checked By

Officer Incharge
WHTE 3TE a1
N T T e L

L o |
[ 38 1

")

[¥




DATE 02.06.2018
Daily Production Data
Date Alcohol Production in BL
21.05.2018 156264.0
273.05.2018 155111.0
23.05.2018 155224.5
24.,05.2018 150215.2
25.05.2018 152152 .8
26827.05.2018 310337.9
ZB.05. 2018 1501122
28,05 2018 1s0FE5 9
30.05. 2018 99017.5
31.05.2018 T9066.7
L~ |
Checked Dfficer Incharge
(K = R Bl 0 _-'lli_!l’.".:;':.'l:-r j [HT '-'I _m..-,:.__lj‘l e
| e e TEEETES e
| _}1:*:1':.:-1I wHge (am s e
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DATE 11.06.2018

Daily Production Data
= Alcohol Production in BL

01.06.2018 150081.7
D28:03.06.2018 300167.3
04.06.2018 140306.1
05.06.2018 130205.1
06.06.2018 11000400
07.06.2018 1ID0NIS
02.06.2018 1301783
09810.06.2018 3005153

"

il d By Officer Incharge

(K. rr-j hf"ﬁle :‘:r ‘r,f";aﬂ T W s

A TR

SOLS LT
115, MAGAR)

gthenr TEIgTEY v
P (TR FaR )
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DATE 22.06.2018

Daily Production Data

Date

Alcohol Production in BL

11.06.2018

159114.1

12.06.2018

1591628

13.06. 2018

152340.0

14.06.2018

159212.7

15.06.2018

165168.3

16&17.06.2018 ILZ226.7

16.06.2018

156116.2

19.06.2018

152160.4

20.06.2018

160306.1

—

Prepared By

™ Uil e e
» Uprariisz, werft v iR
e L} P ¥ o Pl L
s Sl R Ll B AR B T B PR
1] g : 3
: i T R
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DATE 02.07.2018

Daily Production Data
Date Aleahol Production in BL
21.06. 2018 160141.2
22.06. 2018 160214.5
23824.06.2018 A28364.5
25.06.2018 163101.9
26.06.2018 151045.8
27.06.2018 167188.0
2B8.06.2018 185135.5
29.06.2018 170668.3
30.06.2018 137067.2

S

m\dﬂ:;; J'ﬁ?.;;.;

thysy. N O g Ad
' HY FETTE] MG Te e
11 ]
AL x
k:’_,"l..::\-'.'-l T | : ' 1a -|||ﬂ}




DATE 12.07.2018

Daily Production Data
Date Alcohol Production in BL
01.07.2018 149943.4
02.07.2018 1601102
03.07.2014 155145.1
L 04.07,2018 160519.5
05.07.2013 1600986
06.07.2018 130184.0
W&Mun?}!ﬂlﬂ MHE
09.07.2018 160222.1
10.07.2018 163421.2

N
j k?-/ -
; MH' iy Checlad By Officer Incharge

{i-': } et | H -'-':I -',:Ili'..-:'-;! --||?lq’|i| ..-I'I.I'\.l :|--|:':||
i , I —
p st PRTEd g
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DATE 21.07.2018

Daily Production Data
Date Alcohol Production in BL
11.07.2018 1601306
12072018 1401342
13.07.2018 1201266
14815.07.2018 238305.0
16.07.2018 120194.8
17.07.2018 124296.5
18.07.2018 170221.0
19.07.2018 1752103
20.07 2018 183753.4
\
|
By Odfficar Incharge
WY ST A
ghEar ree



’“":JPD
N

DATE 02.08.2012

Daily Production Data
Date Alcohol Production in BL
2E22.07.2018 0.0
23.07.2018 1851554
24.07.2018 195200.1
25.07.2018 1952333
76.07.2018 195178.0
27.07.2018 1952526
JRE39.07.2018 3906339
20.07.2018 139206.1
31.07.2018 1522220

e
|
|
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DATE 11.08.2018

Prepared By

Daily Production Data
Date Alcohol Production in BL
01.08.2018 175189.5
02.08.2018 178171.9
03.08.2018 180197.2
D48.05.08.2018 370144.2
06.08.2018 165687.5
07.08.2018 182342.8
08.08.2018 186262.4
mminm IMI.E
10.08.2018 165127.2
|
\
tl .I:I'n
hxﬁ - —_
Checkad Officer Incharge
(KR, ﬂpaﬂﬁ} ayl Tl S afimmd

Manager (W.H.)
INDIA GLYCOLS LR,
waSHIPUER (U, Mapar)

e aAnaen ek
FGT (T Ty )
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DATE 23.08.2018

Prepared By

Daily Production Data
Date Alcohe! Production in BL
11512.08. 2018 FJ085.7
13.08.2018 106465.5
14815.08. 2018 240731.6
16.08.2018 130651.0
17.08.2018 119983.7
18&19.08 2018 235006.3
"F0.0B. 2018 125083.7
i
o 3 -
LSS
rge

Checked By
: |'.: -||'ih:.r-11_'lll}

(K.
- L,

T Hhtw 9 FTERR
ZralT T e CHINCS
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DATE 03.09.2018

Daily Production Data
Date Alcohol Production in BL
21.08.2018 110072.4
22.08.2018 ¥ 1150953
23.08.2018 115031.2
24.08.2018 §95034.5
25.08.20018 571417
26£27.08.2018 0.0
28.08.2018 0.0
29.08.2018 0.0
30.08.2018 0.0
31.08.2018 0.0
1, &
1
I"Elvf —
Checked By Officer Incharge
[§ 14 Hoadlvay)
Managar [TWH) - £1] Jﬁ'ﬂﬂ'-ﬁif‘ﬁﬂ.’wﬁ
DA GLYCOLE 1TD. gherny aReE FRmER

HASHIPUR ||T.E. N-'JJ_'.,-]I'J- ?..ﬁ["f ||_'_:|.BTJ'|- I'-\.'-T‘_'_' -":1H-I|



DATE 12.09.2018

Daily Preduction Data
Date Alcohol Production in BL

01802.09.2018 160208.3

03.09.2018 125001.7

04.09.2018 112236.4

05.09.2018 155161.2

06.09.2018 150021.1

07.09.2018 55372.4
02.09E:09.2018 0.0

10.09.2018 0.0

’4

g
Checked By
{HL.F. Upadnvay)
Managsr (W.H.) ::;3 il ﬂgﬁafﬁi
INDIA GLYCOLS LT, ;ﬁ;.“;w ﬁ=i-l¥hl~l=|1rdt-’?l
gL X |

FASHIPUR {TL.5. Nagar)

e
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DATE 22.00.2018

d By

Daily Production Data
Date Aleohol Production in BL
11.09.2018 0.0
12.09.2018 0.0
13.09.2018 1650374
14.09.2018 175119.6
15&16.09.2018 150227.6
17.09.2018 180173.7
18.09.2018 1801421
19.09.2018 1851506
20.09.2018 160763.5
{EEEW-:EL: |

£

:"«IJ-'!.J.-_. i_'.l‘-’.ii i

PETEA GLYCOMLS LT

SHIFHER MA,. i

-

Officer Incharge
ol et o
qramy EgEra e

(T e
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DATE 04.10.2018

Daily Production Data
Date Alcohol Production in BL
21.09.2018 1952599.2
228.23.09.2018 AR0292.7
24.09.2018 190414.1
25.09.2018 190622.4
26.09.2018 190547.0
27.09.2018 170056.6
28.09.7018 165075.2
29.09.2018 168717.1
30.09.2018 156148.7

Looe

D



@
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DATE 15.10.2018

Daily Production Data
Date Alcohol Production in BL
018:02.10. 2018 330051.7
03.10. 2018 1601469
04.10. 2018 160095 .4
05.10.2018 162090.3
06807.10. 2018 F20073.7
08.10.2018 130127.5
05.10. 2018 160110.8
10.10.8018 165052.1
A
\
C By Officer incharge '
(K.P. Upadhyay) T s ey
Marager (W.H.) PESTT TR i
DA GLYCOLS LTD, Sz nipr TEe =g

KaSsIiPUR (WS, HaGAR)




DATE 73.10.2018
Daily Production Data

- Date Alcohaol Production in BL
11.10.2018 160300.9
12.10.2018 157282.5
13814.10.2018 340237.7
_ 15.10.2018 169902.6
15.10.2018 1701619
17.10.2018 169975.6
18819.10.2018 3LA2A
; 20£21.10.2018 340023.2

m\}ﬁd By

(PR ay)
Manager (W.H.)
RIDIA GLYCOLS LTI,
KASHIPLUR [LLS. Nagar)

Officer
T EEE A 7
S Ay Rifies
wTE (TUR HE )



DATE 01.11.2018

Daily Production Data

pa Alcohol Production in BL
S 168022.0
23.10.2018 167125.3
24.10. 2018 150066.5
25.10.2018 168108.1
26.10.2018 160016.3
27828.10.2018 3360333
26.10.2018 e
30.10.2018 166423.3
31.10.201% 172135.0

Frapared By

AT
Manager [W.H)
(RDLA GEYCOLS LTT.
KASHIPUR {15, boe”




DATE 14.11.2018

Daily Production Data

Date Alcohol Production in BL
01112018 175074.5
02.11.2018 1801543
038.04.11.3018 A50378.7
05.11.2018 170057.8
06£07.11.2018 350174.2
08.11.2018 175083.8
09.11.2018 160165.1
10811.11.2018 322452.0
By Officer Incharge

{5.P Upadhyay) sk smeET S

Wl amagar (W.H.) gy T s

A CLYCOLS LTD, s (3 fi )

RastibUe (L5 agar]



DATE 24.11.2018

Daily Production Data
Date Alcohol Production in BL

12.11.2018 164799.6

13.11.2014 172127.2

14.11.2018 1736273

15.11.2018 1730985

16.11.2018 TR

17to 20.11.2018 SOGTEE

i
Pre r E".lII 1?1&5?? 3!. r”ﬁ” Offi m

N sy aqprly SR
s afiae e EEE

iHDIA GLYCDLS W

3 (115, Hauoer gD (e T T
EASHIPUR (o, haxd
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01122008

Daily Production Data
_ Date Aleohal Production in BL
21.11.2018 T
22.11.2018 i
23.11.2018 174071.4
24825.11.2018 T
. 26.11.2018 perE
27.11.2018 S
28.11.2018 190339.0
29.11.2018 e
30.11.2018 2550

Pre By Checked By 2wy Officer Incharge
(1.5 118 |"F' e
TR TS E s r s B R T

impa CLeGLE L ] e |
Y " E N i_—a-,-_-r__l ﬁiﬁ 7!1]'-['4"
1";.:1"‘;55'!” B hELC ™ ]
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12.12.2018
Daily Production Data
Date Alcohol Production in BL
01802.12.2018 344270.1
03.12.7018 175082.0
0d.12.2018 1B0185.5
05.12. 2018 170136.3
06.12.2018 175067.5
07.12.2018 1741213
08&9.12.2018 350450.6
10.12.3:018 175142.2
3 -1 i‘:ﬁ-iﬁ“&'
C By . Officer Incharge
(ELP. Upainya,
Manager (W.H. T e s

INDIA GLYCOLS LrE.
s ASHIPTIR W5 Hagar)

sham wEEE B
WG {307 e T

| %S



2}.12.2018
Daily Production Data
Date Alcohol Production in BL
11.12.2018 169382.5
12.12.2018 1794876.1
13.12.2018 175150.2
14.12.2018 174840.5
15816.12.2018 348199.3
17.12.2018 176370.1
18.12.2018 174318.2
19122018 1763138
20.12. 2018 173193.8

\/ L

{ﬁ.i'. ﬂngﬁw:ﬂ — #r;-,:;;“?.urﬁ'ﬁﬂ
Manager (W.H.) .ﬁ—_q rAEEEeE T
(MDA GINCDES EE erfiae (Tu TH8 FIH
KASHIP L (LS. Magary i i

35



o

01.01.2019
Daily Production Data
Date Alcohal Production in BL
21.12.2018 172335.6
23823.12.2018 350229.7
24.12.2018 176134.5
25.12. 2018 175164.1
26.12.2018 160248.1
27.12.2019 175118.8
28.12.2018 160245.4
29830,12.2018 I46RL1.6
31.12.7018 160075.0

gum}bﬁh

Checked By

KA zAR) %

.-.l B -:_'.. 1 -'rll ¥
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ANNEXURE- 4

Alcohol Production Data January 2019 — December 2019

S




Alcohol production data of 2019

Alcohal Average Per day
No. Manth Production in BL Production
i | lan-19 473537E.60 152754.15
2 Feb-19 412E447.70 165137.91
3 Mar-19 471289270 152028 80
4 Apr-19 A533021.40 130852 64
5 May-19 &6004711.00 193700.35
b Jun-1% 543258270 18108609
FJ Jul-19 4ESH937.00 15803023
B Aug-19 505061080 164213 .25
9 Sep-19 4135559.40 147655998
10 Oct-19 470567460 151795.95
11 MNow-19 4752347 .40 158411.58
12 Dec-19 3&34577 .40 123686.05
Total 559564780.70|




Date :04.01.2020

Dally Production Data

Date

Alcohol Production in BL

21822.12.2019

180198.3

23.12.2019

1012722

24.12.2019

90259.6

25.12.2019

90026.5

26.12.2019

27.12.2019

125308.1

155360.3

288&29.12.2019

215281.8

30.12.2019

75919.3

31122019

108268.3

\/
Frepaend By

A st Enginear (Cistillery)

rvel e Gagninig

asiipu | L

g Lo

Maaar]

_ l:!'gumd By

f

\

Lhjraad bivany' ]

bl R 5 ST g
L h LY UL LI FEL

: T " ;
U :|I_' MEgEar)

) Officer Incharge

Ly o T T S

I THRERE Rl e

T (e Fam s

‘N
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Date :34.12.2019

Daily Production Data
Date Alcohol Production in BL
11.12.2019 135308.3
12.12.201% 14115928
13.12.201% 145349.1
14815122019 280227.9
16.12.2019 85504.3
17.12.2019 140394.6
18.12.2019 130325.3
19.12.2019 117487.9
20.12.2019 S5060.0
Checked By
= Upachi
'-"I';lr.r:_g-:'. - W + .
IMDRA G e 5 1T
AR [ il

-

Dfficer Incharge

ST SR St

i -_-.._-rT-u?--TH '#;.{.—: *e
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Date :22.12.2019
Daily Production Data
Date Alcohal Praduction in BL
01.12.2019 150303.4
02.12.2019 1404143.8
03.12.2019 140124.7
04.12.2019 150367.0
05.12.20.19 JAGIOLA
06.12.2019 140140.1
07&08.12.2019 300293.9
9.12.2019 140369.2
| 10.12.2019 99620.3

ASSIE. Enpinedk i Sistillery)
India Siyeols Limited
Kasht e[S, Nrzar)

b

Checked By
(K. P Upacdhyay)
Manager - W H. & 5 E.
INDIA GLyCOi 5 LIMITED
KASHIPUR 715, Mapar)

Officer Incharge
T MTeEEt it
Fhrm e Fafetr
wEgT (T fe FT)

L 1ve)



Mackia Glycn

s hipa

(e Ty Ch By Officer incharge
. \Mishra {K. B Unadiyav] _r.;r.r!-F.r,'-_T g i
Asatt. Frpineie Distillery) Manager - W H & S E. ghemq HaToE (R
s Limited INEHA GIVOOLE LIMITED g (e YOF )

Date :04.12.2019

Daily Praduction Data
Date Alcghol Production in BL
21.11.2019 160222.6
21.11.2019 140038.7
238324.11.2019 300419.1
25.11.2018 140168.0
26.11.2019 140115.0
27.11.2019 160319.0
28.11.2013 140023.0
29.11.2019 135161.7
30.11.2019 91236.2

-~ i

-

-
- 'H'-'?-\
o
o

enr} KASHIV W JUs Mazar)
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Date : 26.11.2019

Daily Production Data

Date Alcohol Production in BL
16817.11.2019 300331.2
18.11.2019 140625.7
19.11.2019 140161.1
20.11. 2019 155102.9
Checked By Officer Incharga
Ik

Lha

it s

ki

N
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Date :19.11.2019

Daily Production Data
Date Alcohol Production in BL
11.11.2019 179289.3
12.11.7019 160285.0
13.11.2019 150350.1
14.11.2019 141398.3
15.11.2019 150388.4

Prepared By Checked By Officer Incharge
; I = Vinadbine gyt I T
P o7 .-__II__ e |_-I i H'ﬂ A = P'. 1 T = i ___.a_.E._
1 i I':'I'itr‘"l |' i b 1 1 i - :'I:I_'_ {rur _I._. |



Date ;

12.11.2019

Daily Production Data

Date

Alcohol Production in BL

01.11.2019

185348.5

02803,11.2019

3T0381.0

04.11.2019

184258.7

05.11.2019

185356.0

06.11.201%

180124.3

07F.11.2019

180206.1

08.11.201%

180843.6

r9&10.11.2019

360154.4

L
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04.11..2019

Daily Production Data

Date

Alcahol Production in BL

21.10.2019

180385.8

22.10.2019

175128.9

23. 10020159

180332.8

24.10.2019

1853564.0

25.10.2019

113484.7

26827.10.2019

174966.3

288&29.10.2019

165400.7

30.10.2019

97061.7

31.10.2012

36194.6
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24.10.2019
Daily Production Data
Date Alcohol Production in BL
12813.10.2019 244688.1
14.10.2019 1401032
15.10.2019 18007 7.4
16.10.2019 180243.1
17.10.201% 181237.7
18.10.201% 180720.4
19£20.10.2019 357647.4
' T
/!
rep ¥ Checked By
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~

il
i

T

Officer Incharge
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24.10.2019
Daily Production Data
Date Alcohol Production in BL
01£02.10.2019 370250.4
03.10.2019 1803949.9
04.10.2019 1B0067.1
05606.10.2019 390198.5
07808.10,2019 370184.8
09.10.2019 185119.0
10811.10.2019 250413.1
i
i I
Checked By Oifficer rge
P
;
i
if
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Prepaced By

03.10.201%
Caily Production Data
Date &lcahol Production in BL
21822.09.2019 320304.6
23.09.2019 167942.1
24.00.2019 160072.3
25.05. 2019 1602343
26.0M.2019 150109.2
27.08.2019 180901.4
188259.09,2019 361916.9
30.09.2019 S54068.3
Checked By Otficer Incharge

PC. Panchall
Assit. Engimane {Distillecy|

india Glycols b
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. 2ar)

KE Upadhyay
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23.08.2015
Daily Production Data
Date Alcohol Production in BL
11.09.2019 140083.2
12.09.2019 140571.7
13.09.2019 150155.1
14E15.09.2019 2B0322.7
16.09.2019 110102.7
17.09.2019 57515.0
18.09.2019 0.0
19.09.2019 0.0
20.09.2019 100075.5
Prep By Checked By r Incharge
P.C. Panchali KR ”-I'f": dhyay T SrErt i)
Assit. Engineer {Distillary) pAnager-yW.E. & 5.8, AR e Rt
india Glycols Limited Indla Glveols Limiter: FAGT (T Fam =re

Kashipor (UL5, Magar)]
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12.09.20119
Daily Production Data
Alcohol Production in BL
01.08.2019 160334.5
02.09.2019 170132.2
03.09.2019 160231.8
04.09.201% 160114.7
05.09.2019 170218.8
06002019 160056.9
07 ED8.09. 2019 320144.3
09.09.2019 150173.7
10.059.2019 149817.5
' 1
| \ . L
u“‘.— — . '1.—"""# ———
PM By Checked By o Incharge
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04.09.2019
Daily Production Data
Date Alcohol Production in BL
21,08.2019 150147.7
22.08.2019 130335.5
23082019 135082.0
24825 0B.2019 270060.1
26,08,2019 145219.2
27.08.2019 155140.0
28.08.2019 1700977
29.08.2019 170052.6
30.08. 2019 105432.9
31.08.2019 120215.3 j
."r
Pregared By Checked By incharge
PLC. Pancholi K. B Dy 5 i ;
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21.08.2019
Daily Production Data
Date Alcohol Production in BL
12.08.2019 140088.7
13.08.2019 140077.6
18815 06.2019 385054 .8
16.08.2019 194068.0
17818.08.2019 390098.6
19.08.2019 160211.8
20.08. 2019 195038.5
I
. =i

“' oy, Officer Incharge.
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pur (U, Nagat)

13.08.2019

Daily Production Data

Date

Alcohol Production in BL

01.08.2019

140234.9

02.08.2019

140204.6

03804.08.2019

£80261.1

05.08.201%

194963.9

06.08.2019

195085,

07.08.2019

194209.3

08.08.2012

195278.2

09.08.2019

194084.8

10.%31.08.2019

389863.8

Mamasn

Checked
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03.08.2019
Dally Production Data
Date Alcohol Production in BL

22.07.2019 175195.9

23072019 1754168
24.07.2019 150130.1
25.07.2019 149575.5
26.07.2019 135176.1
AFEIROT.ZOLS 2a0804 .8
29.07.2019 1281532.2
30.07.2019 128018.7
31.07.2015 1150419

Prepdred By
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24.07. 2019
Daily Production Data
Date Alcohol Production in BL
11.07.2019 165865.8
12.07.201%9 165018.8
. 13814.07.2019 305351.4
15.07.2019 160110.1
16.07.2019 160507.3
17.07.2019 160131.0
18.07.2019 170218.8
19.07.2019 170205.7
20821.07.2019 340895.9
t
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15.07.2019
Daily Production Data
Date Alcohol Production in BL
01.07.2019 14015E.4
02072015 140201.1
03.07.2019 140089.5
04.07.2019 180108.6
05.07.2019 180341.1
68072019 I60354.2
0E.07.2019 1801279
09.07.2019 180446.8
10.07.2019 181287.8
IL.{
k/ L\g//-/f_
Checked By . Officer Incharge
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02.07.2019

Daily Production Data

Date Alcohol Production in BL

21.06.2019 190215.3

22823.06.2019 A80137.1

24.06.2019 1900882

25.06.2019 185458.5

26.06. 2009 210263.5

27.06.2019 210092.4

28.06.2019 209937.4

29.06.2019 149771.5

30.06.2019 350683

Checked By
{h. P Trpadbyay)
r-"]d'i!'lzr.,;L'l' LWL H ES
INDUA GIYEOLS LINETED
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21.06.2019
Daily Preduction Data
Date Alcohol Preduction in BL
11.06.2019 216366.8
12.06.2019 216994.1
13.06.201% 160487.6
14.06.2019 1503595.0
15&16.06.2019 2401486
17.06.2019 100183.3
18.06.2019 100064.4
19.06.2019 120152.7
20.06. 2019 1200414
Checked By Officer Incharge
i : i W it
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11062019
Daily Production Data
Date Alcahol Production in BL
01%032, 0620159 4398649
03.06.2019 220154.5
04.06.2019 720183.2
05.06.2019 270135.9
06.06. 2019 215803.0
o7.06.2019 215140.6
08809.06.201% 437139.6
10.06.2019 220284.9
By Checked By Dfficer Incharge
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01.06.2019

Cally Production Data
Date Aleohol Production in BL
21.05.2019 13019E.7
22823.05.2019 440440.4
24.05.2019 219190.3
25826.05.2019 4203717
27.05.2018 2201777
18.05.2019 2X0617.9
29.05.2019 190027.0
30.05.2159 150011.4
31.05.2019 70955.3
Chacked By Cfficer Incharge



25.05.201%

Daily Production Data
Date Alcahol Production in BL
11812.05.2019 417818.6
13.05.2019 220177.6
14.05.2019 2203227
15.05.2019 220438.1
16.05.2019 195197.8
17.05.2019 1951736
165%19.05.2019 356885.7
20.05.2019 128106.7

P red By Checked By Officer Incharge
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14.05.2019

Daily Production Data

Date

Alcohal Production in BL

01.05.2019

170024.2

02.05.2019

190254.5

03.05.2019

130310.1

04.805.20019

350568.0

06.05.2019

198171.1

07.05.20159

198194.7

08.05.2019

155207.4

09.05, 2019

1954549.7

10.05.2019

220370.1

uuuuu
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01.05.2014%
Jaily Production Data
Date Alcohol Production in BL

B 22.04.2019 160054.9

23.04.201%9 1643565

| 24.08.2019 1382i9.4

25,04, 2015 1300016

26.04.2019 E0185.5

27828.04.2019 | 2201137

29.04.2019 124927.0

20.04.2019 103076.7
‘i,w L\!‘r- “_S..J, ~1||
repared By By Officer Incharge

KL, Upadiizuay
anager-Witl & 5B,
idia Glycols Limited
Kashipur (U.5. Nagar)
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24.04.2019

Daily Production Data
Date Alcohol Production in BL
12.04.2019 160125.5
13814.04,. 2019 3304316
. 15.04.2019 165123.3
16.04.2019 164830.1
17.04.2013 155228.3
18.04.2019 1359117.0
19.04.2019 1531448.5
208321.04.2019 Ji62E3.3
{ =
\l :
. L A
Prepared By Checked By

ﬁF:i: Incharge
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13.04.2019
Daily Production Data
Date Alcohel Production in BL
01.04.2019 150137.1
02.04.2019 5326066
03.04.2019 0.0
04.4.2019 0.0
05.04.2019 0.0
06807.04 20159 120095.3
08.04.2018 130472.4
09.04.2018 73207.8
10&11.02.2019 295558.3
]
II

Checked By Officer Incharge
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04.04.2019

Daily Production Data

Date Alcohol Production in BL

22.03.2019 150954.9

23824.03.2019 305188.2

25.03.2019 150343.5

26.03.2019 150124.3

27.03.2019 170109.0

28.03.2015 150104.1

29.03.2019 151218.9

30&31.03.2019 3211843

C d By Officer Ingharge

(K. P Upadhyay T ST it

; I i 0 L] = -
manager - W H &5, B RTENT ety Ryfan-
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25.03.2018
Daily Production Data
= Date Alcohol Production in BL
11.03.2019 150969.5
12.03%.2019 1501333
15,03, 20019 150108.6
14.03.2019 145119.8
15.03.20149 146086.2
168&17.03.2019 290574.3
15.03.2019 150654.0
19.03.2019 1494952.9
20&21.03.2019 J00385.3

Prepared By

Checked By
(k. & el Ty
Manager - w b .
iNDIA GIYCOLS [ ins,
HASHIPUR (LS, 1.0

Officely Incharge
TR AT

R T

SO ik T

o



12.03.2019

Daily Production Data
Date Alcohol Production in BL
01.03.2019 1621019
02.5:03.03,.2019 300683.1
04.03.2019 154894.2
05.03.2019 156368.0
06.03.2019 155386.5
07.03.2019 149938.7
08.03.2019 150218.6
9 E&10.03.2019 300030.6

]
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Checked By Officer Incharge
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01.03.2015

Daily Production Data

Date Alcohol Production in BL

21.02.32019 185553.9
22.02.2019 185295.9
F3824.02.2019 370326.7
25.02.2019 186152.5
26.02.2019 185118.0
27.02.2019 190382.5
28.02.2019 164157.0

qQ,

v \/ i

Prepared By Checked By Officer Incharge
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20022019
Daily Production Data
Date Aleohal Production in BL
11.02.20149 0.0
12.02.2019 0.0
13.02.2019 0.0
14.02.2019 160577.4
15.02.2019 195284.7
16E17.02.2019 3610356.5
18.02.2019 180297.4
19.02.2019 185172.2
20.02.2019 185248.8

Checked By

G

Officer Incharge
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12.02.2019
Daily Production Data
Date Alcohol Production in BL
01.02.2019 163150.2
02803.02.2019 328261.5
04.02.2019 166517.4
05,02.2019 160645.7
06.02.2019 160631.0
07.02,2019 1661947
0B.02.2019 175394.3
09&10.02,.2015 F73049.4
\ 52
Chacked By __ Officer Incharge
y K q‘__ o 4 :
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11.01.2019
Daily Production Data
Date Alcohel Production in BL
01.01. 20159 175185.0
02.01.2019 1721325
03.01. 2015 171954.7
04.01.2018 173148.2
05&06.01.2019 146236.4
07.01.2019 170280.9
08.01.2019 165721.7
09.01.2019 1588549
10.01.2019 150251.2
k.. =
Checked Officer Incharge
(KB Upadhyay) e ft arERRT SITEEG
Mamagess CalbL] ghmar ey T
e : s LEL Tt TR TS
vl A ETELE
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Works & Registerad Office : A-1, Industrial Area, Bazpur Road, Kashipur - 244713, Digit, Uidham Singh Magar (Usarakhand)
Ted Mou =51 5847 269000 / 269500 f 275320, 491 9411108202, Fax No,; +81 5947 275315, 260535
Websile ;| wwnw indiaghicols.com

Rel: UEPPCR/Compliance/ 2020/ Dhate: U6, 032302

T,

The Member Secretary,

Uttarakhand Environment Protection & Pollution Control Board
2920, Nemi Road. Dalanwsla

DEHBALIUN — 248001

subject: NGT order dated 15012020 anpd your letter No. UEPPCRY FLOL/S AN
2472020/0402-1708 Diatedd 28,00, 2020

Reference: Our reply dated 08.02.20240
Sir,

Please refer o your above mentioned lewer, ond our reply, In continustion o the said
cammunication we are submitting the additional information regarding alcohol product fo, sy
wash generation nd utilization through MEE and Incineration boiler From Jumonars: 2|6 Lo
December 2019, The suid data is sufficient w justify the compliance of various directions issual
by UPUB/ UEPCE regarding the Z1LD and restriction of lagoon capacity..

We hope that the above clurification would meet YOUT requiremaent,

With best regords,

Yours faithiully.
for MU INDD LA (.'L‘k"{.'_[ll.ﬁ LIMITED

L r —— =
b

e Ashuiosh Couwtam
Head - Envirsnment

CC: Regional Officer (UEPPCR), Chamunda Complex. Ram Nagar Road, Kashipor.
District U.S, Magar, Uttarakhand

CORPORATE OFFICE : 3A, Shakespegre Sarani, Kolkata - THINT1, Phone ; +31 33 22823586 Fax - +91 33 22823585
HEAD QFFICE : Plol Mg, 2B Seclor =126, NOIDA-201304, Distl. Gatam Budh MWagar. Utlar Pradesh, Tal - +81 120 BESO000, 390100, 3060200

Fax @ #81 120 3000111, 3080211 E-mail + iglho@indiaglyosts com
CIN - L24111UR 1853PLCODB03T C193)
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M/s India Glycols Ltd. Kashipur ( Ethanol Plant]
Alcohol Production, Spentwash Generation and Utilization Data
January, 2016 — December, 2016

Manth | Alcohol Avorage Par Spent Wash SLOP
Praduction in | day Production | Generation/ Fed Generation/
KBL in KBL to Evaporatar Ltilized in SLOP
|- [m3) Boilers {MT]
1 lan-16 464341 144,74 35024 PR
2 N I;eh-m 4445,42 158.77 15036 7704 ]
3 Mar-16 12520 14275 : 1388 : 7250
4 Apr-16 5452.34 18174 _. 43580 i QE07
| 5 May-16 B5A9,97 211.93 [ 52828 11619
& Jun-16 595431 198.48 | AB506 om0
7 Jul-16 S9B7.44 | 193.14 43516 ; E {;ﬁ_
B Aug-16 5197, 56 167.51 39309 5512- _
g Sep-16 427737 142,58 33220 7087 i
1 < |
10 Oct-16 508410 164.M 17897 B2
11 Nov 16 5115.88 170.53 19633 35:— 2
_12 Dec-16 5014.40 161.75 17323 2017 v
Tatal | 62162.80 N
, EI_'Eiu*-
?I:.-* ‘:"t,r 1]: .I



M/s India Glycols Lid. Kashipur ( Ethanol Plant)
Alcohol Production, Spentwash Generation and Utilization Data

January, 2017 — December, 2017

SNo. | Month Alcohol Average Per Spent Wash SLOP Generation/
Production in day Production | Generation/ Fed to Utilized in SLOP
KBL KBL Evaporator (m3] = Boilers (MT)
1 lan-17 2168,38720 12047 28266.0 6255.0
2 Feb-17 3345.98000 119.50 F 26305.0 E-.:I-EE-I]' -

3 Mar-17 3733.47360 120043 | 282898.0 o220
; 4 Apr-17 276651130 92.22 _EIIII?-U e 5247.0
5 May-17 3492 7R3L0 11267 26733.0 | 642 1
B _.ll.ln-l'-'l' 2414 84140 113-. 33-. EEDL'H'J._EI_ . _:_ i 59584
_? : _ll.l|-1'.|’ ATd6R. 33600 | 153,11 3541?_[% - _i— 73010
i Aug-17 4659, 59550 : 15031 35491.0 i Frizn
9 Sep-17 ﬂ?lﬂ.lgqlﬂ_ 157.31 35914.0 | TS0
19 Qck-17 423265610 136.54 : 31686.40 Ms4.0
11 Mow-17 . BOA0. 17520 20001 333040 | fa?e.0
12 Dec-17 390594250 116,00 i:lﬂ-;iiﬂ_ I 7.0
Total 52 4718591 s0292 I_HIS_E




M/s India Glycols Lid. Kashipur (Ethanol Plant)
Alcohol Production, Spentwash Generation and Utilization Dala
January, 2018 — December, 2012

Month Alcahel Average Per day Spent Wash . SLOP Generation/
Praduction in {KBL) Generation) Fed ta Utilized in SLOP
{KBL) Evaporator (m3} Boilers [MT) |
Jan-18 4740,2432 152.91 38717 9247 J
Feb-18 2390,1581 156,78 35457 | #524
Mar-18 4689,1100 151 26 17002 | 9141
Apr-18 3152.2965 171.24 25780 | 5207
May-18 4500,5218 145,18 A574949 | BE13
un-18 4580,2268 15367 35053 3018
sl o
Jul-18 45614224 15729 370232 | 8854
1 .
| Aug-18 3527.0668 141.08 26574 ' 5891
| ] :
Sep-1B 3981.7886 | 159,27 A2560 TEAT
| Oct18 5091.9226 164,26 41378 10001
MNaouw-15 5137.1453 171.24 A010G 10015
Dec-18 53691938 173.20 43598 10473
g [
Total 53721.006 431371 105081
! - =
- J_:- o a
3 _
=3
e
|

S



M/s India Glyeols Ltd, Kashipur (Ethanol Plant)
Alecohol Production, Spentwash Generation and Utilization Data
January, 2019 — December, 2019

| 5.Mo. Month Alcahol Average Per ' _spent Wash SLOP
Productionin | day Production | Generationf Fedto | Generation/ |
{ {KBL) (KBL} Evaporator [m3) Utilized in SLOP
Bollars (MT)
1 Jan-18 d71353786 152.75 36501 L2800
2 Feb-19 41284477 165.14 33481 E314
3 Mar-19 aT1.8927 152.03 I 35033 | R559
4 Apr-19 A533.0214 130.85 26997 B952
7 May-1% 20047110 19270 A6 56 12238
L] Jun-19 Sa32 5827 1831.09 41432 10941 '
| 7 Juk-19 d838.9370 158.03 |73 4a449 |
8| Augls 5000.6108 164.11 18007 10138
9 Sep-19 4135.5094 14770 31623 B350
o Oet-19 A705.6T46 151.80 3711 Q5E14 |
11 Mow-19 a752.3474 158.41 36225 9E7s |
)
12 Dpc-19 38345774 123,70 29262 L
Total 550647807 i A W
T
o
AR ¢
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M/s India Glycols Ltd. Kashipur {Ethanol Plant)
Alcohol Production, Spentwash Generation and Utilization Data
January, 2016 — December, 2019

SNa. Year Alcohel Spent Wash SLOP Generation)
Production in Generation/ Fed to Utilized in SLOP
(KBEL) Evaporator (m3) Boilers [MT)
lanuary 2006 i v |
1 | -December-| $2162.8013 478057 104456 '
2016 - |
January 2017 '
2 | —December - 17185.9134 360292 B3258
2017 ,
lanuary 2018 ' in N
3 | - December - 53721.0960 431371 105081
I |
' Ignuary 20189 .
4 - Decamber - EE964, TRET 432851 ‘ 114633
| |2019 |
' Total 219034.6 1702571 | AR |
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REGIOMNAL OFFICE

S Ukt Environment Protection and Sz vl s 06 sqm e Al

"Ji 4 ) v
! Pollidion Contral Boand
i Vimimiilin Camjilis, Sasiiagar Roa, Kbl "&:ﬂ o Hﬂﬂiﬂ', T #5- _‘ﬂﬂgf ':ﬂqm} }
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L L B
ﬁﬁ'ﬂ—cumpﬂame of Hon'ble NGT order dated 15-01-2020 in OA 361,/2017 regarding quarterly
vorification of spent wash.

STHEE
@l SuE fvmw 48 qEiey ® Ui UEPPCB/Ho/Gen-183-247/2020/10402-1708
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spent Wash Generation / Utilization
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ANNEXURE- 5

Year Wise Quantity of Stored Water in Lagoon
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Annexure - §

Details of Rain water accumulation in Dubhora Lagoon and Year wise Cruantity

Evaporation from Storage Lagoon

Total Surface Area of the Lagoons = 147195 m*
Daily Evaporation {Average) = 3.0 mm
Evaporation in 09 Manths (270 x 3.0) = B10 mm
Evaporation Losses (147195 x 810) = 119227 m?*

Precipitation at Storage Lagoon

Total Surface Area of the Lagoons = 147195 m?
Precipitation (av. Normal monsoon) = 900 mm./year
Addition due to precipitation (147195 x Q00 = 132475 m?
Storage Lagoon '
Surface Area Evaporation Losses | Precipitation Net addition due to
addition precipitation
147195 m? 119227 m? 132475 m? 13248 m®

Year wise details of accumulated water in Dabhora Lagoon

Sr. | Period Rain water | Cumulative Rain |

MNao. addition as per witer addition
above calculation

1. January 2015 to December 2015 13248 m? 13248 m?

r A January 2016 to December 2016 | 13248 m? 26495 m’

3. January 2017 to December 2017 13248 m? 39744 m* =

4. January 2018 to December 2018 13248 m* 52992 m?

Total Estimated Quantity —

T0,000.00 m3 as per CPCB letter dated T February 2019, this might be due to some
quantity of waste water in the accumulated sludge of lagoon in the past.



ANNEXURE-6

IGL reply letter dated 25.02.2019 in reference to
CPCB letter dated 07.02.2019
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INDIA GLYCOLS LIMITED e

o)
O

Works & Regisiered Ofce | A-1, Induskial &rea, Bazpur Road, Kashipur - 244713 Disi. Udham Singh Nagar (Lttarakhand)

Tel. Ko, #81 5547 2689000 / 268500/ 275320, +91 841108202, Fax Moo+ 5847 275315, 269535
Website : wear. indiaghyools,com

Ref: CPCB Reply/TGL-Dist/ 2019/ Date: February, 250, 2019
To,

The Chammsan

Central Pollution Control Bourd

Parivesh Bhawan,

East Arjun Nagar, Shahdra, Delhi

Reference:  Your Letter No: B - 190198 / NGRBA (RG) / CPCR / Distillery / 1/ 2016 — 17 / 6271
of dated February 4/7" | 2019 reg. show cause issoed to Mis India Glyeols Lid.
(Distillery Unit) received on 14" February 2019,

Dear Sir,

In reference of the letter No: B - 190198 / NGRBA (RG) / CPCB / Distillery / 1 / 2016 — 17 / 6271 of
dated February 4/, 2019 reccived on 14" February 2019, We are a Zero Liquid Discharge Unit utilizing
spent wash as fuel in the SLOP fired boilers after eoncentration through Muld EE‘:-.EtEvnpum The
effiuent ohserved in lagoon is an old secumulation of rain water as these lagoons were isolated and sealed
by UEPPCE on 28/ 01/2017 in compliance to the UEPPCB directions dated Jﬂﬂ_j.t&rj.f 12, 2017 to stop the
production from 98 KLPD streem having bio-cemposting facility for achieving ZLD until MEE
installation is not completed. Mo effluent was subjected to these lagoons since the sealing of line, onky rain
water was getting sceumulated. The pH, COD and TS in the lagoon water are measured around 7.6 —_E.{l,
14000 — 18000 mg' L and 300.00 — 340.0 mg/L, respectively. The sccumulated water may hsve acquired
COD and colour due 1o leaching from the residual sludge.

We are utilizing this accumulated water through bio-composting process by mixing with press-mud at the
existing bic-composting facility and have also taken the advice from University of Petraleum and Energy
Studies, Dehradun. The point wise reply of Show Cause is given in Annexure — A.

We would like to emphasize that M/fs India Glycols Limited {.Disﬁllury_ﬂnjll:] i an environmentil
conscious organization and always keen to adopt / implement guidelines / direction for improvement of
environment.

Thanking you
Yours faithfully

- for India w (Distillery Unit}
.--"'HF'

Dr. Ashutosh Gautam
Head - Envirenment
Email: gshutosh. gautam{@indiaglyoels.com
2]
s The Chairman, Uttarskhand Environment Protectian and Pollution Control, 29/20, Neml Road, anaﬂlh—zdﬂﬂ_ﬂ-l.
s The Member Sccretary, Uttamkhand Environment Protection and Pollution Contral Boanf, 20 30 NMemi Roadl,
Defradum — 248001, =
«  “The Jaint Secretary (CF Division), MoEF&OC, Prichvi Block, Tndira Paryavaran Bhawan, Jorbagh Roat. New Delhi -
= ']l'}-nnungjqpmll Direciar, Regional Dircetorsie, CPCH, PICUTF Bhwan, Ground Floor, Wibhiti Khand, Comtl 2Exgar,
Lucksiow — 2206011 E

HEAD

CORPORATE OFFICE : 34, Shakespesie Saran, Kalkata - 700071, Phane @ 491 53 22823580 Fax | +91 33 22823545

OFFICE : Flot No. 2-B, Sector-126, NOIDA = 201304, Distt. Gavtam Budh Nagar, Uttar Pradesh, Tel - +81 120 3030100, 3090200

Fang ;#8120 3080111, 3080241, E-mall ; igha@linctaghycots.com
CIN ; L2341 11URYBREIOL CO0S097

i
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Pont wise Reply on Show Cause : B - 190198 / NGRBA (RG) / CPCB / Distillery / 1/2016 —
17 / 6271 of dated February #7™ , 2019 issned to M/s India Glveols Ltd. (Distillery Unit)

received on 20" February 2019,

| Point

Reply

3.
Mo
| | To submit a time bound acfion plan for
complete safe disposal of approximate
70, 000 m® of spent wash sfored in the
lagoons as per SOP/Consent Conditions.

The volume accumulated in the lageon
gssumed to be approximately 70000.00 m’,
The higher quantity may be assumed due to
the level visible at lagoon. This might be
due to heavy sludge accumulation &t battom
& parallely we are in the process of flling
of our lagoons with flyash & other solid
wastes,

The water in lagoon is an accumulation of
old rain water. The estimated ingress of rain
water in the lagoons is expected to be 13000
m3 by considering average rain fall of 900
mm/ annum and. cvaporation rate of 10
mm/ annum. There is no ingress of fresh
effluent in to the lagoons as the lagoons are
isolated from main line (both inlet and
outlet) also evidenced by wvarious teams
during their visits. UEPPCR gealed the inlet
line 1o lagoons, the supporting are attached
as Annexure — 1.

We are utilizing accumulated rain water in
storage lagoons through bio-composting
process with press mud through portable
pump/ spray & planning to consume it by
June 2021 or earlier based on availability of
press-mud. The time bound plan is given in
Annexure - 2.

The Utilization process of effluent with
press-mud through Bio-composting process
has been validated by Department of
Heslth, Safety, Emvironment & Civil
Enpinecring — University of Petroleum and
Energy Sindies, Dehradun, letter is
attached as Annexure— 3.
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Parallely, the filling of lagoon with fly ash |,
& other solids wastes (demolition waste) is
in progress, the same will be completed
after complete utilization of effluent &
accumulated rain water. Photographs are
attached as evidence of filling in Annexure
— ik

To ensure that mo rimoff of ovediow
occurs from the lagoons.

The lagoon level is well below the top of
the lagoon, therefore there is no chance of
runoff or overflow from the lagoon even
during monsoon. Further, we assure you fo
keep it confined within said lasoon &
utilize in bio-composting as per plan.

To restrict lagoon capacity to seven days
equivelent of concemtrated spent wash
generation,

One lagoon within the plant premises is
kept for storage of concentrated spent wash
equm:lcnttn 7 days (3920 m*). This lagoon
iz also completely filled with sludge. The
tap of the lagoon is kept for this purpose.

' To ensurc availability of calibration | :

protocol for Online Continuous Emission
Monitoring System and to cnsure striet
adherence to the same.

As per guidelines of CPCB, PM CEMS
needs to be calibrated every six months.
Earlier it was calibrated on 29.09.201 8, next
due date iz 29.03.2019. The calibration will
be dene as per CPCB puidelines & will
submit the details to CPCB website

http://orp.cpebeer.com by doing calibration
before due date.

To continue to-submit the monthly data
and analysis report in compliance with
CPCE Direction dated 05.06.2018.

As per CPCB direction dated 05.06.2018.
we are regularly submitting the Monthly
Records regarding aleohol production, spent
wash generation, evaporation throngh MEE
and concentrated spent wash being utilized
in incineration boiler as fuel, and recipient
drain w's & d/s monitoring carried by EPA
recognized lab. A copy of the last
submission is sttached as Annexure -4,

We shall continue to submit the same,

1§0



Evaporation rate from Storage Lagoon

Tatal Surface Area of the Lagoons

Daily Evaporation [Average)
Evaporation in 09 Months (270 x 3.0) = 810 mm

Evaporation Losses (147195 x 810)

Precipitation rate at Storage Lagoon

Total Surface Area of the Lagoons

Precipitation {av. Normal monsoon]}
Addition due to precipitation (147195 x 900)

= 147195 m?

= 3.0 mm

= 119227 m3

= 147195 m?

= 900 mm/year
= 132475 m?

Storage Lagoon
Surface Area Evaporaton Losses | Precipitation Net addition due to
addition precipitation
147195 m? 119227 m? 132475 m*® 13248 m?
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UEPPCB SEALED INLET OF LAGOON
IGL DABHORA

Page | 2
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Annexute = <

Proposed Process for Utilization of Stored Effluent

The Efflacns stored inlagoon is old accumulation of riin water, having pH, CODand TS around 7.6 — 3.0, 14000 -
18000 mgfL and 300,00 — 340,045 mgd L The best scientific practicable sblatien fior safe disposal is to wtilize the
stornd water with Bio-compostabie solid waste as it reguires moksturs to get blio-compostad.

The best available solid ofganic waste is pressmud being generated from sugar mills, which is easily bio-
compostable and requires molsture addition on regular basis. Diring serohiz bio-composting molsture is. libersted
during mixing through girp-tiller (homopenizing Machins) due to exotharmic hio-chemical reaction.

The stored effluent s indicated n the CPCB letter i3 around TOMMLOD m3, In addition to this if we have considered
the rainfall (precipitation 1o tagnon) and evaporstion from lagoon. The total in let of rain water would be around
1300000 m3/ anmum (caleulation is shown in attached sheef). For proposed utilization of stored effluent we have
taken Press-mud : effluent catio an 1'3, sumsested by Department of HSE and Civil Engineering, University of
Petrtolsum and Enargy Snudies, Dehradun).

O {he pvadlabibey sconario of press-mud we have congidered two year time to compledely consume the entire stored
water slapg with the min water aceumulation In lageon. On this bagis the total effluent 2long with rain water wonld
be around 95000000 m3. (T0,000.00 + 13, 000.00 + 13, 000,000, We propose to wilize 42000.00 m3 i 2019 — 2020
and 4500000 m® in 2020 — 2021.

O considering 4 cycles of 60 days , the press-mud requirement  per ennum would be 24040.00 MT and per cycle is
ghout G000.00.00 MT. On considering processing of 850.00 MT press-mud per acre land requirement 1§ around 7.5
acres, presently IGL bave 8.0 acres HDPE lined area for processing, sdditional land requirement for siorage of press-
mud and finidhed product is 12.0 acres. The total avallsble land with IGL is 20.0 acees, Procurement of press-mud is
under progress and planming to procuse as per plan.

The availability of pressmud is a major factor In utilization of the Jagoon water with rain waler 25 we are standalons
gistillery and not having captive sugar mill, snd sugar mills which sre not having distillery are giving it to farmers.

The propased process for direct utilization of stered water is selentifically proven and safe from emvironmental angle.
Dispasal of this wter through concentration route is not feasible doe to following reasoms.

l. The water containg very Jow contentration of sofids i.e. 300-400 mg’ L (a5 indicated m the annexed reporf)
The existing MEE facllity is designed for concentrating spent wash of around 11-13% solids, Therefore,
MEE cannot be a feastble option for utilization of this cfffuent.

2. ‘These lagoons are wlso situated around 7.0 Em away from the plant and are not having any eonnection with

the plant,
Parallelly, the filling of lagoons is in process with flyesh and other solid wastes like demelition wastes as 2 process of

dismantling. The total filling of lagoon woukd be expected by the end of June 2021, scicntifically, slow filling of
lagoen along with the utilizstion of stored wates, is necessary to complete it safeky.
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Year wise Effluent Processing Details

(Including Rain water)

Sl. Farameters Effluent -70000 m3

r: During 2019 <2020 35000.00 + 13000.00) 48000.00 m3

o2 During 2020 -2021 3500000 + 13000.00) 48000.00 m3
Before Monsoon

04 Total EMluent TOO00.00 + 26000.00) 96000.00 m3

The pressmud requirement per anmmm would be approximately 24000.00 MT/ Annum or
60000 MTY eyele of 60 days by considering 1:2 press-mud effTuent ratio

The same amount of fly ash and other wastes will be dumped in to lagoon for the purpose of
filling the lagnons. :

Finally after total consumption of effluent including rain water the lagoons will be

completely filled by the fly-ash.
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Plun of Stored Efffvent Utllization through Bio-Composting

e e
7 ‘i?
By

%L No | Description Detalls (2019 - Dietails (20320 -
2020 2nz1)
ol Storcd Effteent {m3) 35000.00 35000.00
(] Tain water (m3/ anmum) caleulation sheet 13000.00 13000.00
atiached :
a3 Totzl effluent to be processed/ aonom (m3) 4EODD. 00 480000
04 No. of Cycles! annium (60 days cack) 04.00 04.00
03 Fress-mud Roquirerment (@) 10 2.0 Press-mud | 24000.00 24000,00
efffwant ratio {MT)
il Fress-mud Requirament per cycle (MT) GODLO0 000,00
T7 | Land requirement for processing @ 850 MT | 7.1 71
pressmud per acre of Tand (Acres)
0% Lard requirement for storage of Press-mid 21 21
@30 % (Acres)
09 | Land Requirement Ior Storage of Finihed | 2.1 21
| Product &30 % (Acres)
L Total Lund Requirement (Acres) EX]) 2.0
Totzl Land available at site (Acres) 20.0 20.0

| B

The efflusnt utilizasion wiil be done through bio-composting during non-monsson seascn anly. Druring monsocn, Hhe

Ammrt--?b

Bio-composting activity will be closed down os per CPCE protocol. At present active prosessing area svailabie fur

bio-composting is 8.0 acras, rest aren is utiliced for storage ond other nctivities ralated to bio-composting.

The availability of pressmud is 3 major factor In wiilization of the lagoon water with rain watsr 8% We e standalone

distillery and not having captive sugar mill, sugar mills which are oot having diztillery are ziving it 1o femer
directly.
Additianally, the filling process of Lagnons in under progress and it will be comploted by the end of June 2022,
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UNIVERZITY WITH A FURPOSE

. To
M/s India Glycols Ltd
A-1 Industrial Area,
Bazpur Road
Kashipur — 244713,
District- Udham Singh Nagar

- Uttarakhand Date 25/02/2019

Sub: Utilization of Stored Effluent in Storage Lapgoons with Press-mud
through Bio-composting Process

a8 ) Ref: Your letter No AG/KSP/BC/2018 -19/865A Dated 15.02.2019

Dear Sir,

Flease refer to your request letter mo. AG/KSP/BC/2018-19/865A dated
15.02.2019 vide which you have proposed to utilize the stored effluent by
mixing with press-mud through bio-composting process and requested to
scientifically validate the feasibility of utilizing stored effluent with presas-mud

through bio-composting process,

In thiz regard | would like to communicate that the said effluent which is a
cambination of old bio-menthanated spent wash along with the accumulated
rain water can be utilized as suppert to maintain the moisture during bio-
composting process of press-mud. The press-mud is the best suitable solid
organic waste amongst the available solid organic wastes.

The bin-composting process of press-mud mixing with various liquid wastes
have been studied by various Scientists globally some of the important studies
are summarized in Annexure 1 [please find, attached).

‘It is well-established fact that the press-mud can be bio-composted to

produce arganie manure naturally by muaintaining proper molsture and
mioroblological sonsortinm (as summarizs In Annexurs 1, attached).

o
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LINIVEREITY YWITH A BURPOSE

" During bicoomposting of press-mud regular maintenance of moisture is
essentinl, Therefore, the acoumulated effluent in IGL lagoons situated at
Dabhora slte (which are isolated B sealad from main line by UEPPCE

officials on 28t January 2017) through aerobic bio-composting process
along with Sugar Mill press-mud.

You are requested to kindly utilized the accumulated effluent in the ratio of
1:2 with press-muod (2.0 m? effluent with 1.0 MT of press-mud)] to maintain

the required moisture throughout the bio-composting proeess. If required,
other organic solid wastes like bio-sludge and fly ash can be added @ 10 %.
Kindly follow compositing protocal issued by CPCB, New Delhi.

Eit*.l':‘-ﬂ'ﬂ IFJ

epartment of HSE and Civil Engineering

CORFORATE OFMICE: 210, 27 Finor,  ENERGY ACRES: Bidhall Via KNOWLEDGE ACRES: Kool Via
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Annexure 1

Table 1: Summary of fiterature review on bio camposting of press mud.

UPES

UMIVERSITY WITH A PURPCSE

Title of the paper Deseription References *
Comrnpost from sugar mill The bio compost produced from the acrobic decomposition of Saranpgiet. al.,
Press-muod Distillery Spent the press-mnd and spent wash (Partially treated or raw) is 2008
wash for sustainable superior as an organic manure and soil amendment to increase
iculture. the nutritive valoe of an intensively cultivated soil. ¥E
Stuidics on Sugar-cans press Study shows that, soil waste pollatant from sugar and distillery Raszappan et. al.,
i and distillery waste asa | waste addition with coir pith and liter waste could be converted | 2015
bic fertilizer through into orpanic fertilizer through the process of acrobie
composting. ! composting. Cost of hio composting . operatiof is comparatively
is less and natural aeration is prefierred for the economic benefit.
T : of this process.
h wtview of compost prexineed | Moisture contents of betweon 45-60% by weight are ideal for Salama et. al.,
from binlogical wastes sugar- | composting process. Low moisture contents slow down the 2017
cane industry waste. process, Moisture also governs temperatare, Drier composting
' piles tend to heat up and coal down more quickly than water
' pills, and excessive dryness makes piles more susceptihle to
spontanecus combustion: Maisture contents exceeding 6% lead
the compost pile to anserobic condition. To regulate temperature
' during composting a [arge amount of water is lostby
_evaporation, and as water content reduces, the rate of substrate
degradation decreases. Thereby, in order to maintain moistarc
content suitable for microbial activities, remoistening is
reguired.
Standardization ofthe optimal | The optimuin quantity of press- mud and spent wash application | Rengaraj and
ratio of distillery spent wash to | provides suitable environment for the microbdal activity end also | Sultana. 2014 -
the presumed windrewsfor yield good quality of compost. This can be adopted for effective
effective and ecofriendly  mtilizafion af distillery spent wash in distillery indnsiries,
compost. - ! :
€ “mprehensive stady on Sugar prezs-mud which is rich in sail-nutrition was nsed es a Ambigar and
ization of sugar composting material with snitable aerobio microbial activity Bynkodi, 2018
press-mud along with the organic tial comvert into guitable material is known as bio- | : i
suitable microbisl consartium | compost. As per analysis of samples after 50 duys of composting
for press mud composting. process compost sample has C/N ratio of 7.48%, Total
sium of 1.43% and Total organic earbon of 17.69. It was
conciode that it has better composting values becanse od
addition of nutrient mixture with inoculation of Trichoderma,
Aspergillus Niger, Pleurctus, and Phaenerochacts
microorganism.
i
AtV page aof2
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UM IVERSITY WITH A& PURPOSE

Tile of the paper Description References
Compost fertilizer production | The press-mud compost Tertilizer reduces the hardness of soil Patil, et. al., 2012
fram sugar press mud, and mekes it more porous due (o the pressnce of orgenie matter,
phasphate, sulfur and other minerals.
Becycling of sugarcans By mixing the heaps of press mud, and boller ash, 3:1 ratio was | Arain, MLA,
industrial waste as a bio- formed. Eech heaps was sprinkled with distillery waste water for | Qamar, F. 2004

9 rnonths with regular interval in one day. Two manual furning
of Heaps were done to maintain the temperaiure during the
curitig period and thereafter allowed for 3 months for .

itlan and humus formation. Based an physicochemical
analysis of finish product, it s estimated that each ton of bio
furtilizer containg valoe added nutrients of Rs. 2897/= When
compared with chemical fertilizer ather than the soil amendment
| characteristle, The cost effectiveness of the boifertilizer for

fertilizers through compaositing

“) millers pnd farmers were about R, 1:4 and Rs.1:13,
; respectively. |
References

Sarangl, B.K., Mudlier, 5.N., Bhalt, P,, Kalve, 8., Chakrabarti, T. and Pandey, R.A., 2008. Compost from Sugar mill prass
mud and dietiliery spent wash for susiainable agrcufiurs, Dynamic Soll, Dynamic Flant, 2(1), pp.35-48.

Rasappan, K., Kumar, A and Santhosh, F., 2016, Studies on sugarcans prass mud and distilary wastas a8 blo fartilizer
thrawugh bio composting. J Chem Sai, 73, po.1333-1344, E
Salama, Y., Chennaoui, M., Amracul, M. E and Mountadar, M., 2016 A review of com post produced from biclogical wastes

sugar-cane industry waste. international jeurnal of food science and biotechnalogy, (1), pp 24-37.

rdization of the optimal ratio of distillery spent waeh i the presamud wirdrows
nal Journal of Novel Trands in Pharmacautics! Sciences, #{4).

for affactive and scafrendly compest. intermaltio
cterization of sugar press-mud along with the sultable

Ambigar, 5. and Blaked, A, 2018, Comprehenshes study on chara
m'-zphial consortium far press mud compesting. International research Jjourna! of engineering and technology (IRIET). 516)
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Sardar, §, liyas, $.U,, Mallk, B.R. and Javaid, I, 2012, Compast fertllizar production from sugar praas mud =PV

Chern Enviran Eng, 3(1), pp.39-43.
Arglrm, M.A. and Qamar, F., 2004, Recycling of sugarcana Industrial wasts as & biofortilzer through composting. Periisian

Jaurnal of Scientific and industrial Ressarch, £7(1), pp.34-41.

Rarngaraj, V. and Sultana, M., 2014, Standa

3. dnkd

page 2of2
ﬁ::ﬂﬂnm GFFICE 210, 2™ Fleor, EMERTY ACRES: Bidhell Vi KM LEDGE ACRES: Kardali Vin
m.u. Inidustrial Estate, Phass Bl Prern Magar, Debmadun - 268 007 Prerm Megar, Debmedun - 348 DOT
" ¢g|m1 Wl = TIO G20, Indla, [Ittaraknand], indla fLUiaraikckand], Indls.
i T Armme-in, L0 AR Te+8 5 2THAST, STTE05554E, ZFTEZO TaaEn mmmmrm Le g

L+91 N ATTEOIESE Fe+3] 155 Z776090/85
e Poaoin




Lagoons filli

with fly ash

Page | 4

2275



o |\

el S

L

Lagoons filling with fly ash

Page | 5

L]



._ .,-*';;m;} __.-:I

ANNEXURE-7

IGL letter dated 02.04.2019 in reference to CPCB
letter dated 14.03.2019.
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~ P INDIA GLYCOLS LIMITED R
= ' AMgks & Regielered Office : A-1, Industrial Area, Bazpor Road, Kashipur - 244713 Distt. Udham Singh Magar {Uttaraitand)

Tel Mo +81 5847 268000 [ 253500 / 275320, +91 9411108202, Fax No,: +91 5847 275315, 268535
P WWebaite : wenw.indlaghcols.com

= Retf: CPCE ReplwIGL-Dist./2019/= a8 ) Date: April 2, 2019

To,

The Cheirman

Central Pollution Cantrol Board
Parivesh Bhawan,

East Arjun Nagar, Shahdra,
Delhi

Reference:  Your Letter No: B - 190198 / NGRBA (RG) / CPCB / Distillery /1 /2018 - 19/
18024 dated March 12" /14™ 2019 reg. direction under Section 5 of the
Environment (Protection) Act, 1986 issued to Mis Ingdia. Glycols Lid...—

% SR i W e B
_ mhmawunu]wmﬁﬂnn;ﬁ Mm Iqﬁéﬁ'mrn -n—'r- Bz

o Dear 5ir, .
- g2 nfn 708 B‘ |

In reference to the above mentioned letter, we would like submit the compli as under. '

-rﬁn‘i'rn'l F" fil .-:.-* Coa
2 Vil B s T '- --.._..l.* e :
. 5. | Poimt Reply HETHRNEE
:‘ru - - —
"1 | The unit shall utilize the spent wash in | : s We have staried procurement of press-mud
) | lisolated lapooms in  bio-composting and il date 7500.00 MT press mud has
- before June 30, 2021 as per standard been purchased. We will ul:illzl!‘ﬂ‘rbl: lugctnn
ol operating process and the action plan. water as per the sction plan submitted vide
- i : our letter CPCB reply/ IGL-Dist/ 2019/ 874
; dated February 25% 2019, The bar chast is
? attached as Annexure- 1.
2 | The unit shall dismantle the lagoon after | : e We are also in the process of flling of our |
- utilization of accumulated spent wash and lagoons with fly-ash & other solid wastes |
shall submit the documentary evidence against the volume of lagoon water being
- when the lagoon gets emptied. consumed, The lagoons will be filled fo
avoid the stagnation of rain water, The
| status of filling with fly-ash is shown in
i photographs annexed ue Annexore — 2.
5 | The unit shall submit the documentasy | : e Till date we have procured afpprc:-:-:i.malul;.-
support for procurement of press mud, ] 750000 MT press-mud sufficient for April

CORPORATE OFFICE @ 34, Shakespoars Saran], Kolkata - 700071, Phone @ +81 33 22EZ350846 Fax © +91 33 22823565
HEAD OFFICE : Flot No, 2-8, Settor-126, NOIDA- 201304, Dislt, Gauwlam Budh MNagar, Utiar Pragesh, Tel | +81 120 3080100, 3080200
Fax : +31 120 3040111, 3090211, E-mail ; igho@indaglycals.com
CIN : L2411 TUR188IPLCODE0ST
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INDIA GLYCOLS LIMITED g s

«Worke & Registered Ofioe : A-1, Industral Area, Bazpur Road, Kashipur - 244713 Distt. Ugham Singh Nagar (Utlarakhand)
Tel. Mo, +51 5047 260000 / 260500 / 275320, +51 8411108202, Fax Moo +81 5947 275315, 70535
Wabsite | wwwindiaglyooks com

sell of compost, compost quality on - May eoycle and rest for starting the next
monthly basis to CPCB. cycle after September 2019, The evidence is
attached as Annexure —3.

4 | The unit shall continue to achieve ZLD |: s One lagoon within the plant premises is
and shell restrict the impermeable storage kept for storage of concentrated spent wash
of lagoon of spent wash to 07 days equivalent to 7 days (3920 m?). This lagoon
equivalent as per directions dated 07 /12 f is also completely filled with slodge. The
2015 issued under Section 18 (1) (b) of top of the lagoan is kept for this purpose.
Water (Provention & Control of
Pollution) Act 1974, ol

We would like to emphasize that M/s India Glyeols Limited (Distillery Unit) is an environmental
consclous organization and always keen to adopt / implement guidelines { direction for
improvement of environment.

Thanking you

Yours faithfully
For India Glyeols Ltd. (Distillery Unit)

Dr. Ashutosh Gautam
Head - Environment

Email: ashutosh gautami@indinglveols.com

EE:- The Member Secretary, Uttarakhand Environment Protection and Pollution Conirol
Board, 29/ 20 Nemi Road, Dehradun — 248001 ;
s The Regional Director, Regional Directarate, CPCB, PICUP Bhwan, Ground Floor,

Vibhuti Khend, Gomti Nagar, Lucknow —226010.

CORPORATE QFFICE : A Shakespeara Samni, Kolkala - 70T, Phona | +51 33 30023586 Fax | =91 33 22823545

HEAD OFFICE : Plot No. 2-B, Sector-126, MOIDA - 200304, Distt. Gautam Badh Magar, Uttar Pradesh, Tel 1 +31 120 3050100, 3020200

Fax @ +37 120 3080111, 3000211, E-mai : ihofindiaglycaks. com
CIM L L2841 TIUR1 862 PLCGO 9097
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ETS-LAB

Environmantal Menitoring, Testing and Services :

(An IS0 8004:2015, 14001:2015 and OHSAS 18001;2007 Certificd Company) il e }‘
Rocagnisad by MoEF [Gowt. of Indis), Accraditad by ISDIEC-17025:2005 {NABL) & UPPCE L
G-232, M.G. Road Industrlal Area, Hapur-Gheriabad. (U.P.)-201015 1
amall ¢ slziabI012g8gmall.com | Webslta : www.elsleb.in | Ph. 8811516076, 8811736065 :

ENVIRO-TECH SERVICES
e ancmmeedad nclpltnal Eaderading

-,f}. :

I O B DA D TR

TEST REPORT

- TEST REPORT MO EI & 4538-13052018

WASTE WATER SAMPLE ANALYSIS REPORT |

DATE OF REPORT -30-03-2010 o

= L. Thals test srport abull ssed s need In gy aidvertiving medis or 33 evidence B ihe conrt of Law withion! prinr wrides permlasion af the lherasary
2, Tl ssesdes recelved a3l e sbewtreed afier nne manth from the dade 6F Tes Teport laved,

Hama And Addraue of Cuslamer 3 WS (MO GLYSOLE LIMITED o
At INDLES| FEAL AREA BAZPUR ROAD, KASHINLK ;
DISTT- ULHAM SINGH NAGAR LTTARAKHAND
{ Girtn of Bampling : IRO%I0I0 f
Antlysis Siart Data t ATOR20HY
Apalysls End Dale 1 3U-0h-2rd E:
Sampla 10 Nia : 453813 '
s Eampling Done By T E(SSTARF
Gampling Loastion 1 WAHTE WATER EJ
{ 3 E8mping Dacerpeon +  LAGOON STORED WATER-0)
: sampling Maihbd 1 ETEBTHWATER-R
2 Ssmaling Quansty 1 2L
Packing Cendidan r BEALED
Packed n : PV.CCAN
= 8, hit, | PArameisa Uik | Fendd Tost Methed
. T |pH ot B15 | APHA - 45UBH"
T | ol Gusponded Belids (155} mul | 22800 | ARHA-2540 (B :
- 3| Tuml Dissclved Sangs (108) mgh | VU0 | APELA-2040 1) '
T Towl Eolis (18) mpt | MEi0 [AewAas0ic | :
5 | Chemicsl Coggen Comumd {000} mgi | 145280 'Wi
- ~=-+End of Tast Repon™= .
: '-ib_}
"‘?: c Faga 1ofl For Enviro-Tech Sarvicsr
{ SERVICES é?:”d_ s,
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ENVIRO-TECH SERVICES

2 Cnoitiasimenied Lolorcloiy
Enwvironmantal Monitaring, Testing and Serv i
(An IS0 9001:2015; 14001:2015 and OHSAS 10001:2007 Cerliflad Company] “ﬂﬂfﬂm‘f;ﬂ;‘“‘
Recognlaed by MaEF (Govt of indlaj, Accredited by ISOUEC-17025:2005 [WABL) & UPPCE
G-232, M.G. Road Indusirial Arca, Hapur-Ghaziabad. {U.P.}-201015
emall : olslab201 25 gmall.com | Website | wwa.elslab.in | Ph.: 811516076, §811736063

(o, MAS-ANI

(50) v

TEST REPORT

TEST REPORT NO @ ETSS 4538-140002204%8

DATE OF REPORT 130 03-301%
WASTE WATER SAMPLE ANALYSIS REPORT

BMamee And Adinsus of CuslGner I MRS MDA QLYCOLS LIMITED
Ao MOUSTRIAL ARCA DAFPUR ROAD, KASHIPUR
DIETT- UDHAL BINOH HAGAR UTTARAKHAND
Ciate of EAmping ¢ ZE03-2010
Anslysls Start Dala ¢ 2T-03-2010
Rastyrie End Data ¢ a0-na-apie 3
Sompis (0 Na {ABIB1A ]':
Bampsing Bono By : ETSSTAFF i
Sampling Laestion T WAETE WATER '1.;
Sampling Degenpton 1 LAGDON ETOMELD WAl RH-12 i
Samgiing Methad 1 ETHMSTPANATER.@2 5
Sampiiag Cusnkty = 2 ;.
Facking Condmon t SEALED i
Packed in ¢ PFVG CAN L
5. Ha. | Maremeicts Onit | Result Tosl olhod 1
BT v TG |[APHA . 4500 H' 3
Z | Tolal Suspendod Saids (TSS5) mgl TGAGT | APHA-2540 [3) |
3 | Tolul Dizulved Salkis (TDS) Mgl | 802 | APHA 3540 () _i
4 Tolal Ballds (T5) mgd | 3030 | APHA D540 (3] i
. ehemivsl Soygon Demand (S00) mpl | 1B4TR0 |APIlA-G230-8 | i
= ; ssvEnd of Tast Repor= )
|1
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el 1 No:ABRSE6554

+ ek No :UPZ1AYEEIL
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InDEl-‘I'.-H:I"TiI'lE":I.E -11-2910 5.1-5:-111
supplier :ndll

Maoloirial IMAILIE GatePassho 3 :
Hanrce/Des; Operator TSUNIL plieingaal
f"i f | Weignt . 19228 KE. )
. I.:tilluml Weight . 5268 Kg. -
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.. INDIA GLYCOUS LIMITED y
Al II:-.IDLISTRLD.L AREA BAJPUR ROAD KASHIPUR, Lit;-wl E?Ehrﬂ-l MAGAR S
UTTARAKHAND -8594775328

\ : =

SECOND WETGHMENT SLIP . : “'
iphurial ho:428568611 : " - ; =
ruck No UK1ECA4847 InDate/Time:01-12-201F 13-34-55
thlstomer :RATHI TRADERS > Supplisr i@ =
[Miterial :PRESS MUD EEI.‘L‘HPHESHI‘.I 27384
nirce/Des: Cparatar JEEAUR i

1 Wedght = 21998 KB -
( W Weight v B248  Kg. - TR ;
] 5, i Lght : 15632 Kg. - Dpergty

Eigmture

‘Jrl| i.l.!lu.-r' flo - . 5
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INDIA GLYCOLS LIMITED

AW

Al INDUSTRIAL AREA BAJPUR ROAD KASMIPUR, UDHAM SINGH NAGAR
UTTARAKHAND-D594775328

SECOND WETGHMERT SLIP

InDate/Time:21-81-2018 18-27-43
Supplier
GatePassNo @
Operator

40

crajendra

Kg- . :
Kg. % "
Kgs Cper turs

E Serdal LM:#EH?E#BH
Truck No :UR21AXBa1S -
C ustomer .RATHI TRADE
Material ﬁj)&m*’-&
5ﬂurcaﬂler
( "NFirsk Weight . -~ 25280
second Weight i G278
Net Weight ' 18938
S
i‘ Container No ]

oo T I R—
Miin Y
&
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INDIA GLYEOLS . LYMITED D
A1 TNDUSTRTAL AREA BAJPUR ROAD KASHIPUR, UDHAM SINGH HAGAR
_ UTTARAKHAND-B524775328

SECOND WEIGHMENT SLIP

.

Seripl Ko:488575485

Truck No  :UKIECA4BAS InDate/Tine:21-61-2919 18-32-56
Customer :RATHI TRADERS Supplier i@
Material :PRESS MUD GitePassMe- @
Source,/Des; _ Operator  irajendra
we Y . - 4
ol First weight 1 24616 Kg.
i Second Weight @ 6418 Kg. ¥ \
@ Met Weight : 18260 Kg. optrator Signature
i Container No ]

A ST

WA e

ez

Jiinler Code

i SN D W - RRRAE

il 041 Lite @ 21.04.2099
.
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INDTA GLYCOLS LIMITED -

A1l INDUSTRIAL AREA BAJPUR ROAD KASHIPUR, UDHAM SINGH NAGAR
UTTARAKHAND-8504775320

SECOND WEIGHMENT SLIP

Serial Np:430577858

Truck N¢ :UP21BD2032 2 InDate/Time:09~02-2919 11-23-85
Customer :RATHI TRADERS Supplier @
';.; Matm‘ial__ {PRESS MUD GatePassNo 1 'y
Source/Des: ! _ Operator “Yrajendra
: o
First Welght : 33978 Kp.
Saecond Weipght i 6228 Kg.
Net Weight i 2F75e Kg. Operator 5i
Cortainer Mo 3 :
A
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= INDIA GLYCOLS: LIMTTED _ : It
Al INDUSTRIAL AREA BAYPUR RDAD. KASHIPUR, UDHAM SINGH NAGAR :
UTTARAKHAND-85547 75320 E

s P

SECOND WEIGHMENT SLIP

. s=rial No:4P@s7Tase
Truck Neo. :UP218K8393

iR | Customer :RATHI TRADERS'

. 4 | Material :prEss MUD:

{ bt Source/Das:

& 4
InDate/Tinie 89 022018 11-31513
suppliern  spdll 2
GotePassho =

_Opérater  :rajendra .

/.r"‘

,-:.'"-;;_'_:1..‘51 Weight : 32@90

Kg. .
S frcond Waight ! 559@ kg, * !
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ANNEXURE-8

All correspondence thereafter in reference to IGL letter
02.04.2019 in reference to CPCB letter dated 14.03.2019
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Works & Registared Office : A-1, Industrial Area, Bazpur Rosd, Kashipur - 244713

7

2
2
o
1
&

Tal. Mo.: #81 5847 269000 / 268500 / 275320, +91 B411I0ERDZ, Fax No., +81 5347 275315,
Weabsite | www.indiaghycols. com

Reference: CPCB Reply/ 1GL-Disti /20159/
pay 1™, 2019

T,
The Chairman
Cantral Pollution Control Board

Parivesh Bhawan, East Arjun Nagar,
Shahdra Delhi

Your Letter No. B-190198/NGRBA(RG)/CPCE/ Distillery/1/2018-19 of dated March 12,
2019 received on dated March 26", 2019, reg. Directions issued under Section 5 of E{P)
Act, 1986 issued to M/s India Glycals Lid. {Distillery Unit).

Reference:

Dear 5ar,

in reference of above said direction, we have submitted raply/action plan vide our Letter No, CPCB

Reply/1G1-Dist./2019/901, Date April 2, 2019,
Paint wise progress isas — 3

5. | Points . | Progress

No,

Distt. Udham Singh Nagar (Uttarakhand)
MROSIF

7500 MT press mud has been laur:hased J

1. | The unit shall utilize the spent wash stored in
procured.

| Isodated lagooms in bio-composting before
| June 30, 2021 as per standard operating As per action plan, 6000 MT press mud used
l | pracedure and the sction plan, to made 20 Mos windrows of size 20000 x 3.0 x
| | | | 1.5 m and on these 6000 m3 lagoon water (@
1:2) utllized from isolated lagoon during
munth of April, 2019.

The unit shall dismantle the lagoon after
| utilization of accumulated spent wash and
chall submit the documentary evidence
| when the lagoon gets empii

We have already cémmunicated through our
letter No. CPCB Reply fIGL — Disti /20097901,
dated april 2, 2019 regarding filling of lagoons
with fly ash and other bio-degradable solid
wastes latest status of filling with fly-ash is
shown photographs annexed as Annesure — 1.
Till date Le. 12.05.2019, approsimately 20000
MT af fly ash has been filled in lagoon.

Fax : +81 120 3090111, 3080211, E=mail - ighoEindiaghycols.com

CIN : L24111UR1983PLCO02007 i

pofufion LOf o
H|| [Eﬂ:ﬂwgngw T r'I'_._ '
Irl.--:l'ln = : .
|
CORPORATE OFFICE : 3A, ta - 700071 : ansl ||
HEAD : sy i TN = , Phone : +81 33 22823586 Fax - +91 33
Piot No. 2-8, Sector-126, MOIDA - 201304, Distt. Geutam Budh Nagar, Uttar P Tisgior s auauzmm_“ |
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Works & Ftejs‘tﬂndm:ﬁ—hhduﬂﬁaihm. Bazpur Road, Kashipur - 244713 Di

q Ted, No.: +01 5047 260000 / 268500 1 ZTH320, +81 B4

Wiahsite | waw, indiaghycas. com

stt. Udham Singh Nagar {Uttarakhend)
11108202, Fax Mo +81 5847 275315, FoES35

3. | The umit shall submit the documentary
support for procurement of press mudd, sell
of compost, compost quality on monthly

Documentary evidence of press mud
procurement s annexed as Annexurg - 2.
However compost quality report to be get

basis to CPCB, analyzed by approved lab & details of compost
sale will be submitted after completion of
cycle in the month of Jung, 2015,
1 4. | The unit shall continue to achieve ZLD and One lagoon within the plant premises is kept |
] shall restrict the impermeable storage of for storage of concentrated spent wash

lagoon of spent wash to 07 days equivakent
as per the direction dated 7/12/2015
issued under section 18 (1) (b} of Water
iPrevention & Control of pollution)act,
I 1974, I

equivalent to 7 days {3320 m3).

We would like to emphasize that, India Ghycols Ltd. &5 an environmental conscious organization and
always keen to adopt guidelines [ direction for improvement of emvironment.

Thanking you
Yours faithfully
for India Glycols Ltd—

T

& 3 }{. - Pf’f

[

[Dr. Ashutosh Gautam)
Head of Department {Environment|

Enclosure: as above

CORPORATE OFFICE : 34, Shakespaare Saran, Kalkala - 700071, Phone : +8
HEAD OFFICE : Piot No. 2-B, Sector-126, NOIDA - 21 304, Digtt, Gautam Budh Magar,
Fax; +81 120 3080111, 3080211, E-mail : i

CIN | L24 191 IR 1983FLCO0S09T

1 1 22823586 Fax - +31 33 22823585
Uttar Pradesh, Tal - +81 120 3020100, 3090200
T
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- Works & Re-atered Office © A-1, Industrial Area, Bazpur Res ! Kashipar - 244713, Distt. Udham Singh Magar (liarakhand)
G, Mo +81 5047 260000 / 263500 / 275320, 9% 0411108202, Fax Mg, +31 5047 375315, 260075
2 Website ; www.idiaghycots.com

Aeference: CPCB Reply [/ 1GL— Disti, S 2019
June 10, 2019

To,

The Chairman
= Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Shahdra, Delhi

Reference: Your Letter No: B = 190198 / NGRBA [RG) / CPCB / Distillery / 1 / 2018 - 19 of dated
March 12, 2019 received on dated March 26", 2019 reg. directions Issued under Section

5 of Emvironment Protection Act, 1986 to M/s India Ghycols Lid.

Dear 5Sir,

in reference of above said direction, we are submitting Monthly Progress for Month of May, 2019
however Menthly Progress for Month of April, 2019 has already been submitted vides our Letter Mo:
2 CPCR Reply / 1GL— Disti, / 2019 of dated May 10, 2019 received on dated 17 May, 2013,

Point wise Progress for Month of May, 2019 s as -

5, | Points : | Progress |
E Ho -
1. | The unit shall utilize the spent wash stored in | © | 7500 MT press mud has been purchased [
= ( isolated lagoons in bio-composting before June procured.
10, 2021 as per Standard Operating Procedure
and the action plan, As per action plan, 6000 MT press mud has been

L used for made 20 numbers windrows of size 200 x
31 % 1.5 m and on these 12000 m3 lFgoon water
(@ 1:2) utilized from lsolated kagoon during cycle
| | started from 1 -4 - 2019 & completed on 4 -6 — |
201%, onwards 5 — 6 — 2019 windrows are being
eollected / stored for maturation & stabilization
of nutrients naturally.

ot fois AT
gl o, -3

- aTa W
qigRe L ki

17 Ju. 20 3

Detalls of cyde report annexed as Annexure—1. |

Al Lt

poluton Conre 5™
ji:ﬂ?;a.lmﬂ:-m.ﬂ' o i

CORPORATE OFFICE ; 34, Shakespeare Sarani, Kolkala - 700071, Phone ; +31 33 22823586 Fax : +01 33 22823585
MEAD OFFICE : Piot Mo, 2-B, Sector -126, MOIDA-201304, Disst. Gautam Budh Nagar, Uttar Bradesh, Tel. ; +91 120 3090100, 2090200, S860000
Fax +91 120 3090111, 3090211 E-madl : igiho@@indiaglycols.com 2UY
i CIM : LP4911UR1SEIPLCODE0ST
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Waorks & Ha-um:fad Offica + A-1, Industral Aren, Bazpur Rioad, Kashipur - 2447 13, Distl. Udham Singh Nagar (Utarakhand)
Tisl Mo - #0971 5947 280000/ 269500 / 275320, +31 9411108202, Fax No.: +91 5847 275315, 269535
Waebsite | www indiaglycols.com

A P
Mz

Podmts

Progress

The unit shall dismantle the lagoon after
utilization of accumulated spent wash and shall
submit the documentary evidence whan lagoon
gets emptied.

Already communicated vide our earlier letters |
reg. filling of lagoons with fly ash and other bio-
degradable solid wastes, latest status of filling as.
annexed as Annexure -2,

The unit shall submit the documentary support
for procurement of press mud, sell of compost,
compost gquality on monthly bass to CPCE.

Documentary evidence of following annexed as —
»  Pross mud procurement Annexira =3,
& Compost Quality Annexure — 4,
= Hand Pump water quality Annaxure —5.

| Pollution) Act, 1974,

The unit shall continue to achieve ZLD and shall
restrict the impermeable storage of lagoon of
spent wash to 07 days equivalent as per the

direction cated 7/12/2015 issued urder Section 1
18 (1) (B} of Water (Prevention & Control of

One lagoon within the plant premises is kept for |
storage of concentrated spent wash eguivalent to

7 days {3920 m3},

We would like to emphasize that, M/s India Glycols Ltd, is an environmental consclous organization and
always keen 1o adopt guidelines / direction for improvement of environment.

Thanking you

Yours faithfully
for India Glycols Ltd.

Dr. Ashut Gautam
Head — Emvironment

Enclosure: as above

AHTEEN,

BRIl FRSE 12w

CORPORATE OFFICE ; 3A Shakespeare Sarani, Kolkala - F000T1, Phone : #91 33 22823586 Fax : #9171 33 22833585

_HEAD OFFICE ; Plot No. 2-B, Sector -126, NOIDA-201304, Distt. Gautam Budh Magar, Uitar Pradesh, Tel. | +81 120 2080100, 3090200, 6860000

Fax ; +91 120 3080111, 3080211 E-mail : iglhadfindiaghools com
CiN : L2 11U 1393PLCODS0aT
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INDIA GLYCOLS LIMITED S

Warks & Registered Office : A-1, Indusirial Area. Bazpur Road, Kashipur - 244713 Distt. Udham Singh Nagar (Uittarakhand)
Tl Mo +84 5947 269000 / 268500 [ 275320, +31 411108202, Fax No.: +81 5847 275315, 260535
Wabsite | www indiaghycols.com

Reference: CPCB Reply / IGL — Disti. / 2018
July 6", 2019
To

The Chairman

Central Pallutign Cantrol Baard
Tarivesh Bhawan, East Arjun Magar
Shahdra, Delhl

Aeference; Your letter Mo. B — 190198 / NGRBA (RG) / CPCB / Distillery / 1 / 2018 - 19 of dated
March 12", 2019 received on dated March 26", 2019 reg. directions issued under
Section 5 of Environment Protection Act, 1986 to 85 India Glycols Lid.

Diear Sir,

i1 reference of above said direction, we are submitting Monthly Progress and point wise reply isas -

s —

T No. | Points : | Progress
1 The unit shall utilize the spent wash | ! | Total 7500.00 MT press-mud was procured,
stored in isolated lagoons in  bio- evidence for purchase were submitted with our

composting before June 30, 2021 as per earlier progress reports submitted im May and
Standard Operating Procedure and the June 2019,
action plan,

In 1* cycle approximately G000.00 Mt press-mud
was used to consume approximately 12000 m3
of lagoon water from l2olaied storage lagoons
B Eragor ot remaining 1500 MT Press mud stored in press
e W, o A R, fredlenp | | mud storage area will be utilized in next

compost cycle after rainy season
19 JuL 29 lg' 1" composting cycle has been completed on 47

June 2019, Ready compost / press mud has

h B i alythene
Central Polution Control Board c:::rstured at specified area under poly
fanvosl Bhavan, Eam Bcjun Magar, Mlidﬂr :

Mext cycle for composting will be started after
raloy Season ie. after September 2019.

|2 The unit shall dismantie the lagoon after Hll;tg of lagaons In under progress with fly ash,
utilizatlon of accumulated spent wash 35250 MT fly ash has been dumped in lagoon
and shall submit the documentary Eill 20" June 2019,

gvidence when lagoon gets emptied.
2.7 246

CORPORATE OFFICE : 3A, Shakespeare Sarani, Kokats - 700071, Fhone : +31 33 22823886 Fax : 491 33 22623585

“+AD OFFICE : Plot No. 2.8, Sector -126. NOIDA-201304, Diett. Gautam Budh Nagar, Uittar Pradesh, Tel. - +91 120 3080100, 30902010, ABB00O0

Fa : +81 120 3080111, 3090211 E-mall - igihod@indiaglyecss com
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" INDIA GLYCOLS LIMITED av o

- Warks & Regisiered Office : A-1, \ndusirial Area, Bazpur Road, Kashipur - 244713 Destt. Uidham Singh Nagar [Uttarakhand)
Tel. Mo +51 5047 260000 / 268500 / 275320, +81 8411108202, Fax No.; +81 5847 275315, 269535
- Wesbaibe | waindiaghyoots. com

3. The unit shall submit the documentary | : | Already Submitted with earlier replies.
- support for procurement of press mud, Copy attached as Annexure —1.

sell of compost, compost quality on
manthly basis to CPCB. =
4. The unit shall continue to achieve ZLD | : | ZLD is being achieved through Evaporation and
and shall restrict the impermeable Incineration.

storage of lagoon of spent wash to 07
days equivalent as per the direction
dated 7/12/2015 issued under Section 18
(1) (b) of Water {Prevention & Control of
" Pollution) Act, 1974

Whe wauld like to emphasize that, M/s India Glycols Ltd. is an environmental conscious organization and
always keen to adopt guidelines / directions for improvement of environment.

Thanking you
Yaurs faithFulky

for India Glycols Ltd.

5
- T
M

ot
Or. Ashutosh Gautam

- Head - Emdronment

Enciosure:; As above

3 1S

CORPORATE OFFICE : 3A, Shakespears Sarani, Kalkata - 700071, Phone : +81 33 22823586 Fax - <31 13 22823565
“HEAD OFFICE : Pt No. 2-B, Sector <126, NOIDA-201304, Distt. Gaistam Budh Magar, Ustar Pradesh, Tal - +81 120 3090100, 3080200, S860000
Fax - +81 120 3090111, 3090211 E-mail - ighoi@inoaglycols com
CIM : L2Z411UR 1 383PLCOA097T
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Works & Registered Office | A-1, Industrisi Aras, Bazpur Road, Kashipur - 204713 Dist. Udham Singh Nagar (Lilarakdsand]
Tel. W, +31 5047 280000 4 2A05007 275320, +H1 B4 1110R02, Faa Moo +971 BOLT 2THATA, DEGL
Wil . wavwindaglyeods.com

Refomanca; CPCE Repdy / 1GL — Dhggi, / 20109
Aupost 8 20119
Tes

L

Tha= Chasrman

Central Poluticn Cantral Board
Parivesh Bhawan, Easl Arjur Napar
Shadadra, Dedhi

Resference: Your Letter Moo B 190198 f NGREA [RG) S CPCE / Distillery / 1/ 2018 - 19 dated March
12, X9 recelved on March 26", 3019 reg directions issued under Section 5 of
Environment Protection Acf, 1936 to M India Ghyeols Lid,

Oear Sir,

I reference to the above sdid direction, wo aro submitting Monthly Prograss & point wise reply is as -

5. | Points [ | Progress L |
i [4] | |
| | Ihe umit shiadl wtilee the spent wash stored in | @ | PS00 M press mod was procured, evidance (o

| isolated lapoons in bio-composting before June purchase  were  sobmitted  with oor carlien

| 30, 2021 as per Standard Qperating Procedure progress reports during ®ay, lune & Joly 2019
| and the action plin.
i fa 17 eyeln apprasimately SO0000 /W1 Eress Mad
wias used W0 consume approsimately. TG0 m* of
tagoon  water from isolated storage  Bgoons
remalning 1500 MT press miud stored in press
mud storags area will be uthlized in next compost
Cyrhe alfer |".‘|i|'|'|.I e

Deotaits. of  Press  mod  procorgoentTHioem
utilizgation and ready compast have already been
submitted with our reply dated 0407, 2000

st cormpesting eyefe has cornpleted oo 4" lune
2009, Hewdy compost 0 ojpress md has besn
stored -ab cspecilied  ares undis _-.:--'

%

CORPORATE OFFICE : 3, Shakespeare Sarani. Kolkals - 700071, Phane  +91 X3 22R235%86 Fa
HEAD OFFICE : Pt Mo, 2-8, Seclor 126, NOIDA-201304, Diat. Gautam Bludh Nagar, Littar Pradess, Tl +61
Fi - <81 120 30580411, 3090211 E-mail © gihsi@indinghyrols cnm
GIN ¢ L2411URT8EIPLCO0RE
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Works & Fegisbered Chllices | A-1, Incusiiad Area, Baepur Rosd, Hashipor - S84 718 Disll. Udhen Singh Magar [LIEtarnknand |
Tol, Noc: +01 5047 260000 | 262500 / 2T53H0, +41 D4 108202, Fax Mo, =071 BB ITEI15, H8a535
Webshe | wwalindiaghyools.com

5 ?L'!I..Ilt"'\. - Frosgriess
Nel] " g 2 5T
2. | The wnil shall dismantle the lagoon after | @ | Filling of lapoons in under propress with 40909
utilizatson of acourmelated spent wash and shall PAT fly ash which las been dumped o lagoen il
submit the documentary evidence wivwen lagoon 310200,
BETs emptied. Phatograph of ash hilking statwe b5 s por Annexur
| |-=

3. | The unit shall submit the documentary support | ; | Already submitted with earlier compliance letler
for procurément of press mud, sell of compost, dated [M.07.2010,

compost quality on monthly basis to CPCB. . ——— :
4. | The unit shall continue to achleve 7LD and shall | - | 7LD is being achieved through Evaporation and
restrict the impermeable storage of lsgoon of Incineration

spent wash 10 07 days equivalant as per the
direction dated 7/12/2015 issued under Section
18 (1] [b] of Water [Prevention & Control of
Pollution) Act, 1974,

We would like to emphasize that, M4 Indsa Glyools L, 15 an envircnmental conscious auganization
alwiys keen ta adopt guldelines / direction far improvensent of environment.

Thankhsg you

Yours faithfully
for india Glycol: Lid.

H:.
[Br, Ashutosh Gautam)
Haad = Environmeant

e

Ervelemiire: ps aboype
&

o The Member Secrptary, Uitarakband Fnviennmant Frotoction Pollition Contend Bozed Gopra
Devi Bhawan, 46 B, IT Park, Sabastradbars Boad, Deheadon 48004, ttearakhnad

»  Regional Officer, Uttarakhand Environment Pratection Palluticn Contral Board, Roegicon! e,
Bashipur- 244713

CORPORATE QFFICE : 3A, Shakespeare Sarani, Kolkala - 700071, Phane - +91 33 22823586 Fax - +31 33 278239565

HEAD OFFICE : Pial No. 2-B, Seclor <126, NOIDA-201304, Dish. Gautam Bixth Nagar, Ullar Pracess, Ted - +&1 150 2090100, 30890200, BRE0N)

Fax - +91 120 3080111, 3080211 E-mal ; igho@indugiveols com
CIN ; L2411TUR9RIPLCOMU0BT
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INDIA GLYCOLS LIMITED P TV A B

e Waorks & Registered ©lice | A1, Industrial Anea, Bazpur Road, Kashipur - 244713, Disll. Udiam Singh Nagaw {Littarahband)
Tal No. +i1 5847 269000 / 268500 | 275320, +91 8411108202, Fax No.: +81 5347 275315, 288535
YWiehsite | wewaindlaglycods.com

peference: CPCE Repky J IGL = DMsti, [/ 2018
- Uate: September 4", 2019

T

The Chairman

Cantral Pellution Contral Board
Parivesh Bahwan, East Arjun Nagar
= Shahdra, Deihi

efarenca: Your letter No: B~ 190198 / NGRBA (RG] / CPCE [/ Distillery /1 J/ 2018 - 19 dated March
- 12, 2019 received an March 26°, 2013 reg, directions issued under Section 5 of
Endronment Protection Act, 1986 to M/s India Glyrols Lt

- Dear Sir,

in reference to the above said direction, we are submitting Monthly Progress & poin wise reply |5 as -

51, | Points ;| Pragrass
Mo | . ol
- T | The unit shall utilize the spent wash stored in | ¢ | In Ist cycle which has completed in June, 2019
isolated lagoons in bio-composting before | approsimately GO00.0 MT Press Mud was used
June 30, 2021 as per Standards Operating 1o consume approximately 12000 m3 of lagoon
Procedure and the action plan. water from isolated lagoon from 1.2.2019 to
- 15.6.2019, Details were already submitted with
pur earlier progress reports.

Mo bic-composting onwards 16-6-2019 to till
sept. 2019 duee to rains.

- 3 [ The unit shall dismantie the lagoon after | - | Filling of lagoons in under progress & 54,300
utilization of accumulated spent wash and MT fiy ash has been dumped in lagoon til
shall submit the documentary evidence when 31.08.2019.

lagoon gets emptied. 4 ) = -
3 T The unit =hall submit the documentary | : | Already submitted with earfier compliances.

- | support for procurement of press mud, sell
of compost, compost quality on maonthly
basis to CPCE, =
"4 | The unit shall continee to achieve ZLD and | : | ZLD is being achieved through Evaporation &

shall restrict the impermeable storage of incineration.

. lagzon of spent wash to 07 days equivalent T fad=a AT
as per the direction dated 7/12/2015 issued qfeT we, g A T 0
wnder Section 18 [1] {b) of Water [Pravenlion |
& Control of Pallution] Act, 1974. '| ] |

= ' \ A L [

CORPORATE OFFICE - 3, Shakaspeare Sarani, Kolksta - 700071, Phone - 401 33 22823885 Faiy - 49133 2JA23585
 HEAD OFFICE : Plot No. 2-B, Secior 126, NOIDA-201304, Distt. Gautam Budh Nagad, Untar Pradesh, Tel.: +31 120 3090100, 5090200, 6850000
Fax : +91 120 3080111, 3080211 E-mai ; igho@indiaglycols.com
CIN : L2411 1UR 1R83FLCIa0aT 2 ;_3
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INDIA GLYCOLS LIMITED R e

Works & Roglstored Office : A-1, Industrial Area, Bazpur Road, Kashipur - 244 /1, Disit, Udbam Singh Nagar (Lettarakhand)
Tol Mo- +91 5247 260000 / 260500 / 275320, +01 S411108202, Fax Ne.. +91 5347 275315, 220633
Websile ; wwwindiaglycols. com

We would like to emphasize that, M/s India Giycols Ltd. is an environmental conscious onganization and
alweays Keen Lo adopt guidehnes S direction for smprovement of environment,

Thankimg you

Yours faithfully
for India Glyeols ttd.u_

Or. mﬁt.nsh Goutam
HOD - Environment

i
A
i

s e Member Seorcelary, Ultarakhand Enviranment Profection & Pollution Control Board, Gour

Devi Paryavaran Bhawan, 46 B, IT Park, Sahastradhara Road, Dehradun — 248001, Uttarakhand

# FRegional Officer, Uttarakhand Environment Protection & Pollution Control Board, Tegional

Office, Kashipur - 244713

CORPORATE OFFICE : 34, Shakespeare Sarani, Kollata - 700071, Phong © +81 %% 2223586 Fax ; +51 33 Z2B23535
HEAD OFFICE : Plot No. 2-B, Sector -126, NOIDA-201304, Disht. Gautam Budh Nagad, Uttar Pradesh, Tel, : +81 120 3090100, 3090200, 6860000
Fax : +01 120 3000111, 3090211 E-mad | iglho@indagiycols com 2 ¢ ,1
CIN - L2411 1UR1883PLC00900T
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Works & Registered Offce ; A-1, Industriad Area, Bazpur Road, Kashipur - 244713, Distt. Udham Singh Nagar (Uttarakhand)

Tel. No.: +91 5847 269000 / 269500 275320, +31 9411108202, Fax No.: +81 5947 275315, 269535
Website - wewindiaghcols com

Reference: CPCB Reply / IGL — Disti. / 2019
Date: October 09", 2019

Ta,

The Chairrman

Central Pollution Control Board
Parivesh Bahwan, East Arjun Magar

Shahdra, Delhi
Reference: Your latter No: B — 100198 / NGRBA (RG) / CPCE [ Distillery / 1 / 2018 — 13 dated March

12, 2019 received on March 26", 2019 reg. directions issued under Section 5 of
Environment Protection Act, 1986 ta M/s India Glycols Ltd.

Dear Sir,

In reference to the above said direction, we are submitting Monthly Progress E point wise reply isas -

5l | Paoints : | Progress
Mu.

1. | The unit shall utilize the spent wash stored in | : | Mo composting in month of September, 2019
isolated lagoons in bio-composting before due to rains.
Juna 30, 2021 as per Standards Operating As per plan 2nd cycle of composting will start

Procedure and the action plan from 1* October, 2019,

3 | The unit shall dismantle the lagoon after | : | Filling of lagoons is in under progress abaut
utilization of accumulated spent wash and 50,133 MT fly ash has been dumped in lagoon
shall submit the documentany evidence when till 30009, 2019,

I n gers emptied.

3. | The unit shall submit the documentary |: Already submitted with earlier compliances,
support for procurement of press mud, sell
of compost, compast quallty on monthly
basis to CPCB.

4. | The unit shall continue to achieve ZLD and | : | ZLD is being achieved through Evaporation &
shall restrict the impermeable storage of incineration.
lagoon of spent wash to O days equivalent

as per the direction dated 7/12/2015 issued
under Section 1B (1) (b) of Water (Prevention » E
& Control of Pollution) Act, 1574,

“entral Poution Control Beard

ety Whavan, Fast Adfun ey O

CORPORATE OFFICE : 3A, Shakeapears Sarani, Kolkata - TO0IT1, Phone : +81 33 22623586 Fau : +41 33 22823585

~ HEAD OFFICE : Plot Ne. 2-B, Secior -126, NOIDA-201304, Distt. Gautam Budh Nagar, Littar Pradesh, Tel. © +51 120 6860000, 3000100, 3090200

Faor : 481 130 3080111, 3090211 E-mail ! igiho@ndiaglycois com o
CIN : LZ1TUR1933PLCODI0ST -.;';
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INDIA GLYCOLS LIMITED & dss A v

Works & Registered Office ;| A-1, industrial Araa, Bazpur Road, Kashipur - 244713, Disit. Udham Singh Nagar {Uttarakhand)
Tel. Ma.: +81 5947 260000 / 269500 / 275320, +31 411108202, Fax Mo.: +91 5847 275315, 260535
VWebsite ; wanw.indiaghcols.com

We would like 1o emphasize that, M5 India Glycols Ltd, is an environmental conscious organization and
abways keen to adopt guidelines / direction for improvement of envircnment,

Thanking you

Yours faithfully
for India Ghycols Ltd.

HOD — Erviranment

#  The Member Secretary, Uttarakhand Environment Protection & Pollution Control Board, Goura

Dewl Pargavaran Bhawan, 46 B, IT Park, Sahastradhara Road, Dehradun — 248001, Uttarakhand

= Regional Officer, Uttarakhand Environment Protection & Pollution Control Board, Regional

Office, Kashlpur - 244713

CORPORATE OFFICE : 3A, Shakespaare Sarani, Kolkala - T000T1, Phone ; +31 33 22823586 Fax : +51 33 22823585
HEAD OFFICE : Piot No. 2-B, Sector -126, NOIDA-201304, Distt. Gautam Budh Nagar, Uttar Pradesh, Tel. : 481 120 8360000, 3090100, 3080200

Fax : 481 120 3080111, 3000211 E-mail : igho@lindaglycols. com
CIN * L24111UR19B3PLC00S0ST 54
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INDIA GLYCOLS LIMITED N

Works & Repgistered Office : A-1, Industrial Area, Bazpur Road, Kashipur - 244713 Dist. Udham Singh Magar (Utierakhand)

Tel Mo+ 5047 260000 7 269500 / 275320, +31 411108202, Fax No.: +31 5947 275315, 269535
"Website - wwwyindiaglycols com

Reference: CPCB Reply/ IGL-Disti./2019/
Movember 05, 2019

To,
The Chairmamn

Central Pollution Contral Board
PFarivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi

Reference: Your Letter No. B-190198/NGRBA{RG)/CPCE/Distillery/1/2018-19 of dated March 12,
2019 received on dated March 26", 2019, reg. Directions issued under Section 5 of
Environment Protection Act, 1986 to M/'s India Glycals Ltd.

\ i,
in reference to the above said direction, we are submitting monthly progress & Point wise reply as given
balow =
% | Points - | Progress
s 1
L. | The unit shall utilize the spent wash stored in | - | 2™ Cycle of composting has been started in
isolated lagoons in bio-compasting before the maonth of October, 2019. As per action
June 20, 2021 as per standard operating’ plan, 20 No. windrows are formed with 6000
procedure and the action plan, MT Press Mud by which 6000m® lagoon water
Fdtn [E— has been utilized wp to 31.10.2019.
g Wm - ﬂﬂ‘:‘ﬂ--!:[ Photocapy of Logbook containing windrows
details is annexed herewith as Annexure-1. In
d 7 47y 200 | total 18000m° of lagoon water was utilized
through big-composting as per the directions.
L1 2. | The unit shall dismantle the lagoon after Fillimg of lagoons is under progress with fly
Eﬂt‘l‘ﬂ'l?ﬂh.lﬁtmﬂmfhm of accumulated spent wash and | : [ ash. Photograph showing the progress of

“pshall submit the documentary evidence tagoon filling |s attached as Annexure-2
when the lagoon gets emptied.

3. | The unit shall submit the documentary | : F"IEunmplll of loghook containing details of

support for procurement of press mud, sell press-mud procurement/utilization, windrows
of compost, compost quality on monthiy and lagoon water utilization with compost sale
basis to CPCE, are annexed as Annexure 1 & 3,

4. | The unit shall continue to achieve ZLD and | : | ZLD is being achieved through Evaporation &
shall restrict the impermeable storage of Incineration. The construction of M5 Tank
lagoon of spent wash to 07 days equivalent equivalent to OF7 Days storage capacty ie.
as per the direction dated 7,/12/2015 issued 3920m’ for Concentrated Spent Wash is under
under section 1B (1) (b} of Water | | progress, expected Completion date by 15™
(Prevention & Control of pollutionjAct, 1974, Movember, 2019,

i

HEAD OFFICE : Plot No. 2-B, Sector-126, NOIDA - 201304, Digt. Gautam Budh Nagar, Uitar Pradesh, Tal : +91 120 3000100, 3080200

g ML= B

CORPORATE OFFICE : 3A, Shakespears Sarani, Kolkata - 700071, Phone : +31 33 22823586 Fax - +81 33 22823585

Fax : +81 120 3080111, 3090211, E-mail : ighofEndiaglycols.com
CIN ; L24111UR1S83PLCO0B08T



INDIA GLYCOLS LIMITED wrix

&
Winrkz ’,& Tal. No.: 491 5947 269000 / 260500 / 275320, +91 9411108202, Fax No.: +81 5847 275315, 260335
Webside : wwwindiaglycols.com

V,He would like to emphasize that Mis India Glycols Ltd. iz an environmental conscious
Gfg,nrganizalinn and always keen to adopt guidelines / direction for improvemant of environment.

7 hanking you

ours faithfully
‘,fnr India Glycols Ltd.
. Fﬁ __."\.‘1{_\-*-‘
i ,.-"'..;‘"- - o - 8
Dr. Ashutosh Gautam S s e o
HOD - Environment \ W 2 |
L\ fe GBI
CC: o g

« The Member Secretary, Uttarakhand Envirenment Protection & Poliution Control Board,

Goura Devi Paryavaran Bhawan, 46 B, IT Park, Sghastradhara Road, Dehradun -

248001, Uttarakhand

« Regional Officer, Uttarakhand Environment Protection & Pellution Centrel Board,

Regional Office, Kashipur - 244713

Registered Office  A-1, Industrial Area, Bazpur Road, Kashipur - 244713, Disit. Udham Singh Nagar (Utlarskhand)

CORPORATE OFFICE - 3A, Shakespaare Sarani, Kolkata - TO0071, Phone - +51 33 22823588 Fax: +01 33 22823585

Fa - #31 120 3090111, 3090211 E-mall : ighho@indiaghycols.com
CIN : L2111 R18BIFPLCIOS03T

: Piot No. 2B, Sacior -126, NOIDA-201304, Distl. Gautarmn Budh Nagar, Uttar Pradesh, Ted. - +81 120 8850000, 3050100, 3080200



" \Lf” okl

.l

Works & Registered Office - A-1, Industrial Area, Bazpur Road, Kashepur - 244713, Distl. Udharn Singh Magar {Utierakhand)
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Website © www.indiaglycols.com

Reference: CPCEB Reply / IGL = Disti. f 2019
Date: December OF, 2018

To,

The Chairman

Central Pollution Control Board
Parivesh Babwan, East Arjun Nagar
Shahdra, Delhi

Reference: Your letter No: B — 190198 [ NGRBA (RG) / CPCB 7 Distdlery / 1 [ 2018 - 19
dated March 12, 2018 received on March 2687, 2019 reg. directicns issued under
{ Section 5 of Environment Pratection Act, 1886 ta M/s India Glycols Ltd,

Dear Sir,

In reference to the above said direction, we are submitting Monthly Progress & point wise reply
is as —

| 5i. | Points | Progress
N.I} b - B ]
1. | The unmit shall utilize the spent wash - | 2™ cycle of composting has started in the
stored in isolated lagoons in  bio- month of October, 2019, As per action plan
composting before June 30, 2021 as per 20 MNo. windrows formed with 6000 MT
| Standards Operating Frocedure and the Press Mud which consumed 12000 m3
action plan, | lagoon water up to 30 - 11- 2018,
Photocopy of logbook containing windrows
| details is annexed herawith as Annexure —
1.
( 2. | The unit shall dismantla tha lagoon after | - | Filling of lagoons is in under progress.
utilization of accumulated spent wash
and shal submit the documentary
| ewidence when lagoon gets emptied.
3. | The unit shall submit the documentary | | Photocopy of logbook containing details of

o

support for procurement of prass muod, press mud, windrows & date wise lagoon
sell of compost, compost quality on water utilization is annexad as Annexure —
monthiy basis to CPCB.

! Compost quality report is as par Annexure
| 25

4, | The unit shall continue to achieve ZLD | : | ZLD is being achieved through Evaporation
and shall restrict the impermeable & Incineration.

siorage of lagoon of spant wash to OV
days equivalent as per lhe direction = i -
|| dated 7/12/2015 issued under Section 18 T i B
(1) (b} of Water (Prevention & Control of O LW e fhe-;
Pollutign) Act, 1974,

| 0 pEg 700

CORPORATE OFFICE : 34, Shakespeare Sarani, Kolkala - 00071, Phone - +S TR PIMNIaL redn 31 22023565
HEAD DFFICE : Plot No. 2-B, Sector -125, NOIDA-201304, Distt. Gautam Budh Nagar, Ukar Pramh 8w SEHFFrBBE0000, 3090100, 3090200
Fax  +81 120 3080111, 3090211 E:mail | ighog@indiagivools.com E_.Eq
CIN : L24111UR1S83PLCO090ST
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Works & Registered Office - A-1, Industrial Arga, Bazpur Road, Kashipur - 244713, Distt. Udharm Singh Magar (Uttarakhand)
Tel. No.: +81 5847 260000 / 269500 / 275320, +31 9411108202, Fax No.. +91 5947 275315, 260535
Websie | www.indiaglycols.com

We would ke to emphasize that, Mis India Giyeols Lid. is an environmental conscious
organization and always keen to adept gusdelines / diraction for improvemeant of environmeni.

Thanking you

Yours faithfully
for India Glycols Ltd.

e

- Dr. Ashutosh Gautam
\ H{jm - Environment
i |

L

CE:
¢ The Member Secretary, Uttarakhand Environment Protection & Pollution Contral Board,
Goura Devi Paryavaran Bhawan, 46 B, IT Park, Sahastradhara Road. Dehradun —

248001, Utarakhand

. * Regional Officer, Uttarakhand Envircnment Protection & Pollution Contral Board,

Regional Office, Kashipur - 244713

CORPORATE OFFICE ; 35, Shakespaare Sarani, Kokata - TO00T1, Phone - =91 33 22823586 Fax - +01 33 ZI823585
HEAD OFFICE : Piot No. 2-B, Sector -126, NOIDA-201304, Distt. Gautam Budh Magar, Uttar Pradesh, Tel. - +91 120 B850000, 3080100, 3090200
Fax : +91 120 3090111, 3080211 E-mail : igho@indiagiyceds.com l—éﬂ
CIN - L24111UR1383PLCO0906T —
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fCOLS LIMITEL LT |

A-1, iIndustrial Area, Bazpur Road, Kashipur — 244713, Distt. Udham Singh Nagar (Uttarakhaned)
Phane : +81 5847 260000 | 260500 / 275320, +31 8411108200, Fax : +B1 5047 275315, 268535

Wil wwwy, indlaglycods com

Reference: CPCB Reply / IGL — Disti. f 2020
Date: January Tth, 2020
To,
The Chairman
Central Pollution Control Board
Parvesh Bahwan, East Arjun Nagar

Shahdra, Delhi

Reference: Your letter No: B — 180198 / NGRBA (RG] / CPCB / Distillery / 1 7 2018 — 18
datad March 12, 2019 recsived on March 26%, 2019 req. directions issued under
Section 5 of Environment Protection Acl, 1986 fo M's India Glycols Lid.

Dear Sir,

In reference to the above said direction, we are submiitting Monthly Progress & point wise reply
is a8 =

'Sl | Points i T _
Mo. ’ Proge

1. | The unit shall wilize the spent wash | : | 3" cycle of composting has started in the
stored in isolated l|agoons in  bio- month of Decambar, 2019. As per action
compaosting before June 30, 2021 as per plan 20 No. windrows formed with 8000 MT
Standards Operating Procedure and the Fress Mud which consumed 8000 ma3
action plan. lagoon water up to 31 - 12 - 2019,
Pholocopy of logbook containing windrows
details is annexed herewith as Annexure —
1

2. | Tha unit shall dismantle the lagoon after | : | Filling of iagoons s in under progress.
utilization of accumulated spent wash
and shall submit the documentary

evidence whean lagoon gets emplied.

3. | The unit shall submit the documentary | : | Photocopy of logbook containing details of

support for procurament of press mud, press mud, windrows & date wise lagoon
sall of compost, compost quality on water utilization is annaxed as Annexursg —

maonthly basis to CPCB. 1.

4, | The wnit shall continue to achieve ZLD | - [ ZLD is being achieved through Evaporation
and shall restrit the impermeable & Incineration.

storage of lagoon of spent wash to OF
days equivalent as per the direction .
dated 7/12/2015 issued under Section 18 it
{1) {b) of Water (Prevention & Control of

mie] me o e e e

Pollution) Act, 1974. ] >

HEAD OFFICE ; Piol No. 2-B, Sactor- 126, NOSDW- 201304, Distl. Gautam Budh Nager, Utar Pradash,Tel : +51 120 3090100, 2080200,

Fax- 01 120 3000111, 3080211, E-mal - ighho@indiaghyeols com r
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A-1, Industrial Area, Bazpur Road, Kashipur — 244713, Distt. Udham Singh Magar | Utarskhand)
Phone @ +21 5047 260000 / 268500 F 275320, +971 0411108202, Fax - +871 5947 275315, 268535
Website: www.indiaglycols.com

Wae would like to amphasize that, Mis India Giycols Lid i= an emvironmental conscious
organization and always keen o adopt guidelines / direction for improvement of environment.

Thanking you

Yours faithfully
for India Glycols Lid. _ ..

Dr. Ashutosh Gautam

HOD — Environment

)Vl

CcC:
* The Member Secretary, Uttarakhand Environment Protection & Pollution Contral Board,
Goura Devi Paryavaran Bhawan, 46 B, [T Park, Sahastradhara Road, Dehradun -

248001, Uttarakhand

* Regional Officer, Uttarakhand Environment Protection & Pollution Controd Board,

Regional Office, Kashipur - 244713

HEAD DFFICE : Piol No. 2-B, Sector- 126, NOIDA- 201304, Distl, Gautam Budh Magar, Uikar Pradesh Tel : +81 120 3020100, 3080200,
Fax- +81 120 3080111, 3080211, E-mad : iglhogindiagiycols.com
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ANNEXURE-9

UPPCSB letter dated 12.02.2000, 02.03.2000 and
Distillery consent dated 15.04.2000 regarding third
Lagoon
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ANNEXURE-10

IGL intimation letter of third lagoon to UPPCB
dated 10.09.2001
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Buflding, 34 Flooe B. Blogl:
, ViEPu Bhand, Gt Negar,
Lucknow

Sub: Construstlon of third Storage Lagoon
! ! : rif %

This has refereite 1o the shove megtionied subject, we would like to infopn o thet
ronstruction of thirdstorage lagoon having o
hesbeen complated,

e s that mow onwards the weated distliery effiusar’villbe siosed in Rorege lagooas
during nor-mensson ssesons and the

iedson only s per consent eonditions,

It Em:rnannna_nrl
(Distillery ang Biogns)

CC:  Reglonal Officer, 11, F. Pollutlon Control Board, Avas Vikas, near Telephone
Eyschunge, Bhiotie Pares, Hildwasi, Disit- Neinieli(re,)
3 i | R e P e i -

T
-\..:I"_-u- 5 ¥
N btk
- B
o

onnection with the q:ﬁgggu lageon quhnm__

satne will be discherged to Kosl river durlng monsoon *
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ANNEXURE-11

IGL intimation letter of third lagoon to UPPCB dated
22.10.2001
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ANNEXURE-12

IGL letter dated 03.01.2017 along with compliance
letter dated 19.09.2016.
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INDIA GLYCOLS LUIMITED e

Works & Reglztered Office : A-1, Industrial Area, Bazpur Road, Kashipur- 244713 Digtt. Udham Singh Nagar {Uttarakhand]
Tel, Moo 481 5oa7 250000 7 950500 / 275320, +01 0411108202, Fax No. +31 5947 ZTE315, 269535

Websile ; vaww ndiagiycols.com
Refl IGLDIST/ZLD201T/ January 3, 2017

To

The Member Secretary
Uttarakhand Environment Protection & Pollution Controel Board

2920, Nemi Road, Dialanwala,
Dehradun-248000

Reference: CPCE Letter No. F.No. B-AINCPLIIUDISTNGRBA2K1 4-2K15-20722 Dated
December 22, 2016,

Sir,

Wea have gane through above mentioned letter posted at CPCB site indicating the non-compliance as
per the action plan submitted for ZLD. We wounld like to draw your kind attention on the subject
matter that M/ Indiz Glyeols Limited is complying the conditions through MEE and Incineration for
240 KLPD distillery capacity and alzo mentioned in various complianess submitted to CPCB &
UEPPCE. We are the pioneer in (he installation of MEE & Incineration technology and operation of
evaporator started in 2007.

In the month of Septembes; 2016 vide our letter No. UEPPCB/Direction/ComplianceZLD2016/562
dated September 19, 2016 we have clearly mentioned that the operation of distillery will be
restricted to 240 KLPD as per the MEE & Incineration facility and beyond this the distillery will be
operated only afier installation and commissioning of MEE before bio-composting.

Presently, distillery is being operated well belew 240 KLPD, in support excise venfied data are
attached fiom April 2015 to December, 2016, We once again #ssure you that we will not opemate cur
distillery above 240 KLPD. The operation sbove 240 KLPD will be done only after making the
proper armangement of MEE by modification in the existing MEE as we have 7 Calendrins, 5
working & 2 standby (the combination of 7 Calendrias makes MEE to take care of spent wash
equivalent to 300 to 310 KLPD). The operation gbove 240 KLPD will be contintred after taking doe

2

CORPORATE OFFICE : 3A, Shakespeare Sarani, Kolkata - TODGTT, Phone @ +81 33 PPEZISEE Fax © +91 33 22823585
HEAD'OFFICE : Flot No, 2-8, Sactor-126, NOIDA - 201304, Distt. Gautam Budh Nagar, Ultar Pradesh, Tal : +01 120 3090100, 3090200
Fazx - +81 120 3080111, 2090211, E-mail ; iglho@intiaghsects eom
CIN : L24111UR1DB3PLCONE0S7
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0 A1 CHEAS 1R
: INDIA GLYCOLS LIMITED R
Works & Registered Office : A-1, Indusirisl Area, Barpur Read, Kashipur - 244713 Distt. Udham Singh Nager {Uttarakhand)
Tl ) #0T 5947 268000/ 269500 § 275320, +01 9411108202, Fax Mo - +01 5347 275315, 200635
Wiehsie ; wwacindlaglycols.com

We once again assure you that the distillery capacity shall be kept at 240 KLPD maximoin as per the
guide lines of ZLD with MEE & Incincration.

In view of the above we emphasize thet the ZLD guide lines through MEE & Incineration are
. complied and request your goodself to kindly grant us you consent to aperate on the same.

Sincerely yours,

For India Glycols Limited

i

(Dr. Aslutosh GGautam)
General Manager (Environment & QC)

275

CORPORATE OFFICE : 3A, Shokespesre Sarani, Kokoba - TODOTY, Phone : +91 33 22623586 Fax : +91 33 29823588
" HEAD OFFICE : Piot No. 2:8, Sacior-126, NOIDA - 201304, Distt. Gaulam Budh Mager, Uttar Peadesh, Tal : +81 120 3090100, 3000200
Fax : +37 120 3080117, 3030211, E-mall ; Igiho@@indiaghcols.com
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INDIA GLYCOLS LIMITED o

Works & Rogistered Office ; A1, Industrinl Area, Bazpur Rnad, Kashipur — 244713, Distt. Udham Singh Nagar {Ubiaraxkhand)
Phone : 481 5347 260000 { 269500 £ 275320, 481 S411408202, Fax : 401 547 27515, 260525

; Whabslte: wwwindiaglycols.com
Ref: UEFPCBaDirc.:ﬁmeumpHmnmILMD_lﬁ; 562 September 19 2016

To,

Regional Officer,
Uttarakhand Environment Protection & Pollntion Control Board

Chamunda Complex, Ramnagar Road,
KASHIPUR (U.5. NAGAR)
PIN-244713

Subject: Complianee Status of Directions issued to achieve ZLI» by MJs India Glycols
Limited.

Sir,

This is in reference to above mentioned subject we had already submitted point-wise eomplianoes

of the directions given by the honorable board vide letter Mo UEPPCRB! Direction/

Compliance/ZLD/2016/335, dated 05.04.2016,

We are onee again sending point-wise compliance of the directions ns Annexure-T,

We are complying with all the dircctions issusd by UEPPCE,

Hope that the above clarification would meet your requirement.

With best regards,

Sincerely yours,

for M/s India Glycols Limited

(Dr. Mhulﬂ':l:!.t.‘:;a mtam)
General Manager (Environment & QC)

A
1=

" CORPORATE OFFICE : 3A, Shatrspoara Sarari, ialkata - 700071, Fhane . #0149 ZIEIISES Fax : 431 3322803505

HEAD OFFICE : Plod Mo, 2.8, Sgctor- 128, NOIDW- 201304, Distt. Gautam Hudh Hagar, Uitar Pradash, Tal : 181 170 Hal00, 300020

Fax: +27 120 30%970, 3090211, E-mai: IpTEindiaglycofs.cam

Gl - 1 2844niR1009D SARnane
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Annexvire-T

Compliance Status of Directions issued to achieve ZLD by Mis Indin Glyeols Limfted

el [

Birection

Complianees Sketus

oI,

[nztaliation of RO + MEE or only MEE to reduce
the volume of spent wash to 40% with solid
concentration of 30% by 31.12.2015. (opplicabls
Jor these wite opt for bfo-compasiing)

Owder for MEE for biomethanated
effluent to reduce the volume fior bio-
composting has already been placed. As
soon as we receive the equipment will
install the same. Capacity of our
evaporator and incineration bodler is
equivaient to 240 KLD distillery load. At
present dishllery is being operated well
below 240 KLD and in future will also be
operated as per owr evaporalor and

OR

Installation of MEE & incincration boiler for
disposal of spemt wash by 31.03.2016.
(applicable for those who opt for mcineraiion

ayiweern)

Ll

Fresemtly, we are following below
mentiened routes for treatment of Spent

wash & achieving zero liquid discharge.

(i) Evaporation (MEE) and incineration
boilet{equivalent to 240 KLPD
_ - distillery capacity)

{ii) Biomethanation, Membrane filfration
(R} followed by bio composting
equivalent to 98 KLPD

On

[nstalling advance process  techoologies
(continvous  fermentation, ol pressue
distillation, integrated ecvaporation etc) for
fedoction of spent wash generation o 6-8 KL/EL
of aleohol produced by 31.03.2016, followed by
installation of MEE & incineration boiler by
30.09.2016. {applicable for those who opt for
corverzion o odvonce  process, and  then
evadparation concenfrofion & incinerotion

Recycling of Spent wash as a dilution
source in Fermenters is being practiced
which leads t© reduction of water
consumption cventually and spentwash
generation, Presently we are achieving
spentwash generation in the tune of 7.5 —
8.0 m3/ KL of aleohol. :

0oz

Fyvriem)

Reutilization of the RO permeste and / MEE
condensate in the process / wility (if required
after trentment) by 3 1.03.2016.

Weo are ublizng in fermenters as molasses
dilufion water and cooling towers as make up
water

Treatment of the other effluent such s spent
lees, piant washings, leakages, bottle washing,

‘hoiler blow down ete. in a separate ETP of mx |

with the feed for ROMEE and reuse in' the
processfutilities by 31.03 2015,

Speat lees is being recycled in the ferinenters
in place of raw water for molasses dilution
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Installation of flow meters af rw  water
consumption, RO feed, RO permeate, RO rgject,
MEE feed, MEE concentrate, MEE condensats,
water resyeling point, concentrate viilieed in the
| incineration point.

Flow meters installed at all the locations

Iestallation of web camera ot bic-compost yard/
meincmation system, spent wash storage lapoon
and share the images with CPCE & SPCB sorver,

Reducing the capacity of lagoon to—- KL ie 7
days equivalent of MEE concoentrate by
31.03,2016, fopplicable if incineration focility i’
will be evailable)

ar

Reducing the capacity of lagoon to— KL ie
30 days equivalest of Raw Spant Wash by
31032016, fapplicable If Blo-composting
Jacility is will be available)

We have tnstalled web camera ot Evaperator,
SLOP Boiler and Bio=composting arsa_ link
_has nlready been sant to SPCEf CPCE

Onz  lagoon is under cleaning and
Appmpriate marking will be done fin two
other lagoons s per the reqeirements of Bio-

composting (30 days) and incineration (D7
days)

o7

Packing the bio-compost in propedy sealed bag,
bearing the name of distillery imd composition of
bio-compost. Further, no use of open tractor’
trolleys for the selling bio-compost {(or ewen
giving free of cost)

Bio-compost is being packed in ssaled HDPE
hags bearing the name of Distillery. Mo bin-
compast is sold without packing,

medu:g covered shed for bio-composting area
by 31.03.2016. '

Bio-composting will be done only during
non-rainy season. Therefore, requesting
to exempt from the coversd shade
Presently it is being carried out from the
stored effluent as average distillery
production is well below 240.00 ELPD.
The covered shed will be made if
composting will be done dwing rainy
$eason.

Obtmining valid registration / certification for the
production and quality of bic-enriched orzanic
manure  (bin-compost) az  per Gazeite
Motification 5.0, 2776(E) dated 10.10.2015
under the Fertilizer {control) Fourth Amendment
order, 20015 issued by Ministry of Agriculbere
and Fammers Welfire (Deptt of Agriculture,
Cooperation and Fammers Welfaro)fom  the
Ministry of Apgriculture / concerned agency by

15.07.2016.

Applied for registration. Copy of the
same is enclosed ns Annexore-
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INDIA SLYCOLS IMITED o5 b RS

Wiarks & Registared Offica ; A-1, Indusirial Area, Bazpur Road, Kashipur - 2447 13, Dist. Uidham Singh Nagar {Ultara Kiand)
Phone : 481 5947 269000 269500 { 275320, +87 91 1108202, Fax | #31 5847 275315, 2EO515 =
Wiabsite: wanw. indiaglyeols.com

Reforence: IGL / OM/2016/ 22,4 ' _ Date: 20.05.2016

To,

The Registering Authority,
Directorate of Agriculture (Uttarakhari)
Erishi Bhawan, Dehradun — 248007
(Uttarakhand) -

Subjeet: Cestificate of Mzanufacture reparding Orpanic Manure by Mfs India Glycols Lid, -
A = [, Industrial Area, Bazpur Road, Kashipur — 244713, District — Udham
Singh Nagar, Uttarakhand. - 4

Dear Sir,

Please find enclosed herewith Form D (in duplicate) dully flled along with relevant
documants for the issuc of Certificate of Manufacture regarding Organic Manure, '

Therefare, you dre 'fequest::l please issue the 'ﬁi-r.iﬁmte af manufagture resarding
Organic Manure at earliest,

Thanking you : !
Yours fRithfully - "
For India Glycols Lid, ;

B

Dr Ashutosh Gautam ;
General Manager { Environment & Quality Conteol)

Encl: As above ey fr ey
Wit e, FNTTE

224

CORPORATE OFFICE ; 38, Snakespesra Sarani, Kolicata - 700077, Phore © #81 33 29823536 Fax - #8113 e
i HEAD OFFICE : Plot No. 2-8. Secler. 128, NOIDA- 201304, Digll. Gautam Budh Magar, Utlar Pragesh, Tel - vt 170 30901 00, 3090200
Fan: 481 120 G111, 309021, E-mad | igho@indiagdecnts com




DETAILS OF ALCOHOL FRODUCTION FROM APRIL 15 TO SEFTEMBER 15

INDIA GLYCOLS LTD KASHIFUR

FRODUCTION (KBL)

5NO. NMONTH
1.0 April 15 2076900
2.0 May 15 5910.0436
30 Jone 15 BRZE.0013
4.0 Tuly 15 85188507
A Aumgust 15 TT35.8065
6.0 September 15 62473396
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DETAILS OF ALCOHOL PRODUCTION FROM April-2015 Ta December-2016

TA

YCOLS LTD KASHI

R

5.NO. ~  MONTH PRODUCTION (KBL)
1 Apr-2015 6207.6900
2 May-2015 5910.0436
3 June-20135 = 68520013
4 July-2015 8518.8507
B Aug-2015 7735.8065
6 Sep-201% 6247.3396
n Oct-2015 T427.5869
B Nov-2015 TGST.0432
9 Dec-2015 7584.2112
10 Jan-2016 4643.4107
11 Feb-2000 44454243
B Mar-2016 4425.2001
13 Apr-2016 54523448
14 May-2016 6569.9728
is June-2016 59543087
16 July-2016 5987.4421
17 Ang-2016 5192.8629
18 Sep-2016 4271.3718
1% Oct-2016 S084.1911
20 Mov-2016 5115.8762
21 Drec-2016 014 .3?_'_-14
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DETAILS OF ALCOHOL PRODUCTION FROM APRIL 15 TO SEFTEMBER 15

INIMA GLYCOLS LTD KASHIPTUR

PRODUCTION {KBL)

5N, MONTH
1.0 April 15 6207.6900
Z0 May 15 5910.0436
3.0 June 15 GESZ.00I3
4.0 July 15 #518.8507
5.0 . Aunpust 15 TI35.E065
6.0 Seplember 15 6247.3396
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DETAILS OF ALCOHOL PRODUCTION FROM GCTORER 15 TO MARCH 16

INDIA GLYCOLS LTD KASHIPUR

8.NO. MONTH PRODUCTION (KBL)
1.0 Cctober 15 7427.5869
20 November 15 TH5T.0432
X December 15 T584.2112
4.0 Jannary 16 46434107
50 February 16 4445.4243
6.0 March 16 dd252001
K'a/ Ao
Prepared By

Checked By
(E-E. Upadhyay)
Mareger MLH.
1HHA GLYCOLS LTO
KASHIPUR 1.5, Magar)

i i: 0 In-ch -
UnIERAPIE S At et
Brs mnﬂg‘.r [Distilery) EJ?'FIT m E ﬁ i
INDIA GLYGOLS LTD. i
KASHIPUR [11.5. NAGAR) TSR (55 5 w7y
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INDIA GLYCOLS LTD KASHIPUR

DETAILS OF ALCOHOL PRODUCTION FROM APRIL 16 TO SEPTEMBER 16

S.NO. MONTH PRODUCTION (KEL)
1.0 Aprll 16 Si52.3448
Z.0 May 16 6569.9728
2.0 June 16 054 3087
E July 16 LO8T. 4421
=0 August 16 51928620 |
&0 | Soptember 16 42773714

- 1 Lanls

Prepaved By Checked By ft i 4] [n-tharge
X (K.P. r‘L pad}h}*aﬂ unit Ka Eﬁﬁl W%Egﬁﬁ
anager {W.H. Sr. Manapad Emm} Eﬂ'\.’m “ﬁEﬁTﬁ ﬁﬂﬁé"@'

INDIA GLYEOLS LTD.  [MDIA GLYGOLS LTR.
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INDIA GLYCOLS LTD KASHIPUR

DETATLS OF ALCOHOL PRODUCTION FROM QCT. 16 TQ DEC. 16{up to 15.12.2016)

S.NO. MONTH PRODUCTION (KBL)
1.0 Oiet 16 SiE4.1910
2.0 Mav 14 51158762
T Dec 16{up to 15.12.2016) 2206.0238
Prcparcd By Checktd By Mz ﬁ}{w} Cfficer [n-charge Excise
INDIA GIVEDIS 150, BREm Tegste i
EASHIPLL { s Bagar] Ty (o R )
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ANNEXURE-13

UEPPCB permission for utilization of third lagoon
for rainwater harvesting/ wetland development/
Aqua culture

rz 4
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MDA GLYCOLS LIWITED FREC peid 4
dueirial  Kashipur — 244713, Dislt. Udham Singh Nagar (Ullarskhand)
;;1-1:.';:* +81 ﬂﬁ;’ fn%ﬁu:rfa?dsﬁu 1275320, +81 411108202, Fax : 481 5047 275315, 260535
; Websitn: wiwindiaglvests.com L
wibicdbed | & D200
e
Ta
Central Pollution Control Board
East Arjun Nagar
Dralhi
£

Kind Atfention: My Ajeet Vidyarthi, Addl, Director

" Dear Sir,

As per the nl:'lvjl::l of Mr Justice Tandon duting sits visit of our plant along with the join
commiltes on 15 Hm:mh.er 2019 we have taken Permission to utilize the 2™ part of gur
Lagoon at D‘ﬂ.l:lhﬂ;m‘ for Rain Water harvesting! Wetland development! Aqua Cubéyre from

to store the main water befare coming miny season i.e. June <July 2020.the penmission is-attached
as :innuure — 1. We would like 10 a85Ure You once apain that {he I* part of the lagoon is under
filling process and the filling will be completed by June 2021 as pec CPCB dircctions.

Thanking you
. Yours Frithfully
For INDIA GLYCILS L.TD. : z
; e b Bl

e 5 e e, g v, e

Dr. Ashutodh Gantam . : 13 Jalk 30 .

Head - Environment _

Annexure - AJA -* Caniral Poluton Control Rosrd

-t hman, Bt s N, (27

HEAD OFFICE : Plol Mo, 2-8, Sector- 125, MOIDA 201304, Distl, Gaulam Birdh Magar, Utar Pradesh Tel - +91 120 3000100, 3080200,

Fa 1 +8% 120 3000111, 309011, E-miail: iclhngtlinEsnlvenis ram
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{6~ Permiszsion for renevating and converting part-2 of old Isolated Lagoons ot Dabhora Site
for Faln Water Storage/Aguscilture Wotkand @ W A
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